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11.1  CtiginalApplicati en No 	'7 /2009 

2. 	letjtjsn No 	 1 

3,' Centempt Petition No____________ 

4.1  Review Application Na 	\/ 

Applicant(S) 
(I 

Respondant(S) _)... e) .1 -

Adveeate for the Applicant(s):_,4cAj 

Advocate for the Respondant (S) :6 R, 	tz °- 
/• 

Ntes at tt.Rgi.sti - 	Date 	 d.r at thi Trikzn1 

* 

• - 	 form 	2104.2009 
I. 	 •; 

.?./. 	2 

Dy. iep,?ja, 

W 0OLL 
V, /bb/ 

A copy of this O.A. is served (by 

I Mr.A.Ahmed, learned counsel for the 
Applicants) 	on 	Dr.J.L.Sarkar. learned. 

Standing counsel for the Raways. 

On the prayer of Mr.A.Ahmed, 

learned counsel for the Applicant, call this 

matter on 30.04.2009. , 

(M.R.Mohanty) 
• 	 . Vice-Chairman 



a 	, 	- 	 ----' 
QA73-O9 - 

\ 	-- 	---- 
30042009 	Mr.A.Ah 

- 	- 	- 	 •- panf.,udertakes  

• 	 - - (ircorpOrating all the amendments) by  

	

Mcy;2009 He also undertakes to file 1 extra 	- 

•  ' copies of the consolidated O.A. by 8 of May 

2009 along with 21 envelopes clearly describing 

the addresses of the Respondents. He also 
•1 undertakes'tosérVea copyof the consolidated 

O.A.on DrJ.L.Sarkar, learned Railway Standing 

counsel by 8t May. 2009. The 4 extra copies of 

- k 	the unamended O.A. with blank envelopes, 

available in 'C file are returned to Mr.A.Ahmed 

in court today. 

- 	 Call this matter on 08.05.2009. 	- 	- 
- 

	

(R.MohOfltY) 	:1 

*_-I-;/-• 	 -- --- -  
: 

	

08.05.2009 	Mr. A. Ahmed, 1e.rned couns1'r, 	J 

	

the 	Applicant 	is 	present TI 

• 	 - •L• • • 	 .
Respondents, Railàsie 	çented. 

Heard 	Issue notice t, 	the 

Respondents requiring them tdsllle their 

- 	 wntten statement by 24 06 2009 

•; 	- 	Callthisrnatter0n24.O6O 9\..:: 
- 

	

- 	

. 

"• 	
l 
 (M.R.Moban1 

	

- 	 • 	- ViceChairmafl 

Im - 	

- 

No )L(l JaI Ctp- €- 	cS- 
141 	 p .jt4T 	., 	 • 	

-• 	, 	
- 

t1JJ21 	 - 

: 	 - 	• 	 ... 	 . -. 



- 	COnft1 \  

09.06.2 _- 

6f the present"C 

copy of this 

	

/ 	ali'eady 	been 	supplied 	to 

Dr.J.L.Sarkar, learned Standing for 
" 	 -. 	

Railways on 04.06.2009. 

Heard Mr. A. Ahmed, learned 

counsel appearing for the Applicant 

and Dr.J.L.Sarkar, learned Standing 

ip i. (-i2i 	t(CWt) ('J%J  counsel for the Railways and perused 
P'Y 	 the materials placed on record. The 

• 	Applicants have already been directed 

tà 	appear at 	the written 

examination! LDCE on 13th and 14th 
All-it,  

Juxe 2009. Without prejudice to the 

rival claims to be adjudicated in the 

• present O.A. No.73 of 2009, the 

Applicants should take the written 

test in IJDCE fixed on 13th 

June 2009, and the result of the said 

written test may not be declared 

e 	 without leave of this Trlbuni 
Cd?l-  Send copies of this order to  

the Applicants and to the 

11/1. P, No 5' 5 / 	'' 	Respondents (along with the copies of 

PJ 	the M.P.No.55 of 2009) and free 

. 	
copies of this order be banded over to 
the learned counsel appearing for 

r 5 	 both the parties 

oy) 
)T-'Y 	 Vice-Chairman 

Jn 

(g 	2/t3!9,o2..jL, 



	

/p 20O9 	This 	casé 'relates 	to 
'.'- .'.. zectuitment of AEN/Group B, against 

- 	 -3 	vacanies through Lüted 

	

, 	 Deprtmentai 	Competitive . 
.i6 	jy.ç 	- 	-Examination. 	Chaliening 	the 

- , 	previous recruitment, the Applicants 
• 	:'d 	. 	 have approached this Tribunal with 

.zjj 	•' 	"p; •.--, ;the. present O.A.No.73 of 2009; in 

wbich the notices have been isstedtó 
• 	 )the> Respondents to file their 

reply/written statement by .24th June 

In the meantime,- by notice 
• 	, dated 13.05.2009,-the Respondents 	\ 

\-.have fixed next Limited Departxnetal 
• ': Competitive Examination onAl4tb 

	

I- 	 Juiie 2009 and the present 
• 	 pplicants (Shri 	ushGosh, -Sb 
-..• 	 Ashok Kumar, Shri tJañialuddjn. 

	

Khan, Shn Anjan Roy Bhm' an 	• 
-'F 

	

.0 	 • Smnti Jabanara Beguin) have also 
wm " 	 -rr 	 -een called to attend The said Lted 

•, 	-Departnienta 	- 	bii6ti1ive •..,I • - 

(.; i:. '' -Ii1 I ... I .r 	- 	Examination (wtitteui) •bn Clthnd 
l4 June, 2009 

By way of fillij MpNo.55 of' 
!( (' 	1 - 	-••••-' 	•' 	b' 

 
2009the .PPJi 	have.pyçd to 

	

• 	 '. • sta.y the wrItten exanujxiatjin for .................................................................. 

'y) 	Limited Dep4!,tmejjtgj 6614petitivtI. - - • 

- 	 • 

Contd...... •.•  

t-. .; 

r - 	. . 	• 	 • 
• 

- --'- •\ - -I  

-- 	 -.•.••• 	 .• 



i 
PageNo 
	 a 

Case No _0  -A  2  b.)  01 
	If 

Notes of the Registry 
	Date 

c\ 

LQ 	 &4L 
o 	 4!7' 14aA 

1 / 1- / 1i,.t (  
ti ,  ts, 	c.(-!.c °?JO(T 

JUD 

*_ l.. 

mi 
l848.2009 

Ai a 416_~  

Order of the Tribunal 

• MrN.Ahmed, Jearned counsel 

appearing for the Applicant is 

present On  the prayer of 

Dr.JLSarkar, learned Standing 

counsel for the Railways, call this 

matter on 18.08.2009 awailing 

written statement fmm the 

Respondents. 

(M.R.Mohanty) 
Vice-Cliainnan. 

Mr. N.Ahmed, learned counsel 
pearing for the Applicant is present. 
.M.C.Sarma, Advocate for the Railways, 
•dertakes to ifie vakalatnania and 

itten statement on behalf of the 
spondents by 4th  of September, 2009. 

Call this matter on 07.09.2009. 
- 

1. K. Giaturvedi 
Member (A) 

(M. R. Mohantv) 
Vice- Chainnan 

/bb/ 

)7.09.2009 Notices sent to Respondent Nos5, 

6, 7,9, 10. ii, 13, 14, 15, 16, 17. 19 and 20 

(total i 3) have been sent back un-served by 

postal authorities. 

Registry to send fresh notices to the 

aforesaid Respondents requiring them to tile 

their reply by 26.10.2009. The fresh notices be 

sent to the aforesaid Respondents through 

the Deputy Chief Personnel Officer 

(Gazetted), North East Frontier Railway, 

Maligaon, Guwahati-781 011; who should 

serve the notices and report compliance of 

service of notices of this Tribunal well betore 

the next date. 

C?nfd... 
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PageNo 

Case No T317,Jso 

Notes of the Registry 

c 
07 

• 	
1 	!i 

94 , 

& 2& 
11 

Order of the Tribunal 

Dr.M.C.Sarma, learned counsel for' 

he Railways undertakes to give necessary 

'istruction to Deputy Chief Personnel Officei, 

Gazetted), North East Frontier Railway, 

Aaligaon, Guwahati - 781 011 to do the •  
eedful. 

Date 

)fltd. 

.09.2009 

•4 ) 

I 

F 

- 	 Dr.Sarma files written statement on 

ehaif of the official Respondents in court 

odai. after serving a copy thereof on 

I r.Nuruddin Ahmed, learned counsel for the 

pplicant. Mr.Nuruddin Ahmed prays for 

time to file rejoinder. 

Call this matter on 26.10.2009. 

(M.K.turvedi) 	 (M.R.Mohanty) 
- Me&ber (A) 	 Vice-Chairman 

4 	 •. 	•• 	I. 

óL 1  
IV Q  

Ibb/ 

0.09.2009 

nkrn' 

Call this matter on 26402009 as 
Leady fixed.. 

LK. ~I~i. atbjrvedi) - 	 (MR. 6ianty 
Member (A) 	Vice-Chairman 



1 	O410 	. 	- 

• 	26.10.2009 	Fresh notices were to be issued to 
Respondent .Nos.5-7, 9-11, 13 -17, 19 and 20 

• in terms of order dated 07.09.2009. Dr 

o / 	i 	 M.C. Sarina, learned counsel for the official 
k i-f 

I 	 respondents states that no such notices 

have been sent or handed over to them, so 
far, to effect service on the said 

T: respondents. in this view of the matter, 
issue fresh notices to said respondents at 

I 

	

	
applicant's costs under Rule 11 (1) (1) of 
CAT (Procedure) Rules, 1987, to be served 

/O O 	 tbroujh official respondents 
# 	I 

List on 07.12.2009. 

15?

V 	
/ 	 -- 

4/OY 	
V 

(Modon Kumpf Cho1urved) 	tMukes curnav Gupta) 
Mqthber 	 Member çJ 

	

€- ,A-W--9-- 	nkm 

UP Ola 
07.12.2009 	Shri, A. Bhattachar$ee, 	learned 	V  

counsel enters appearance for Respondent 

I Nos. 5 to 21. Thus service is complete. 

	

JV jj 7. 	 List 0.A.No73 of 2009 on 

Cu  

4ii i&lm 

C_191~_ej - 
	

17.12.2009 	Dr. M. C. Sarma, learned counsel for 

Respondent Nos. 1-4 prays for adjournment 

on personal grounds. 

- 

) ~, C_9  

i  kc 	I _S 

rTcT'r- 	L&'1A.'  YlJ:y- 

I1 (t_-tO 

List on 1 2 January. 2010. 

(Madan Kumarhaturvedi) 	(Mukesh umar Gupta) 
Member (A) 	 Member (J) 

/P8/ 

17.12.2009 for hearing. 

(Mukesh umarGta) 	'- 

Member(J) 



kQ. 

k krt 

O.A. No. 73of2009. 	' 

1.01.2010 	On the request of Mr. A.4\hthed,. 

learned counsellor applicant, adjourned to 
Uitl!Januarv, 2010. 

(Madan K ar Chaturvedi) (Mukesh Kumar Gipta) 
Member (A) 	Member U) 

IPD/ 

18.01 .2010 	 Learned counsel for the applicants 

seek to withdraw present application with 

liberty to file better application. 

Dismissed as withdrcwn with liberty 

to file fresh application. 

 

/pg/ 

(Madan K'r. Chat urvedi) 
Member (A) 

9 '.' 

~ (Mukesh Kr. Gupta) 
Member (J) 

15 

  

' 
a-'-. 



1 	• 

JL 

t \ 
\ 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH , GUWAHATI. 

F ' 	

(AN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE TRIBUNAL 
ACT 1985) 

ORIGINAL APPLICATION NO.73 OF 2009. 

(AMENDED ORIGINAL APPLICATION) 

Shri Pijush Ghose & Others 
Applicants 

- Versus - 

The N.F. Railway & Others 
I 	 Respondents 

SYNOPSIS 

pi~A 

Presently the applicants are working as Group 'C' 

Engineering Supervisory staff under the Control of Principal 

Chief Engineer, Northeast Frontier Railway, Maligaon. The 

next promotion of the applicants is Assistant Executive 

Engineer (AEN in short)Group 'B'. The respondent No.1 vide 

letter dated 10.11.2008 notified the selection for the post 

of AEN/Group 'B' against 70% vacancies in total nos. 29 

posts including unreserved/General 18, Schedule Castes (SC) 

07 and Schedule Tribes (ST) 04. The respondents deferred the 

written examination from 17.01.2009 to 24.01.2009 for the 

post of AEN/Group 'B' against 70% vacancies. Accordingly the 

instants applicants as being eligible appeared in the 

written examination held oil 24.01.2009. In the said 

examination total 44 candidates including the instant 

applicants have been selected/empanelled for the post of 

AEN/Group 'B' unreserved/General 18 out of total 29 posts. 

Thereafter the viva-voce test was held on 26.02.2009 in the 

chamber of respondent No.2 subject to Medical fitness. All 

the instant applicants appeared in the viva-voce test. The 

promotion list for the post of AEN/Group 'B' against 70% 

vacancies was published 09.04.2009. However, in the said 

promotion list the responderitnc-.have promoted only 08 

unreserved/general selected/empanelled candidates out of 

total 18 unreserved/General category vacant posts. It is to 



I 

\c 	729 

1L 

•be stated that in earlier examination in the year 2007 for 

the post of AEM/Group 'B' against 70% vacancies out of total 

10 unreserved/General posts, all the said 10 posts of 

unreserved/general selected/empanelled candidates were 

promoted. In the instant year i.e. 2009 total 18 vacancies 

of unreserved/general categories posts are vacant and 

accordingly seniority position in the selected/empanelled 

unreserved/general candidates the instant applicants 

position are 13,14,15,16 and 17. Moreover, the applicants 

are having unblemished service records. Therefore, all the 

applicants are legally entitled for promotion to the post of 

AEN/ Group 'B' against 70% vacancies as notified vide letter 

dated 10.11.2008. 

Hence, the Applicants have filed this Original 

Application before this Hon'ble Tribunal for seeking justice 

in this matter. 

L9 
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IN THE CENTRAL ADMINISTRATIVE TF 
GUWAHATI BENCH, GUWAHATI. 

(AN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE TRIBUNAL 
ACT 1985) 

ORIGINAL APPLICATION NO. 73 OF 2009. 

(AMENDED ORIGINAL APPLICATION) 

Shri Pijush Ghose & Others 
Applicants 

- Versus - 

The N.F. Railway & Others 
Respondents 

LIST OF DATES 

22.03.2007 	The Respondent No.1 notified the selection for 
Para:4.10 	promotion to the post of.AEN/Group 'B' against 70% 
.Arinexure:5 	vacancies in total nos.22 posts including 

Unreserved/General 10, Schedule Caste 09 and 
Schedule Tribe 03. 

29.09.2007 	The Written Examination was held for the post of 
& 	AEN/Group '8' against 70% vacancies in total nos. 

13.10.2007 	of 22 posts. 
Para:4.].0 

23.10.2007 	The result of Written Examination for the post of 
Para:'4.10 	AEN/Group 'B' against 70% vacancies was published. 
Annexure:6 	Out of 29 selected/empanelled candidates 18 

General, 10 Schedule Caste and 01 Schedule Tribe 
category. 

17.01.2008 	The promotion list for the post of AEN/Group 'B' 
Para:4.10 	against .70% vacancies was published. 10 from 
Annexure:7 	General list, 08 from Schedule Caste category and 

01 from Schedule Tribe category were promoted. 

10.11.2008 	The Respondent No.1 again notified the selection 
Para:4.4 	- for promotion to the post of AEN/Group 'B' against 
Annexure:1 70% vacancies in total nos.29 posts including 

Unreserved/General.. 18, Schedule Caste 07 and 
Schedule Tribe 04. 

17.01.2009 	The Respondents;..ideferred the Written Examination 
Para:4.6 	for the post of AEN/Group 'B' against 70% 

vacancies. 

24.01.2009 	The Written Examination was held for the post of 
& 	AEN/Group 'B' against 70% vacancies in total nos. 

01.02.2009 	of 29 posts. 
Para:4.6 

L 

-4 
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16.02.2009 
Para: 4.7 
Annexure: 3 

26.02.2009 
Para:4.7 

09.04.2009 
Para:4.8 
Annexure: 4 

The result of Written Examinaion for the post of 
AEN/Group 'B' against 70% vacancies was published. 
Out of 44 selected/empanelled candidates 30. 
candidates General category, 08 candidates 
Schedule Castes category and 06 candidates 
Schedule Tribes categories. 

The viva-voce test held in the chamber of 
Respondent No.2. 

The promotion list for the post of .AEN/Group 'B' 
against 70% vacancies was published. Only 08 from 
General category out of 18 , 08 from Schedule 
Caste category and 01 from Schedule Tribe category 
were promoted 

Filed by: 

Advocate 

?~~ CA't~ 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, 
GtJWAHATI BENCH, GUWAHATI. 

(JAN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE TRIBUNAL 
ACT 1985) 

	

ORIGINAL APPLICATION NO. 73 	OF 2009. 

(NENDED ORIGINAL APPLICATION) 

Shri Piush Ghese & Others 
Applicants 

- Versus - 

The N F. Railway & Others 
Respondents 

INDEX 	- 

Si. Particulars Annexures Pages 
No. 
1 Original Application 1 to 20 

2 Verification 21 

3 Copy 	of 	the 	letter 	No.E/254/17- 1 
Pt.XII(0) dated 10.11.2008. 

4 Copy 	of 	the 	memorandum 	No.E/254/17- 2 
Pt.XII(0) dated 18.12.2008. 2-6 4v'24 

5 Copy of the selection test No.E/254/17- 3 
Pt.XII(Q) 	dated 16.02.2009. 

6 Copy ,  of 	the 	office 	order 	No.10/2009 4 
(ENGG.) dated 09.04.2009. ç 

7 Copy 	of 	the 	notification No.E/254/17- 5 
Pt.XII (0) dated 22.03.2007. ' 

8 Copy 	of 	the 	notification No.E/254/17- 6 
pt.Xii 	(0) dated 23.10.2007., 1f 	4T3 	) 

9 Copy 	of 	the 	office 	order 7 

No.02/2008(Engg.) dated 17.01.2008. 42 	1O l2 

Date: 2S 046 	LiD 9 	 Filed By: 

A/e6& 
Advocate 

6~ t€' 	k 



IN THE CENTRAL ADMNISTRATIVE TRIBUNAL, LLM 

GUWAHAT I BENCH, GUWAHAT I. 

(AN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE 
TRIBUNAL ACT 1985) 

ORIGINAL APPLICATION NO. 73 OF 2009. 

(AMENDED ORIGINAL APPLICATION) 

BETWEEN 

Shri Pijush Ghose 
Son of late Prafulla Kumar Ghosh 
Senior Section Engineer/Track 
Machine/Maligaon, 
Working under the office of the 
Deputy Chief Engineer, Track 
Machine Department, 
Northeast Frontier Railway, 
Maligaon, PIN code-781011. 

Shri Ashok Kumar 
Son of Shri Hari Govind Ram 
Senior Section Engineer/Permanent 
way/Special/Rangia, 
Working under the office of the 
Senior Divisional Engineer, (Co-
ordination), Northeast Frontier 
Railway, Rangia, 
PIN code-781354. 

Shri Jamaluddin Khan 
Son of late Md. Sirajuddin Khan 
Senior Section Engineer/Permanent 
way/Old Malda, 
Working under the office of the 
Senior Divisional Engineer, (Co-
ordination) /Katihar, Northeast 
Frontier Railway, Katihar, Bihar, 
PIN code-854105. 

Shri Anjan Roy Bhowmick 
Son of late Hemchandra Roy Ehumik 
Senior Section Engineer/Track 
Machine /Maligaon, 
Working under the office of the 
Deputy Chief Engineer, Track 
Machine Department, 
Northeast Frontier Railway, 
Maligaon, PIN code-781011. 

Smti. Jahanara Begum 
Daughter of late Sadulla Au 
Section Engineer/Drawing/Track 
Machine /Maligaon, 



-% 

the 
Office, 

Working under the office of 
principal Chief Engineer 
Northeast Frontier Railway, 
Maligaofl, PIN code-781011. 

... Appl icants 

-AND- 

The Northeast Frontier Railway, 
represented by the General Manager, 
MaligaOfl, Guwahati, PIN-781011. 

The principal Chief Engineer 
Northeast Frontier Railway 
Maligaon, Guwahati, PIN-781011. 

The Chief personnel Officer, 
Northeast Frontier Railway, 
MaligaOfl, Guwahati, PIN-781011. 

The Deputy Chief personal Officer 
(GAZ), Northeast Frontier Railway, 
MaligaOfl, Guwahati, PIN-781011. 

Shri B.N. Das 
Selected/emPaflelled 	candidate 
promoted to Group 'B' service as AEN 
against 70% vacancies. 
C/O- The Deputy Chief personal 
Officer (GAZ), Northeast Frontier 
Railway, MaligaOfl, Guwahati, 
PIN-7 81011. 

Shri Kiranjib Bayan 
Selected/empanelled 	candidate 
promoted to Group 'B' service as AEN 
against 70% vacancies. 	- 
dO- The Deputy Chief personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 	- 
PIN-781011. 

Shri Anup Kumar Singh 
Selected/empaflelled 	candidate 
promoted to Group 'B' service as AEN 
against 70% vacancies. 
do- The Deputy Chief personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

8, Shri Sonaton Swargiary 
Selected/empanelled 	candidate 
promoted to Group 'B' service as AEN 
against 70% vacancies. 

MO.,  
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C/O- The DepuL. Chief Personal 
Of ficer (GAZ), rtheast Frontier 
Railway, Maligaon, Guwahati, 
PIN-78 1011. 

Shri Vinod Kumar Chowdhury 
Selected/empanel led 

	candidate 
promoted to. Group 'B' servi ;e as AEN 
against 70% vacancies. 
dO- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Naligaon, Guwahati, 
PEN-781011. 

Shri Benu Gopal Basak 
Selected/empanelled 

	candidate 
promoted to Group 'B' servi ;e as AEN 
'against 70% vacancies. 
dO- The Deputy Chief Personal 
'Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-78 10 11. 

Shri Bhupal Chandra Nandi 
Selected/empanelled 	candidate 
promoted to Group 'B' service as AEN 
against 70% vacancies. 
dO- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

Shri Nirmal Kanti Dey 
Selected/empanelled - 	candidate 
promoted to Group 'B' service as AEN 
against 70% vacancies. 
dO- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-7 810 11. 

Shri Nirmalaya Sarma 
Selected/empanelled 	candidate 
promoted to Group 'B' service as AEN 
against 70% vacancies. 
C/O- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

Shri Sudhangshu Sekhar 
Selected/empanelled 	candidate 
promoted to Group 'B' service as AEN 
against 70% vacancies. 
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dO- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Naligaon, Guwahati, 
PIN-78 1011. 

Shri Dipak Chandra Sarma 
Selected/empanelled 	candidate 
promoted to Group 'B' service as AEN 
against 70% vacancies. 
do- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-78 10 11. 

Shri Tapash Sutradhar 
Selected/empanelled 	candidate 
promoted to Group 'B' service as AEN 
against 70% vacancies. 
C/O- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

Shri Munindra Kalita 
Selected/empanelled 	candidate 
promoted to Group 'B' service as AEN 
against 70% vacancies. 
C/0- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-7 810 11. 

Shri Jaideep Das 
Selected/empanelled 	candidate 
promoted to Group 'B' service as AEN 
against 70% vacancies. 
C/O- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-7 81011. 

Shri Pradip Kumar Biswas 
Selected/empanelled 	candidate 
promoted to Group 'B' service as AEN 
against 70% vacancies. 
dO- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

Shri Hari Singh 
Selected/empanelled 	candidate 
promoted to Group 'B' service as AEN 
against 70% vacancies. 
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C/O- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-7 81011. 

21. Shri Sumit Sukia 
Selected/empanelled 	candidate 
promoted to Group 'B' service as AEN 
against 70% vacancies. 
dO- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

...Respondents 
DETAILS OF APPLICATION: 

1) PARTICULARS OF THE ORDER AGAINST WHICH THE APPLICATION 
IS MPDE: 

This application is made against the impugned 

office Order No.10/2009 (ENGG.) dated 09.04.2009 

whereby the Respondent No.4 have promoted the 

empanelled candidates to Group 'B' service as AEN 

against 70% vacancies by violating the vacancy position 

of community wise break up of vacancies as notified 

earlier vide letter No.E/254/17-pt.XII(0) dated 

10.11.2008 and the Applicants further prays for a 

direction from this Hon'ble Tribunal to the Respondent 

No. 1 to 4 to take immediate steps for fill up the left 

over vacant 10 Unreserved/General posts of AEN/Group 

'B' against 70% vacancies as notified vide letter 

No.E/254/17-pt.XII(0) dated 10.11.2008. 

JURISDICTION OF THE TRIBUNAL: 

The Applicants declare that the subject matter of 

the instant application is within the jurisdiction of 
this Hon'ble Tribunal. 

LIMITATION: 

The Applicants further declare that the subject 

matter of the instant application is within the 
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limitation prescribed under Section 21 of the 

Administrative Tribunal Act 1985. 

4) FACTS OF THE CASE: 

Facts of the case in brief are given below: 

4.11 That your humble Applicants are citizens of India and 

as such, they are entitled to all rights and privileges 

guaranteed under the Constitution of India. 

4.21 That your Applicants beg to state that all of them are 

working as Group-'C' Engineering Supervisory staff under the 

control of Principal Chief Engineer, Northeast Frontier 

Railway (N.F. Railway in short), Maligaon. Presently, they 

have been posted in different places under the jurisdiction 

of the N.F. Railway, Maligaon, Guwahati-li. The next 

promotion of the Applicants is Assistant Executive Engineer 

(AEN in short) Group-'B'. 

4.31 That your Applicants beg to state that as the 

grievances and relief(s)• prayed in this application are 

common, therefore, they pray for grant of permission under 

Section 4(5) (a) of the Administrative .Tribunai. (Procedure) 

Rules, 1987 to move this application jointly. 

4.41 That your Applicants beg to state that the office of 

the Respondent No.1 vide its letter No.E/254/17-Pt.XII(0) 

dated 10.11.2008 notified the selection for the post of 

AEN/Group-'B' against 70% vacancies in the N.F. Railway. The 

gist of the notification are quoted below for kind reference 

of this Hon'ble Tribunal- 

"It has been decided with the approval of Competent 

Authority to hold a selection for forming a panel of 29 

persons of AEN/Group-'B' against 70% vacancies. The 

community wise break-up of vacancies of the post of 

AEN/Group-'B' against 70% vacancies is as under:- 

cfjt vL 
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Total= 29 

The selection will be •based on candiqates' 

performance both in written examination as well as 

viva-voce test. The candidates, who qualify in the 

written examination and thereafter in the Medical 

examination in the prescribed Safety category, will 

only be eligible for the viva-voce test. As per extant 

instruction of the Railway Board, the placement of the 

candidates in the panel will be based on their 

performance 	in 	written 	examination/ViVa-VOCe 

test/Record of service. 

The cut-off date of eligibility on the length of 

required years of non-fortuitous services of the 

supervisory staff of Civil Engineering department is as 

on 01.09.2008 for 70% selection and corresponding 30% 

LDCE (to be processed later on). 

The written examination will consist of only one 

paper on the following subjects, the total & qualifying 

marks of which are indicated against it as'under:- 

Subject Maximum marks Qualifying marks 

Professional 	subjects, 150 90 

Establishment, 	Financial 

Rules & Rajbhasha 

It may be notified that the question paper. will be 

bi-lingual, i.e., English ,  & Hind!. It will be the 

candidates' choice to write in any one of the two 

languages." 

Copy of the letter No.E/254/17-Pt.XII(0) 

dated 10.11.2008 is annexed herewith and 

marked as ANNEXURE-1. 

E - M ~_~ ~ 
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4.51 That your Applicants beg to state that in reference to 

the notification dated 10.11.2008 the office of the 

Respondent No.1 decided to hold the Written Examination on 

17.01.2009 of total 29 posts of AEN/Group 'B' selection 

against 70% vacancies vide its memorandum No..E/254/17-

Pt.XII(0) dated 18.12.2008. A list of eligible 126 

candidates under zone of consideration for selection has 

been enclosed in Annexure-A. The Applicants No.1, 2, 3, 4 & 

5 name appeared in the serial No.78 (UR), 80 (UR), 81 (UR), 

92 (UR) & 83 (UR) respectively in the aforesaid AnnexureA. 

Copy of the memorandum No. E/254/17 

Pt.XII(0) dated 18.12.2008 is annexed 

herewith and marked as •ANNEXURE-2. 

4.6] That your Applicants beg to state that the Written 

Examination for the post of AEN/GrOup 'B' against 70% 

vacancies was deferred by the Respondent No.1 from 

17.01.2009 to 24.01.2009. Accordingly, the written 

Examination was held on 24.01.2009. It is to be stated on 

the request of some of the absentee candidates who could not 

appear in the Written Examination held on 24.01.2009, the 

Respondents have allowed them to appear in the Written 

Examination on 01.02.2009. 

4.71 That your Applicants beg to state that total 44 

candidates have been qualified in the Written Examination 

for selection of 29 posts of AEN/Group 'B' against 70% 

vacancies vide selection list NO.E/254/17-Pt.XII(0) dated 

16.02.2009. Out of total 44 selected/empanelled candidates, 

30 candidates are from unreserved category, 8 candidates are 

from Schedule Castes community and 6 candidates are from 

Scheduled Tribes community. It is to be stated that the 

Ap.1icants No.1, 2, 3, 4 & 5 names appeared in serial No.20, 

23, 17, 1 & 7 of the selection list. The selected/empaflelled 

candidates were directed to obtained physical fitneSS 

certificate by the respective medical authorities before 

LM (A 
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appearing in the viva-voce -  test. The instant Applicants 

obtained their physical fitness certificate. from the 

respective medical authorities. The viva-voce test was held 

on 26.02.2009 in thechaniber of Respondent No.2. The instant 

Applicants appeared in the viva-voce test held on 

26.02.2009. It is worth to mention here that the performance 

of the selected/empanelied candidates is also on the base of 

their 5 years confidential reports including their seniority 

.positiDn. For kind reference of this Hon'ble Tribunal the 

inter seniority of the selected/empaneiled candidates who 

has qualified in the written examination are quoted below:- 

Seniority Position of 

passed candidates in 

written examination 

1 

2 

3 

4 

5 

6 

7 

8 

9 

10 

11 

12 

the Name & Designation of the Candidates 

the 

Jogendra Nath Daimary (ST), 

SSE/P. WAY/CON 

Kulwanth Kumar Lakra (ST)', 

SE/P .WAY/APDJ 

Baidya Nath Das (SC), •  

SSE/W/TKG 

Shyamal Ghosh (UR), 

SSE/BRIDGE/NJP 

KiranjibBayan (UR), 

SSEIDRGISR. DEN/MLG 

Anup Kr. Singh (SC), 

$SE/DRG/DY. CE/BR. LINE 

Smti. Seema Khan (ST), 

SSEIPLG 

Uttam Kumar Som (UR), 

SSE/W/NJP 

Aruj Kr. Sonowal (ST), 

SSE/BRIDGE/NLG 

Sonaton Swrgiary (ST), 

SSEITM/MLG 

Vinod Kr. Chaudhary (SC), 

SAFETY COUN. /Pw/KIR 

P. Raivana Rao (UR), 
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14 

15. 

16 

17 

18 

19 

20 

21 

22 

23 

24 

25 

26 

27 

28 

29 

30 

C4*4 rnin" Thuth 
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SSE/W/CON/NCB 

Benu Gopal Basak (UR), 

SSE/W/DRG/KIR 

Bhupal Ch. Nandi (UR), 

SSEIWICONINCB 

Nirmal Kanti De (UR), 

CVI /ENGG/MLG 

L. C. Boro (ST), 

SSE/W/C/JPZ 

Nirmalya Sharma (UR), 

SSE/W/BR. LINE 

Sudhanshu Sekhar (UR), 

SSE/P. WAY/NBQ 

Dipak Ch. Sarma (UR), 

SSE/W!NAMBARI 

Tapash Sutradhar (SC), 

SSE!W/CPK 

Munindra Kalita (UR), 

SSE/P. WAYIOMSIHQ 

Rana Pratap Gogoi (UR), 

SSEIP. WAY/GHY 

Pijush Ghosh (UR), 

SSE/TM/MLG 

Ashok Kuivar (UR), 

S SE! S PL/RNY 

Jainaluddin Khan (UR), 

SSE/P. WAY/OMLF 

Smti. Jahanara Begum (UR), 

SE/DRG!TMC 

Jaideep Das (SC), 

SSE/TN/MLG 

Anjan Roy Bhowmick (UR), 

SSE/TM/KYQ 

Pradip Kumar Biswas (SC), 

SE/P. WAY/CON/KIR 

Mihir Kumar Pal (UR), 

SSE/P. Way/USF-II/LMG 
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Praloy Dutta (UR), 

SSE/P. WAY/FLK 

32 
	

Hari Singh (SC), 

SSEIP. WAY/E/NLP 

33, 	 K. Naxobi Aiwan (UR), 

SSEIP. WAY/BPRD 

34 
	

Pradip Bhattacharjee (UR), 

SSEIP. WAY/S/NJP 

35 
	

Suhash Ranjan Deb (UR), 

SSE/P. WAY/CNL & KIR 

36 
	

Md. Bakhtaruddin Laskar (tJR), 

SSE/P. WAY/CON/SCL 

37 
	

Prodip Kr. Sarmah (UR), 

SSE/P. WAY/PNT 

38 
	

Biswanath Dasgupta (UR), 

SSEIP. WAY/LMG (P) 

39 
	

Sobha Saikia (UR), 

SSE/P. WAY/N.U"1RUP 

40 
	

Hrishikesh Rai (UR), 

SSE/P. WAY/KN'E 

41 
	

Partha Choudhuri (UR), 

SSE/P. WAY/NI4X 

42 
	

Deepak Gogoi (UR), 

SSE/P. WAY/TKG 

43 
	

Sumit Sukia (SC), 

SSE/P. WAY/DIPHU 

44 
	

Iminul Hassan Mazer Bhuiya (UR), 

SSEIP. WAY/NGC 

Copy of the selection test .No.E/254/17-

Pt.XII(0) ' dated 16.02.2009 is annexed 

herewith and marked as ANNEXURE-3. 

4.81 That your Applicants beg to state that the Respondent 

No.4 vide its office order No.10/2009 (ENGG.) dated 

09.04.2009 promoted only 17 selected/empaneiled candidates 

out of 29 vacancies (General 18, Scheduled castes 07 and 

Scheduled Tribes 04) for promotion to the post of AEN/Group 

cLO2 
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B against 70% vacancies. It is to be stated that the 

Respondent No.4 without any prior notice left over the 10 

vacant Unreserved/General out of total 18 Unreserved/General 

category selected/empanelled candidates to the posts of 

AEN/Group 'B' against 70% vacancies as notified vide letter 

No.E/254/17-Pt.XII(0) dated 10.11.2008. The community wise 

break-up of the promoted persons are given below for kind 

reference of this Hon'bla Tribunal- 

Unreserved 	-08 

Schedule Caste 	-08 

Schedule Tribes 	-01 

Copy of the office order No.10/2009 

(ENGG.) dated 09.04.2009 is annexed 

herewith and marked as ANNEXURE-4. 

4.8. (A) That your Applicants beg to state that their 

performance in viva-voce test is excellent and satisfactory 

before the Interview Board and their five years Annual 

Confidential Records (ACR in short) are unblemished. 

4.91 That your Applicants beg to state that the office of 

the Respondent No.1 vide their letter No.E/254 /17-Pt.XII(0) 

dated 10.11.2008 (Annexure-1 of the instant application) 

notified 29 posts against the community wise break-up of 

vacancies to the post of AEN/Group-'B' against 70% vacancies 

as Unreserved/General 18, Schedule Castes 07 and Schedule 

Tribes 04. However, the Respondent No.1 without any prior 

notices or corrigendum to the Applicants changed the 

community wise break-up of vacancies vide their promotion 

order No.10.2009 (ENGG.) dated 09.04.2009 to the post of 

AEN/Group-'B'. In the aforesaid order the Respondent No.4 

has promoted only 08 (eight) unreserved category persons in 

place of 18 (eighteen) unreserved vacancies, 08 (eight) 

schedule caste persons are promoted in place of 07 (seven) 

schedule caste vacancies as notified earlier and 01 (one) 

person in schedule tribe category is promoted under 04 

ti 
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vacancies as notified 

4.10] That it is worth to mention here that in the year 2007 

the Respondent No.1 vide their notification No.E/254/17-

Pt.XII(0) dated 22.03.2007 hold the selection for the post 

of AEN/Group-'B' against 70% vacancies as Unreserved/General 

10, Schedule Caste 09 and Schedule Tribe 03. The written 

Examination was held on 29.09.2007 and 13.10.2007 and result 

was declared vide No.E/254/17-pt.XII (0) dated 23.10.2007. 

Total 29 (twenty nine) numbers of candidates were 

selected/empanelled qualified in the said written 

examination for viva-voce test and out of 29 (twenty nine) 

selected/empanelled qualified candidates 18 (eighteen) 

candidates belongs to General i.e. unreserved category, 10 

(ten) candidates belongs to Schedule Castes category and 1 

(one) candidate belong to Scheduled Tribes category. After 

viva-voce test, 10 (ten) General i.e. unreserved candidates, 

8 candidates of Scheduled castes category were promoted to 

Group 'B' service as AEN against 70% vacancies vide office 

order No.02/2008(Engg.) dated 17.01.2008. One post of 

Scheduled Castes category and 3 (three) post. of Scheduled 

Tribes category was kept vacant due to non-availability of 

suitable candidates. The aforesaid promotion was made in 

accordance to break-up of vacancies as advertised vide memo 

No.E/254/17 pt XII(0) dated 22.03.2007. 

Copy of the notification No.E/254/17-

Pt.XII(0) dated 22.03.2007 is annexed 

herewith and marked as Annexure-5. 

Copy of the notification No.E/254/17-

pt.XII (0) dated 23.10.2007 is annexed 

herewith and marked as Annexure-6. 

Copy 	of - the 	office 	order 

No.02/2008(Engg.) dated 17.01.2008 is 
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annexed herewith and marked as 

Annexure-7. 

4.111 That your Applicants beg to state that all of them are 

having un-blemish service records and no adverse entries or 

adverse remarks are imputed in their service Books. There 

are total 18 vacancies of unreserved/General categories 

available in community wise break-up to Group 'B' service as 

AEN against 70% vacancies. The instant Applicants seniority 

position in the selected/empanelled Unreserved/General 

candidates for the post of AEN is Sri Pijush Ghosh (instant 

Applicant No.1) is in serial No.13, Sri Ashok Kumar (instant 

Applicant No.2) is in serial No.14, Md. Jamaluddin Kharz 

(instant Applicant No.3) is in Serial No.15, Smti.Jahanara 

Begum (instant Applicant No.5) is in serial No.16 and Sri 

Anjan Roy Bhowmick (instant Applicant No.4) is in serial 

No.17. Therefore, all of the Applicant are legally entitled 

for promotion to the post of AEN/Group 'B' service against 

70% vacancies. 

4.121 That your Applicants submit that., it is a fit case 

wherein your Lordships may be pleased to stay the impugned 

office Order No.10/2009 (ENGG.) dated 09.04.2009 issued by 

the Respondent No.4 till disposal of this Original 

Application. Otherwise, the Applicants would suffer 

irreparable loss and injuries as because the Applicants have 

a strong prima facie case and the balance of convenience is 

also in their favour. 

4.131 That your Applicants submit that they have got reasons 

to believe that the Respondent No. 1 to 4 are resorting the 

colorable exercise of power only to deprive the Applicants 

from their legitimate rights. 

4.141 That your Applicants submit that the action of the 

Respondent No. 1 to 4 are mala fide, illegal and with a 

motive behind. 

Vj;_,9X 
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4.151 That your Applicants submit that the action of the 

Respondent No. 1 to 4 is highly illegal, improper, whimsical 

and also against the policy adopted by the Government of 

India. 

4.161 That in view of the facts and circumstances it is a 

fit Case for interference by Hon'ble Tribunal to protect the 

interest of the Applicants. 

4.171 That this application is filed bona fide and for the 

interest of justice. 

5) 	GROUNDS FOR RELIEF WITH LEGAL PROVISION: 

In view of the above facts and circumstances narrated 

above the impugned promotion order of the 

selected/empanelled candidates for promotion to Group 'B' 

service as AEN against 70% vacancies under office Order 

No.10/2009 (ENGG.) dated 09.04.2009 issued by the Respondent 

No.4 is arbitrary, mala fide, discriminatory and illegal on 

the following amongst other grounds:- 

5.1) For that, the action of the Respondent No. 1 to 4 

without any prior notice or corrigendum left the 10 

Unreserved/General category posts of AEN/Group 'B' out of 18 

posts as notified vide letter dated 10.11.2008 against 70% 

vacancies is arbitrary, mala-fide, illegal and 

discriminatory. Hence, the impugned office order No.10/2009 

(ENGG.) dated 09.04.2009 for promotion to Group 'B' service 

as AEN against 70% vacancies issued by the Respondent No.4 
is liable to be set aside and quashed. 

5.2) For that, the action of the Respondent No. 1 to 4 in 

not fulfilling the total 18 Unreserved vacancies of 

AEN/Group 'B' as notified vide letter No.E/254/17-Pt.XII(o) 

dated 10.11.2008 against 70% vacancies is illegal in as much 

as no prior notification or corrigendum was issued to the 

Applicant for changing the vacancy position in community 

F~~ 
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wise break up. Therefore, non-fulfilling the unreserved 

vacancies in total 18 is gross violation of the principle of 

natural justice. Hence, the impugned office order No.10/2009 

(ENGG.) dated 09.04.2009 for promotion to Group 'B' service 

as AEN against 70% vacancies issued by the Respondent No.4 

is liable to be set aside and quashed. 

5.3) For that, the instant Applicants having unblemished 

service carrier without any adverse entries or remarks and 

their seniority with vacancy position of unreserved/General 

einpanelled candidates to the posts of AEN/Group 'B' against 

70% vacancies as notified vide letter dated 10.11.2008, they 

are fully entitled for promotion to the posts of AEN/Group 

'B'. Hence, the impugned office order No.10/2009 (ENGG.) 

dated 09.04.2009 for promotion to Group 'B' service as AEN 

against 70% vacancies issued by the Respondent No.4 is 

liable to be set aside and quashed. 

5.4) For that, the instant Applicants have not been 

qualified in the Written Examination for the posts of 

AEN/Group 'B' against 70% vacancy through any back door 

policy, all of them are duly qualified and 

selected/empanelled to the posts of AEN/Group 'B'. Moreover, 

their• inter seniority position fully entitled them for 

selection to the posts of AEN/Group 'B' against 70% 

vacancies. Hence, the impugned office order No.10/2009 

(ENGG.) dated 09.04.2009 for promotion to Group 'B' service 

as AEN against 70% vacancies issued by the Respondent No.4 

is liable to be set aside and quashed. 

5.5) For that, in earlier notification dated 22.03.2007 for 

selection to the posts of AEN/Group 'B' against 70% 

vacancies, the Respondent No. 1 to 4 have promoted and fill 

up all 10 Unreserved/General from the selected/empanelled 

candidates (as notified on 22.03.2007) to the post of 

AEN/Group 'B' against 70% vacancies. Therefore, the 

Respondent No. 1 to 4can not discriminated the instant 

Y_ -  6~~ 
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Applicants for their promotion to the posts of AEN/Group '3' 

against 70% vacancies for the year 2009. Hence, the impugned 

office order No.10/2009 (ENGG.) dated 09.04.2009 for 

promotion to Group 'B' service as AEN against 70% vacancies 

issued by the Respondent No.4 is liable to be set aside and 

quashed. 

56) For that, in the impugned promotion order No.10/2009 

(ENGG.)' dated 09.04.2009 the Respondent No. 1 to 4 have 

failed to mention any reason or causes for non-promoting the 

Unreserved/General empanelled candidates in remaining 10 

unreserved category vacant posts of AEN/Group 'B' against 

70% vacancies. The Respondents ought to have clarified the 

vacancy position of the Unreserved/General candidates before 

conducting the Written Test for empanelled of the candidates 

to the posts of AEN/Group 'B' against 70% vacancies. Hence, 

the impugned office order No.10/2009 (ENGG.) dated 

09.04.2009 for promotion to Group 'B' service as AEN against 

70% vacancies issued by the Respondent No.4 is liable to be 

set aside and quashed. 

5.7) For that, since 10.11.2008 the Applicants have given 

their valuable time, energy and mental anxiety only to get 

selected to the post of AEN/Group 'B' against 70% vacancies. 

However the Respondents in an arbitrary and whimsical manner 

left the 10 Unreserved/General vacancies out of 18 

vacancies. Hence, the impugned office order No.10/2009 

(ENGG.) dated 09.04.2009 for promotion to Group 'B' service 

as AEN against 70% vacancies issued by the Respondent No.4 

is liable to be set aside and quashed. 

5.8) For that, the Respondent •No. 1 to 4 being a model 

employer can not discriminated amongst the 

selected/empanelled Unreserved/General category candidates 

for the posts of AEN/Group 'B' against 70% vacancies. 
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5.9) For that, the action of the Respondent No. 1 to4is 

arbitrary, mala-fide and discriminatory with an ii]. motive. 

5.10) For that the Respondent No. 1 to 4 have violated the 

Article 14, 16 & 21 of the Fundamental rights guaranteed 

under the Constitution of India. 

5.10.(A) For that, the Applicants performance in viva-voce 

test is excellent and full satisfactory before the Interview 

Board, as such, the Respondents can not deprived the 

Applicants from their legitimate claim of promotion to the 

Group 'B' post of AEN against 70% vacancies in the left over 

10(ten) unreserved/General category vacancies. 

5.11) For that, in any view of the matter the action of the 

Respondent No. 1 to 4 are not sustainable in the eye of law 

as well as fact. 

The Applicant craves leave of this Hon' ble Tribunal 

advance further grounds the time of hearing of this instant 

application. 

DETAILS OF REMEDIES EXHAUSTED: 

That there is no other alternative and efficacious 

remedy available to the applicants except invoking the 

jurisdiction of this Hon'ble Tribunal under Section 19 of 

the Administrative Tribunal Act, 1985. 

MATTERS NOT PREVIOUSLY FILED OR PENDING IN ANY 
OTHER COURT: 

That the Applicants further declare that they have 

neither filed any application, writ petition or suit in 

respect of the subject matter of the instant application 

before any other Court or authority, nor any such 

application, writ petition or suit is pending before any 

such Court or authority. 
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RELIEF SOUGHT FOR: 

Under the facts and circum-stances 

stated above the applicants most 

respectfully pray that Your Lordships may 

be pleased to admit this application, 

call for the records of the case, issue 

notices to the Respondents as to why the 

relief or reliefs sought for by the 

applicants may not be granted and after 

hearing both the parties this Hon' ble 

Tribunal may be pleased to give the 

following reliefs: 

8.1. That the Hon'ble Tribunal may be pleased to 

set 	aside 	and 	quash 	the 	impugned 

selected/empanelled candidates pertinent to 

Respondent No. 5 to 21 for promotion to the post of 

AEN/Group 'B' against 70% vacancies under order 

No.10/2009 (ENGG.) dated 09.04.2009 issued by the 

Respondent No.4. 

8.2) To direct the Respondent No.1 to 4 to take 

immediate steps to fill up the 10 vacant posts of 

AEN/Group 'B' from the empanelled candidates under 

Unreserved/General categories as notified vide 

letter dated 10.11.2008. 

8.3) To Pass any other relief or reliefs to which 

the 1pplicants may be entitled and as may be deem 

fit and proper by this Hon'ble Tribunal. 

8.4) To pay the cost of the application. 

INTERIM ORDER PRAYED FOR: 

As an interim measure the Applicants most respectfully 

prayed before your Lordships that the Hon'ble Tribunal may 
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be pleased to stay the impugned promotion order of 

selected/empanelled candidates pertinent to Respondent No. 

5 to 21 for promotion to the post of AEN/Group 'B' against 

70% vacancies vide order No.10/2009 (ENGG.) dated 

09.04.2009 issued by the Respondent No.4. 

Application is filed through Advocate. 

Particulars of I.P.Q.: 

.. No. qr ç/J;i 

Date of Issue- 	
' 	

) 

Issued from- Guwahatj G.P.O. 

Payable at- Guwahati 

LIST OF ENCLOSURES: 

As stated above. 

VERIFICATION 

/ 
L 
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V E R I F I C A T ION 

I, Shri Pijush Ghosh, aged about 44 years, Son of late 

Prafulla Kumar Ghosh, Senior Section Engineer/Track 

Machine/MaligaOfl, Working under the office of the Deputy 

Chief Engineer, Track Machine Department, Northeast 

Frontier Railway, Maligaon, PIN code-781011 Assam do hereby 

solemnly verify that I am the Applicant No.1 of the instant 

Original Application. I am also authorized by the other 

Applicants to sign this verification on their behalf. That 

the statements made in paragraph Nos. 4'1.4  

are true to my knowledge, those made in paragraph 

Nos. /, 
. .4', 42 are being matters of records 

are true to my information derived therefrom, which I 

believe to be true and those made in paragraph 5 are true to 

my legal advice and rests are my humble submissions before 

this Hon'ble Tribunal. I have not suppressed any material 

facts. 	 - 

And I sign this verification on I  this the 9 day of 

April 2009 at Guwahati. 

DECLARANT 
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L(TYPED COPY) 

N.E. Railway 

Office of the 
General Manager (P) 

Maligaon, Guwahati-il 
Dated: 10. 11. 2008 

No.E/254/17-pt.xII (0) 

To, 

The General Manager (Construction) /Maligaon; 
Pr.CE, CE(CON), CTE, CEE, CPDE & CGE/Maligaon; 
DRN(p)s/KIR, APDJ, RNY, LMG & TSR; Dy.CVO(Engg.)/Maljgaon, 
Dy. CE/Br. Line /Maligaon, Sr.DENs/JcIR, APDJ, RNY, LMG & TSK; 
Dy.CE (CON) /Maligaon, 
Dy.CE(C0N)s/Jpz, SCL & Goalpara; WM/EWS/BNGN, XEN/FCW/Maligaon, 
Principal/zRTI/ApJJJ Secy. To Pr.CE/Maligaon, AENs/MLDT, r\TJP, 
SGTJJ, NBQ, BPRD, RNY, RPAN, BPB & APO/Engg./Maligaon. 

Sub:.- Selection for the post of AEN/Group-'B' against 70% 
vacancies. 

It has been decided with the approval of Competent 
Authority to hold a selection for forming a panel of 29 persons 
of AEN/Group-'B' against 70% vacancies. The community wise 
break-up of vacancies of the post of AEN/Group-'B' against 70% 
vacancies is as under:- 

UR= 18 
SC= 07 
ST= 04 

Total= 29 

The selection will be based on candidates' performance 
both in written examination as well as viva-voce test. The 
candidates, who qualify in the written examination and 
thereafter in the Medical examination In the prescribed Safety 
category, will only be eligible for the viva-voce test. As per 
extant instruction of the Railway Board, the placement of the 
candidates In the panel will be based on their performance In 
written examination/Vjva-voce test/Record of service. 

The cut-of fdate of eligibility on the length of required 
years of non-fortuitous services of the supervisory staff of 
Civil Engineering department is as on 01.09.2008 for 70% 
selection and corresponding 30% LDCE (to be processed later 
on). 

The written examination will consist of only one paper on 
the following subjects, the total & qualifying marks of which 
are indicated against it as under:- 

pi 
All 



23' 	
VA 2:ë ' 

Subject Maximum marks Qualifying marks 
Professioflal 	subject, 150 90 
Establishment, 	Financial S. 

Rules & Rajbhasha 

It may be notified that the question paper will be bi-
lingual, i.e., English & Hindi. It will be the candidates' 
choice to write in any one of the •these two languages. 

S. 	The Controlling officers should notify this widely amongst 
the staff of Civil Engineering department (taking clear 
acknowledgement from the staff in the enclosed Annexure-'A' 
containing the Main and the Stand-by list) and obtain their 
written willingness/unwillingness individually, in the 
prescribed proforma enclosed as Annexure-'B' attached with this 
office notification and sent the same to Dy..CPO!Gaz./MaligaOfl, 
so as to reach by 1212.2008, without fail. 
Willingness/unwillingness options submitted by all the staff of 
the Main list and the Stand-by list within the target date, 
should be sent in a bunch with a forwarding letter to this 
office, certifying that no other options received by the 
controlling officers are left behind at their end. No options 
should be sent to this office in a piece-meal manner. It is the 
primary duties of the Controlling officers to obtain options 
(willingness/unwillingness) from each and every senior 
supervisory staff as per attached lists and send the same to 
this office in time. 

Since, several posts are reserved for SC & ST communities, 
a pre-seleátion coaching for SC/ST candidates will have to be 
arranged by the department concerned for a period of 3/4 weeks 
and imparting such coaching to the SC/ST candidates is 
mandatory as against reserved vacancies. The date and venue of 
pre-selectidn coaching will be notified in •due course. 

A copy of syllabus is enclosed as Annexure-'C' for wide 
circulation amongst the staff concerned. 

The willing staff (whoever submit 
target date) should be advised to keep 
to appear in the written examination at 
a formal letter in regard to the date 
will be issued from this office, after 
eligible/willing staff. 

Please acknowledge receipt. 

DA: As above 

willingness within the 
themselves in readiness 
short notice. However, 
of written examination 
finalizing the list of 

Sd!- Illegible 
(S.P. Sengupta) 

APO/Gaz. 
For GENERAL N2NAGER(P) 

A 0 1' 
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t  
Olfice of the  

General Miager(P) 

1 	 f1aIIgaon, Guwa)idtI 11 

	

' 1/1? 	t )TT(0) ' 	 Dated 10 11 2008 	 it 

7 , 	Thc C ci )( 1 fd I N n agr(Coiistru ctIoI))1 1119 aon, 	 - 	

C 

Al 	Pr CC,CL(( ON),CTE, CBC,CPOF & CGE/i1aI3on 1  
DRM(P)3/KJR, APDJ 1  RNY, I MG 15K, DyCVO(fligg )/M&igon, 

t 	 Dy rE/ui 	 Sr DENs/KIR, APDJ J  RNY, LMG &K, Dy CE(CON)/Ml)Ofl, J. 

I 	ry C(( ON)/]P17 , CI & Goalçmra, WM/EYv'S/13NGN 1  XEN/FCW/MaI9a0IL 	
f 	 , 

t 	 PiricIprI/RTI/ArDi, Scy to Pr ( E/Migoti, AENs/MIDT, NJP, 5GW, NBQ, BPRD, RN, 
4 1 	IPAN,Pr) & AR)/EngQ /MdII(JOfl 	 ' 

r • 	• 	 ". 	 . 	
, 	Ic) 	 • 

Sub 	Selection for th post of AENfGroup-'B' against 70% vacincles  
41 

r__.• 	• • , 	ii: hns bCCfl decided with the 	pprOY& of Competecit Authority to ,,hoId 	. 	 . 	. 
s&ection for forming a pnei of 29 persons of AEN/GrOUp'5 aqa)nst 70% vanceS, 
Thc corninunftywice hrek-iip of vacricies of the poSt of AEN/Group-'B aqalnct 70010  .: 	. 	 • 	 : 

....: 	

. vacnncies is 	s under:- 	 . 	 . 	• 	•; t 	 •. 

UR..- 	10 	 I, 	
I 

SC= 	07  

4 	 1 	 S1 - 	04  

L 	I 	t3i 	
S.- 

I 	 I 	 I 	
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• 	2. 	 The SCtUfl will be based on candidates perfomiance both In Written  

examinion n 	H as viva voce test The cndidates, who qualify In the wdUen 	' 

	

in InUon aid fh erc l Let In Lii e Medical oxam na tiaiV In the prescribed Sfety 	I 
, category will Only be dig ble for the vlvavoce test. As per extant Instruction o, the 

RaiIwy Doird, the plrcment of the candidates In the panel will be based on their 
prfor mnce In wt ftten exnmlnation/vlva voce tst/Record of service 

3 	The cut offdate of eliqibility on the length of 	quIred years of non tot tultous 
sivlces of the superisory. stnlf of Civil Engineering depat1jiient Is as on QLQ9,Z9O 	. 

-i 	nt 70% IeLUon ann con espoiidincj 306 LDCL (to be nrocesed later on) 

r 4, 	 The written exininatn will consist of only one rer on the following 
- 	subJec, Lh toI & qualifying mark of which are indIcad against It as under: 	,. 	. . 	.• 	y 

S 	 S  _•.-, ,.,..- 	• 	......-,.. ..,, ........... 	•. .. .....................-.-... ............. 
 

SubJcct 	 I MaxImum marks 	Quit Ifyln rnark 	1 

	

..........................-,-".--,. -S..--- ...........- - ...........------ . ---------•------•-------- ....-- -- -•-.-.-----.. 	. -.5,  
I 	Prof sslona I .s uLj ccl, Establishment, 	 150 	I 	90 

Ilnancial Iile 	Rbhacha 	— 	- 

it may be notified that the question paper will be bi-llnguni, I.e., English & 
:.4.Hindi,1t wiIi.be the candidates 1  choice to write In any one of the these two languages. 	 . •.. 
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(2) 	 • 

• 	• 	5. • 	ilie Controlling officers should notify (his WldeFy amongst the stff of Civil 
111qi:i 	lnçj departrn ent (tkiiig cicr acknowledgement from the staff In the encioe 
AnI1xure:'A' containing the Main and the Stand-by list) and obtain their'writ'ten 
wiN ic/unwillingness indivkiuiiy, in the prescribed proforma enclosed as Ann exure-
0' dlld( lied with this office notlllcatkii and sent the same to Dy CPO/G /Ndlicjaon, so 
is to reich by 12.12.2008, without fail. Wiiiingns/uiiwjJflngnecs options submitted by 
all the tff of the Main list and the Stand-by list withh the target date, shoui be sent . 
in a bunch with à 1 forvarUing letter to this oflice,:cerUlyinçj that no oecoptlons 
received, by the contwlilng officers are left behind at their end. No options should 
scnt to this office' In a piece meal manner. It is the primary duties of the Controlling 
oiers to obtain options (w:iflngness/unwililngncss) from each ahd every senior 
stpervory staff as perttaciied lists and send the same to this office in time,  

	

n't 	 I 	
11 	 i 6 	Since, several posts arc rsecd for SC & ST communistles, p selection 

coiciiing for SC/ST'CntiçJldes will have to be ari'nged by the cieparblie;)t concerned  
a pdod of Yj weeks and imparting such coiching to the SC/ST cindldats R 

mandato (is agalimt ree:d vacancies Tho date and venue of Pre eIcdIoii coaching 
will be 110tifled in due cowc,  
7. A copy of sylla'bLIS Is enclosed as Anneuro 'C' for wide circulation amongst 

c ctoff concerned 

ts 
- 8 	 ftewfflingstatf(wllo€ver submwiiiiiigns w;th the tdlget dote) should 
k. adviced to keep themselves In readiness to appear in the wraten examination at soi t ntft 	I ioweyci, a foi mal letter in regai d 10 i c date of wricten exirnlnatlon 'ilI 
b issued from this office, dtter fInaiing the list of eiigibie/y)iliiij staff 	 u Id 1. 1, 	' 	th 	
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ANNEXURE-- — 

I 	 L G1jçh 

NOH1 HEAST FRONTIER RAILWAY 

Office of the 
General Mwioqer(P) 

Maligaon Guwahati-1 1 

No.i1'ii (- t.XIi(0) 	
Dtoc1: 1..12,2000, 

lo, 

he (general Manager( Construction )/Maligaon; 
PrIFIF(11N)flF CRF,CPnE 8 (.'(FJMaligon; 
DRM(P)/KTR, APDJ, RNY, LMG & TSK; Dy.CVO(Engg.)/Majigaon, Dy.CE/Br.Line/M&igon, 
sc.riFNs/fir(, APDJ, RNY, NaIft.ioii, Jj1C., & TSK; Dy.CF(Safety)/Maljjao,i, 
lJyCL(LUN)/Malgqior, LX;M( )/Mdiqoun, L).CLC0N)5/JPL S(;L N Goalpara; WM/LWS/BNGN, 
)<FN/F(Mi/Mqann P 	ip/7kT(/Ap[) Secy.to PrCE/Mafigaon AEN,/MLDT, NiP, SGW, NBQ; BPRD 
RNY, ROAN, BOB \PO/Engg./Maligaon 

sub.:- Selection for the post of AN/Group-B' against 70 9/o vacancies. 

Ret 	I his ottice Notincation 01 even number dated 10.11.08. - 2 C. (.° 

it has been decided wth the nnroaf of the Competent Authority o hold wrien 
enmination of AEN/(Gr,'6' selection against 70% vacancies as per programme mentioned heIoV 

.J2i Jwriften examination 
02  Tjrnc of Writtcricxrnnntjori 	From lO:OO /ious /0 13:00hours. 	. S  

I P. 1 Vtj 	O.1 ! 	 . 

A List or eligible candidates under zone of consideration to appear in the above mentio?ed selection is encIoec -f herewith as Anne<ure'A' 

Betore conducting written examination, a pre-selection coaching for eligible SC9T .rrdidaf 	has been arranqed for a period of 3 weeks w.e.f. 22.12.2008 to 1LO1.2009 in the Conforricc HIt of PCE/Maor. 

1 he Conti oil iiiq of hcers 01 the tair coricerI)ed are requested to spare and direct all Sc/ST liqihi st;i(t (hUhUjhtecj at Antix re-'A'), under their control, to report to the Office of the Princial Chief Engineer positively by 22.2.2008 at 9.00 am, to aend the said coaching accordingly. - 

I lie Contioftnc olTicer.s are also requested to spare and direct all the staff under their conf'oI .c pr nIp,(Irrf-'A' (enind) t 	ppr in we wrrften 	inaton of above rnerrtioned selection progr3rnrnc indrctcd Aovc accurdingly. 

Iljse dckI Iowleci( ,je re(:eIpt. 

nclo Uric lAnnexure - 'A') 

(S.P. Sengupt ) 
A PO/tJaz. 

For GINERAL MANAGE1(p) 

EStED 
.t 

ADVOC AT 
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An ru re- IA' 
Lisi ot the cIitidujt&s; under ione or consideraUon tor SekLian br the post of A!N/ Group-'E3' 
igrdnt 70 94c) viciincIo, 

I SN 	I Name of the staff L Comuiij 	Designation & station .- 	--' 	 - 

	

Tii 	/yJBr L1ne/M4hgon -f"O2 	.N. D a Irnary 	 sT•:":T.. 	/pWy/R N Y 
04 ,   $hrIVIrbhn 	 Sc, 	SS/P.Wa 	

•
y(RNY 	 . 

05 LShrLK1N1Patir 	 SI- 	Sl/BTS/TSK  
1L Sh rl 	 ssorks/iaR 	 - 

07 Shri Sukumaj D 	 SC - 	 ___________  
ShriCM.Manda1 

UR 
Lllpn 11 Shri K. kabidas 	. 	Sc 	SSE/P.WaYJRNY . 	

0 ..12.. 	iThjik 
. 	. 	. 14 ShrI J.N. 3har& 	 ST 	./wstpNN 15 I Shri D.R. Rose 	 JR 	. 

	

hitm Vurni (3uhj 	 UR 	SS/D°G/GM(cON) 	 - 

19 
8 j SrntKan:<aDa 	. 	. c, 	JtPRcL1(c (.bI 	-, 	 .. 	. 

\ t\ DIu hdIJ L 	 Uk 	SI JkGMLCQN) - 	 - 	- 2 	Sfiri Lqanta p 	 R i 	.TPc 	.. . 	
0 	 0 

. 	st bK. bhattacharjee 	 Uk 

/Sl Dilipkumai Uhai 	 Uk 	SSE/W/Glvl(LuN) 
....2 3 	S hri 	 jft Roy 	 ._ 	.LWLPfP 

0 
icj UR 

1..... 	 .,. [JR 	LWrA,p3 Shr K.Bya -.. 
IC Bshy.i 	 SC -. 	SSE/GM(CON) 

44 ShrlA.t<, 5nQh ---- SC -- •SSE/Dy.CE/Drkfç10 LiriufMLG 3c Srnt. S. Khn 	 ST. 	SSE/DRG/PcFjM 

J/ ShI N Ua, 	 sc 
shri S. Dau 	 SC ' 	SSE/LMG 

hri B C 	 Un 	S DA/P r/MIIO(l 
..uU 

Contd. ., ,Page(2) 

P4 to 

,410 
AT 



: 

;t? 

..... I , 	. •!<....:. c?h. 	 . 	 - ...çi 	SSEfW/GM(CQN) 1 

	

	1?I fl flhttchre 	 UR 	E/WoI(LMG 	- Paul UR S 	 ... 	. 	. 
 :... 	.... 	P.K. 	. 	, 	..... - .... . 	-..--:- ...... 	LW... rL.3: 	. . 	. . . 	-:..- 	. 	.L .... .-. .. . ... • 	. 	{ 	 ) 	. 

.-., -. . 7. I..!L.c:Ja dka 	_.._..._.c  _hflC.Kumir 	 UR 	 . 

	

-.- ...--y 	 ..: 	• t 50 	Shri P. Bhatta 	 UR 	SE/[)RG/RNY 
... 	. 	i! 	. 	 G 	, ••  r. 4-6 

\i -sJ  

	

Shri V K Lhoudhury 	-I- 	 ( 	H 	/P Way/FUR 
 . 	i? , w y/KiR 

•-4-1fl!L2L2Y_ 	: 	.YL. .. 	Lic 56 	 (c9.N). 

	

flH PkshitDeka 	 UR 	SSL/VVJXENLFCWJMagaon 

	

57 Shri Sarbeswr Kumar 	 UR 	SSE/Works/RNY 
If -----  

	

60ShnSubryCj 	 (JR 	SSE/Works/Apcjj 
61 	Shri Rakesh Nath Khare UR 	S5E/WOrkS1LMG 

UR 
63 

; 	 1LBIcd 	 - 	U 

-. 

	

SiPIfl(umarfloy 	 SC 	SSE/W Jks/GM(COt) 
(b Shri Dim beswarHazaglka - 	ST' 	SSE/Works/GM(CON) 

	

. 67 ShriLC.I3oro.,__ 	 5T 	SSE/Wo/Gç) 
s:/wor/GM(co) 

IpSarka.. 
0 	70i Shri_Mrmva Sarnia 	 UR 	:L/PyLBL/Mt.,G 1

-
71 $11 1 0 	SS/W/Gp) 

jhribffla1Cha ndraSaha 	 SC 	SSEJWo/jcNJ. 
7jh 	 .... 

 
?i1Jpmsma............. .. Y ............... Ljcj'jIgon adhar Sc .. - SS/Wo:ks/UvIG 

....b .4Shrp Munindra Kita 	- - Uk 	SSL/I> /ay/PC[/MLG 	 - - 77 	 .Jy/G___________ .J! 	j 	 Pijush 	
-I I 	StuiN.J(. Sinçfli •. 	 SCSE/P.WaY/LMG 

t /2(-L fl. ........ pr 

	

3
. . 	.-. . 	

.-
1. 

UR 21 -i ........ U2 Sun 011)ul D(umir Das 	SE/DRG/PCE/MaJjgaon 
-T 1 	.... 	 n.--..........:t! 	/c,r.c(2!_............ ................. ............. - I (/ 	81h.i   

85 Smt. Lta...............UR  86 	L. nJj< Sarma UR 
L87 Smt.D[iGhn 	-----_-. 	 ___ 

Contct,,. (3) 
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na I 
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(3) 

1I iLaIi 8OShriP.K.Hzidcr ç 	SSE/TM/pcE/Mij90 .,. 0 	SI u i , 	I iI lku 	 SSL/ I 
27, 9 	ShrI 3aIcep 	 - - 	sc 	•SSEJtjJtt1afl,fl 	 - 

Mallcloan :J.- 
..j 	 131swas  

Paul 

sad LJR2LyLM. A...hriProloyDutt. ............ _EJpyfpw . . 

	

............................ - 	
- : LyJJ!Y..............................:.... iPU ShriN,, !lWn 	 . 1JP 	SSE/RWy/RNY 

	

...........Is.n... 
	...............................................--- S 

........ 

	

N . ......................................................................UR 	..
is  

9,1 	 ...................................................... 
- 	 . 

Q . 	............................... 	± 	. 	.................................. 

	

- UR 	SSF/PW'/KJR 	- 

	

..r....ia 	Roy UR... ...SE(P.Way/KJR 	 ............... , 	108 Sho S 	Dc 	 5SE,I'Way/I'Ce/Mallqaoii 
.. 	 , ..........., 	UR 	. 	SSE/RWiy/PCE/M 

_. .110  	SIol Suha;h Fanjn L)I) 	UR 	SSl/PWy/K1 R 
... 	........ 5.  

	

........................ 	
- .../ y/c(cp. )........................................................ 

UR 
lii 	Sliri I' 	Satrri 	.................................Uk 	SSE/p. 	.----................................ / 	 - 	U 	SSE/P'.Wy/APD) 	:.. 	......................... hIiD Dgupb 	- 	- - 	UR 	 - - 	- 

A I1.j LwyJTsK 
K7 UJLLJirisHkesh Roy 	--_UR 	SSEL.P.Way/KIR'  LiShri PX Bora 	 UR 	SSE/ P.Way/LMG 

Wal 

10 

Shri ParthaChoucihuiy 
,UP' 

I...  
I 

PPL. 	.... 	- 
.................... 

L3o 
Stirl Suilt SUkIA 

................................... 
' 	125 J Shii All. Laskar 

Lp..ft.akraborty 

ft SSEJRWay/f\PDJ 
SSE/PvyjKJR. 

SC 
i_ 

SSE/P.Wdy(rsk 
- 	.... Ii 	.G 	.....L..........................................

Ma /'LMG ___ 

/ 

CD 
p' 



ANNEXURE-- 3 
Northeast FrontieLllay 

Office of the 
General Manager (P), 

.Maligaon, Guwhatl --11 

No. E/254/17-Pt.XU (0) 	 Dated: 16.02.2009' 

To 
General Manager/ConstructiOfl/MLG 
PCE, CTE,CBE, CGE, CPDE, CE/TP & CSO/MLG 
DRMs & DRM(P)s/KIR, LMG, RNY, APEX) & TSK. 
CWM/NBQS, Dy.CSO/Engg•, Dy.CVO/Engg, Dy.CE/CON/MLG )PZ SCL & GLPT; Dy.CE/Br.  

LinWiiLG, Sr. DENJGHY, NLG, APEX), RNY, LMG, TSK &. LMG; W!1/E'NS/BNGN; Secy. to 
PCEi'ILG, .SPc1EIg, AEN/BPRD, iBQ, SGUJ, NJi', MU) I, 1*IY, Ri'At, Pb. 

Sub: Selection for the post of AN (Group-'B') against 70% vacancles 

Ref: This office letters of even number dated 10.11.2008, 26.11.2008 
& 18.12.2008.' 

ilie following candidts under your control have qualified In the written 
examination of above mentioned selecUon held on 24.01.2009 & 01.02.2009: - 

[SNi NAME & DESIGNATION OF THE CANDIDATES 
S/SHRI 
AN3AN ROY BHOWMICK, SS/TM/KYQ 	- 

2 IIRISHIKESH RAI, SSE/P.WAY/KNE  
3 JAIDEEP DAS (SC), SSE/TM/MLG 
4 DIPAK CH. AR!SJWINAMBARI  

SMT AHANARECM,SE/DP.G/TMC 
8 MIHIRKUMAR PAL SSE/P.WAY/USF-XX/LMG 
9 HARI SINCH (SC), SSE/P.WAY/E/NLP  

• 10 PRADIP BHATrACHAREE, SSE/P.WAY/S/N3P______ 
11* SUHAStt RAN3AN DSS/PWAY/CP1L & KIR 	-- 
12 PRADIP KUMAR BI!S/P..WA.Y/CON/KIR 
13 PRALOY DUTrA, SSEJPWAY/FLK 
14 PRODIP KR. SARMAH, SSE/P.WAY/PNT  

• 5 :MUNINDRA KALITA, SSE/P.WAY/OMS/HQ 
16 SOBHA$AIKIA, SSE/P.WAV/t'AMRUP  

JAMALUDDIN KHANSS/P.WAY/OMLF 	 - 
•18 "MD. BAKHTARUDD1NLASKA,SSE/P.WAY/cON/SCL 

19 SUMIT SUKLA'(SC). S5fP.WAY/DPHiJ 

dAYsT 
12?JSUDANSHU SEKHAR SSE ' 91',VW.4Y1NBQ 

ASHOK KUMAR, sfSPL/rdv 

-;i , 	tI4.Lu 

:1 

At)10C  
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ru1  
1/ 	I 	S/SHRI  

1/ 	.r25 BHu.pALCH. NANDI SSE/W/cONINCB. 
I I 	

0 	 _____ 	 I 

Ii 	, ' 26 3OGENDRANATH DAI4ARY  (, ssEip.wAylcoN 
7/ T 	CHAUDA,RSc,!M _cOUN1 /__IR 

28 BAIDYANATh _ DAS _(fW/Ti(G  

29 SONATOVSWAA!Y (T), SS/TMJMLG --  

-30 L.CnoRO(ST)1 ssE'LwLci!' 
Lii B.dGOPAL 6AsAK,sS/W//____----I 

KR. 	.ç) !f?LpiiN-_ 
• 	'ky'. 	pe. s!!!CfP4CB 	 ' 

34  KLRANMBBAYAN, SEI)/t. D$JML 
KULWANThMARJ 	ifYLAP_-- 13 

36_ SMT_ SEEMA KHANJ 	SLP!G 	 -- 
37 
38 RAN.A PRATAP GOGQI, SSE/P.WAY/GHY 
39 SSE/13 RIDGE ./ NJP  - 
40 

- 
TAPASH SUTRAD4AR (ç)1 5$E/V/CPK  

41 
42 

ARW (R.. SONOWA SE/DGE /M  
_0 

[43 
44 

KUMARSOM,SSEIWIN )P 
K.NAMBI ALWASSEL!WAY/BPRD 

-1 	
1 

Candidates concerned should be directed to their respective Medical Authorities to 
obtain Physical fitness certificates to hold the Group-'' post of AE1 in Safety Category in 
the standard próforma (enclosed) before they appear in the .vivavocetest. The Controlkng  the r _ I c 
prescribed format along with the PhyIci fTtneSs -c ciicate to t. 	si<jned 01 tO 	•' 
Dy.CPO(Gaz) latest by 20.02.2009 positively. "The date of viva-voce testhas been fixed on 
26.02.2009 in PCE's chamber. 	 •0 

• 	Candidates concerned, should be advised to keep themselves in readiness to appear 
in the viva-voce test to be held on 26.02,2009. 

0 	 Pleas: acknowledge receipt. 

DA 

	 0 	 . 

0 	 0 (S. P. Sengupta). 
0  APO(Gaz.) 	.: 0 

for General Manager (P). 

• Copy fôrwrded for iifórrnatiofl and necessary action to: 	
, 	 00 

PS to PCE/ML. He. is requested to collect the ACRs of last 05 years (i.e. from the period V. ' 	f 	c' r'nccmed to enrw this off1ce o produce 
the same before the Sek.ction (uirnttee a th time o viva voce iest ,The ACKS r 
please be send to the uderstqned latest by 20 02 2009 	 / C 

.......... ............ . 	0 	/ 	.. 	.__t_, 

for ceneral Manaqer (P) 

$1iD 
4 
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1/ 
OFFICE ORDER NO. 10/2009 (ENGG.) 

The fouowirig promotion, transfer and posting orders are issued with irtrnediate 
effect: - 

Shri Ravi Amrohi, Sr.DEN(C)/TSK, is transferred and posted as Dy.CE/Bridge/MLG 
by utilizing the JAG post of Sr.DEN/II/TSK. 

Shri K. Narah, Sr.DEN/II/TSK, is transferred and posted as Sr.DEN(C)/TSK vice 
Shri Ravi Amrohi, Item-i above. 

Shri B. K. Poddar, Dy.CE/BD/MLG, is posted as Dy.CEIG/MLG by utilizing the 
vacant JAG post of Sr.DEN/IV/LMG. 

Shri Pradeep Kumar, Dy.CE/LM/MLG, is posted as Dy.CE(Works Development)! 
MLG by utilizing the JAG post of Dy.CE/LM/MLG. 

Ms. Ruth T. Changsan, Sr.DEN/IV/LMG, is transferred and posted as 
Dy.CE/BD/MLG vice Shri B.K.Poddar (Item-3 above). 

Shri S. S. Khongrymmai, Sr.DEN/III/LMG, is transferred and posted as 
Sr.DEN/III/APDJ by utilizing the post of Sr.DEN/III/LMG. 

Shri T. R. Barbhuyan, Sr. DEN/II/LMG is posted as Sr. DEN/G/LMG by Utilizing the 
existing post of Sr. DEN/II/LMG. 

Shri D. Bhattacharjee, Sr. ADEN/I/BPB is transferred and posted as DEN/III/LMG 
by utilizing the post of Sr. ADEN/I/BPB. 

Shri P. K. Das, Sr.ADEN/NBQ is transferred & posted as XEN/SD/MLG vice 
Shri S. Bandyopadhyay, superannuated on 31/3/09. 

Shri S. C. Barman, XEN/Br/L/APDJ, is posted as DEN/II/APDJ vice Shri S. George. 

Shri S. George, DEN/II/APDJ, is posted as SEN/ZRTI/APDJ vice Shri B. Paul. 

Shri B. Paul, SEN/ZTRI/APDJ, is transferred and posted as XEN/BD/MLG by 
utilizing the post of DEN/Ill/KIR. 

Shri P. K. Singh, DEN/III/APDJ, is transferred and posted as XEN/ Bridge/ L/APDJ 
'vice Shri S.C. Barman (item No. 10 above). 

Shri Gurlit Singh, XEN/TMC/MLG, is transferred and posted as DEN/II/TSK, by 
utilizing the vacant post of XEN/LM/MLG. 

Shri T. K. Biswas, Sr.ADEN/MLDT, is transferred and posted as DEN/II/LMG, by 
utilizing the Senior Scale post of Sr.ADEN/MLDT. 

Shri T. K. Bhowmick, ADEN/I/MLG, who has been empanelled for promotion to 
Senior Scale on ad hoc basis, is promoted to Senior Scale and transferred & posted as 
DEN/IV/LMG, by utilizing the vacant post of DEN/Track/TSK. 

(Contd ... 2) 
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J 	(17) Shri T. N. Singh, AXEN/TMC-III/MLG, is posted as AXEN/Planning/II/MLG vice 

Shri S. S. Das, promoted to Sr. Scale (Item-19 below). 

Shri T. Nanda, ADEN/GLPT, who has been empanelled for promotion to Senior 
Scale on ad hoc basis, is promoted to Senior Scale and transferred & posted as 
XEN/TMC/MLG vice Shri Gurjit Singh (Item- 14 above). 

Shri S. S. Das, AXEN/PL-II/MLG, who has been empanelled for promotion to 
Senior Scale on ad hoc basis, is promoted to Senior Scale and transferred & posted as 
DEN/G/KIR by utilizing the post of DEN/Track/KIR. 

Shri S. S. Sarkar,. ADEN/W/GHY, who has been empanelled for promotion to 
Senior Scale on ad hoc basis, is promoted to Senior Scale and transferred & posted as 
XEN/TD/MLG against an existing vacancy. 

Shri 3. Kumar, ADEN/Il/KIR, who has been empanelled for promotion to Senior 
Scale on ad hoc basis, is promoted to Sr. Scale and transferred & posted as DEN/G/RNY, 
utilizing the post of Sr.ADEN/BPRD. 

Shri Nripendra Bhatta, AXEN/Con, who has been empanelled for promotion to 
Senior Scale on ad hoc basis, is promoted to Sr. Scale and posted in Construction 
Orga nisation. 

Shri S. R. Basak, AXEN/Br.Design-II/MLG, is transferred and posted as 
ADEN/Purnea by utilizing the post of ADEN/Spl-II/RNY. 

Shri A. A. Deka, AXEN/ROB/MLG, is transferred and posted as ADEN/G/TSK by 
utilizing the existing post of AXEN/ROB/MLG. 

Shri K. Senlaskar, ADEN/DBRT, is transferred and posted as AXEN/CS-
Inspection! I/MLG vice Shri N. K. Goswami. 

Shri Bhaskar Das, ADEN/II/BPB, is transferred Emd posted as ADEN/Agartala by 
utilizing the post of ADEN/Track/TSK. 

Shri Gunindra Choudhury, ADEN/Spl/LMG is posted as ADEN/II/LMG vice 
Shri R. C. Verma. 

Shri R. C. Verma, ADEN/II/LMG is transferred and posted as ADEN/II/BPB vice 
Shri Bhaskar Das (Item No. 26 above). 

Mrs. 3. Hazarika, ADEN/Track/TSK, is transferred and posted as ADEN/DBRT vice. 
Shri K. Senlaskar (Item 25 above). 

Shri Apurba Bandyopadhyay, ADEN/NLP, is transferred and posted as 
AWM/EWS/BNGN by utilizing the post of ADEN/Spl/LMG. 

Shri N. K. Goswami, AXEN/CS-Inspection/I/MLG, is transferred and posted as 
ADEN/W/GHY vice Shri S. S. Sarkar (Item No. 20 above). 

(Contd ... 3) 
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(32) Shri B. N. Das, SSE(W)/TKG, who has been empanelled f 
'B' service as AEN against 70% vacancies, is promoted as AEN and transferred & posted 
as ADEN/il/KIR vice Shri J. Kumar, promoted to Sr. Scale (Item-21 above). 

Shri Kiranjib Bayan, SSE/Drg/Sr.DEN/MLG's office, who has been empanelled for 
promotion to Gr. 'B' service as AEN against 70% vacancies, is promoted as AEN and 
posted in Construction Organisation. 	. 

Shri Anup Kumar Singh, SSE/Drg/Dy.CE/Br/une/MLG, who has been. empanelled 
for promotion to Gr. 'B' service as AEN against 70% vacancies, is promoted as AEN and 
posted in Construction Organisation. 

Shri Sonaton Swargiary, SSE/TM/MLG, who has been empanelled for promotion 
to Gr; 'B' service as AEN against 70% vacances, is promoted as AEN and posted as 
AXEN/TMC/III/Maligaon vice Shri T.N.Singh (Item No. 17 above). 

Shri Vinod Kumar Chowdhury, Safety Counsellor/P.Way/KIR, who has been 
empanelled for promotion to Gr. 'B' service as AEN against 70% vacancies, is promoted 
as AEN and posted in .Construction Organisation. 

37 	Shri Benu Gopal Basak, SSE/W/Drg/KIR, who has been empanelled for promotion 
to Gr. 'B' service as AEN against 70°/ vacancies, is promoted as AEN and posted in 
Construction Organisation. 

Shri Bhupal Chandra Nandi, SSE/Works/Con/NCB, who has been empanelled for 
promotion to Gr. 'B' service as AEN against 70% vacancies, is promoted as AEN and 
posted in Construction Organisation. 

PG
Shri Nirmal Kanti Dey, VI/Engg/MLG, who has been empanelled for promotion 

r. 'B' service as AEN against 70% vacancies, is promoted as AEN and posted as 
ADEN/NLP vice Shri Apurba Bandyopadhyay (Item No. 30 above). 

400 	Shri Nirmalaya Sarma, SSE/W/Dy.CE/Br/Line/MLG, who has been empanelled for 
promotion to Gr. 'B' service as AEN against 70% vacancies, is promoted as AEN and 
posted in Construction Organisation. 

Shri Sudhanoshu Sekhar, SSE/P.Way/NBQ, who has been empanelled for 
promotion to Gr. 'B' service as AEN against 70% vacancies, is promoted as AEN and 
posted as ADEN/GLPT vice Shri T. Nanda, promoted to Sr. Scale and transferred vide 
Item No. 18 above. 

Shri Dipak Chandra Sarma, SSE/W/Nambari, who has been empanelled for 
omotion to Gr. 'B' service as AEN against 70% vacancies, is promoted as AEN and 

posted as ADEN/NBQ vice Shri P.K.Das, transferred vide Item No. 7 above, by utilizing 
the post of AXEN/G/MLG. 

Shri Tapash Sutradhar, SSE/Works/CpK, who has been empanelled for promotion 
to Gr. 'B' service as AEN against 70% vacancies, is promoted as AEN and posted as 
ADEN/I/MLG vice Shri T.K.Bhowmick, promoted to Senior Scale and transferred vide 
Item-.16 above. 

(Contd ... 4) 
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0mo
Shri Munindra Kalita, SSE/P.Way/OMS/HQ, who has been empanelled for 

tion to Gr. 'B' service as AEN against 70% vacancies, is promoted as AEN and 
posted in Construction Organisation. 

Shri Jaideep Das, SSE/TM/Maligaon, who has been empanelled for promotion to 
Gr. 'B' service as AEN against 70% vacancies, is promoted as AEN and posted as 
AXEN/TMC Depot/NJP by utilizing the post of AXEN/TMC/NJP. 

Shri Pradip Kumar Biswas, SE/P.Way/Con/KIR, who has been empanelled for 
promotion to Gr. 'B' service as AEN against 70% vacancies, is promoted as AEN and 
posted in Construction Organisation. 

Shri Hari Singh, SSE/P.Way/East/NLP, who has been empanelled for promotion 
to Gr. 'B' service as AEN against 70% vacancies, is promoted as AEN and posted as 
ADEN/I/BPG vice Shri D. Bhattacharjee (Item-8 above), utilizing the existing vacancy. 

Shri Sumit Sukla, SSE/P.Way/Diphu, who has been empanelled for promotion to 
Gr. 'B' service as AEN against 70% vacancies, is promoted as AEN and posted as 
ADEN/MLDT against the existing vacancy, vice Shri T. K. Biswas (Item-15 above). 

This issues with the approval of General Manager. 

(P.K 
Dy. Chief Personnel Officer (Gaz.) 

for General Manager (P) 

No. E/283/31/Pt./XIX (0)-1 	 Maligaon, dated: 09.04.2009 

Copy forwarded for information and necessary action to: - 

GM/CON 
All PHODs, CHODs & HODs/N. F. Railway. 
All DRM5 & ADRMs/N. F. Railway 
Al! DRM(P)s/N.F. .Railway. 	. 
All Sr.DFM & DFMs/N. F. Railway. 
All Sr. DEN(Co-ord)s/N. F. Railway. 
FA&CAO/EGA & P.F./Maligaon. 
Dy.CPO/HQ, Dy.CPO/RRC, Dy.CPO/CON & SPO/Engg/MLG. 
Dy. Secy. and Secy. to G.M, ASY to GM & AGM, PPS to GM & GM(Con)/Maligaon. 
OS/E0 Bill. P. Branch. 
GS/NFROA, NFRPOA, NFRMU & NFREU. 
Officers concerned. 

(P. 	ngh) 
Dy. Chief Personnel Officer (Gaz.) 

for General Manager (P) 

0 



I NNEXURE.., 40 

(TYPED COPY) 

N.E. Railway 

Office of the 
General Manager (P) 

Maligaon, Guwahati-il 
Dated:.22 .03. 200 

No.E/254/17-Pt.xII(0) 
To, 
The General Mana•ger(Construction)/Maljgaon; 
CE(Co-Qrdn.), CE(.CON), CTE, CBE, CPDE, CGE/Maligaon'; 
DRM(P)s/KIR, APDJ, RNY, LMG & TSK; Dy.CVO(Engg.)/Maligaon, 
Dy.CE/Br.Line/Maligaon, Sr.DENs/KIR, .APDJ, RNY, LMG & TSR; 
Dy.CE(CON)/Maligaon, 	JPZ, 	SCL & Goalpara; WM!EWS/BNGN, 
XEN/ FCW/Maligaon, 
Priricipal/ZRTI/APDJ, Secy. to Pr'. CE/Maligaon, AENs/MLDT, •NJP, 
SGUJ, NBQ, BPRD, RNY, RPAN, BPB & APO!Engg./Maligaon... 

Sub: -  Selection for the post of AEN/Group-'B' against 70 96 
vacancies. 

• It has been decided with the approval of Competent 
Authority to hold a selection for forming a panel of 22 persons 
of AEN/Group-'B' against 70% vacancies. The communities break-
up of AEN!Group-'B' against 70% vacancies is as under:- 

1) UR= 	10 
.2) SC= 	09 
3) ST= 	03 
Total= 	22 

The selection will be based on candidates' performance 
both in written examination as well as viva-voce test. The 
candidates, who, qualify in the written examination and 
thereafter Medical examination will only be eligible for the 
viva-voce test.. As per extant instruction of the Railway Board, 
the placement of the candidates in the panel will be based on 
their performance in written examination/Viva-vOce test & 
Record of service. 	. 	 . 

The cut-off date of eligibility on the length of required 
years of non-fortuitous services of the supervisory staff of 
Civil Engineering Department is as on 01.03.2007 for 70% 
selection & corresponding 30% LDCE. 	. . 

The written examination will consist of only one paper on 
the subjects as per, total & qualifying marks as indicated 
below:- 

SUBJECT M?XIMUN NARKS QUALIFYING MP.RKS 
Professional 	subject, ' 	150 90 

I Establishment, 	Financial 
[les & Rajbhasha 

' it may be notified that the question paper will be bi-
lingual, i.e., English .& Hiridi. ' It will be the candidates' 
choice to write in any one of the these languages. 

r 6 ~, Alf 0  
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The Controlling officers should notify this widely amongst 
the staff ofCivil Engineering department (taking clear 
acknowledgement from the staff in the enclosed nnxure- 'A') 
and obtain their written Wiflingness/UnwillingfleSS individually 
in the prescribed proforina (enclosed as 2\nnexure-'B') and send 
the same to the undersigned, so as to reach this office on or 
before (27.04.2007) without fail. If no option is receivedfrom 
the staff of the Main list within the target date. It will be 
presumed that he/she is unwilling to appear in the above 

• selection and in that case, willing staff from the Stand-by 
list will be given chance. The candidates mentioned in the 
Stand-by list should also be advised to express their written 
willingness or unwillingness. The willingness/unwillingness 
options submitted by all the staff of the Main list and the 
Stand-by list within the target date; should be sent in a bunch 
with a forwarding letter to this office, certifying that no 

other options received by the controlling officers are left 

behind at their end. No options should be sent to this office 
in a piece-meal manner. options received and forwarded to this 
office after the target date will not be entertained under any,  

circumstances. While the application is forwarded, correctneS 
of service particulars should be ensured from Service Record. 

In case, any representation is received from any staff 
against the integrated seniority position shown in the list 
vide Annexure-'A' or any other particulars shown therein, all 
such representations should be forwarded to the cadre 
controlling officer, i.e., APO/Engg/Maligaofl directly in a 
bunch certifying the correct service particulars/record of the 
staff, as the case may be. No representation against the 
integrated seniority position will be entertained at a later 

date. 

Since 12 (09 SC & 08 ST) posts are remarked for SC/ST 
communities, a pre-selection coaching for SC/ST candidates will 
have to be conducted and to be arranged by the department 
concerned for a period of 3/4 weeks, the same being mandatory 
as against reserved vacancies. 

A copy of syllabus is enclosed as Annexure-'C' for wide 
circulation amongst the staff concerned. 

The willing staff (whoever submits 
target date) should be advised to keep 
to appear in the written examination at 
a formal letter in regard to the date 
will be issued from this office, after 
eligible/willing staff. 

willingness within the 
themselves in readiness 
short notice. However, 
of Written Examination 
finalizing the list of 

Please acknowledge receipt. 

DA: 1) Protorma (Annexure-'B') 
•2) Syllabus (Annexure-'C') 

Sd/- Illegible 
(S.P. sengupta) 

APO/ Ga z 
For GENERAL MNAGER(P) 

AVS1 	
& 
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uwahat 3ench 

NO.E)254i7LDt,X11( 0 ) 
TOp 
The Gefleal 

N., F., RAILWAY ofce of the 
Geflel Mana9€2(P) 
Maliga011, GuWihati- 11 

)Y2ted ;2310-20U7. 

Sub :- SC1ECtiOU 	the Post o AENGrOUp IBI) againci70% 

Reir :- 
This office notiicatiOfl o even nUrnJ:€2 c1ted 22.03.2007. 

The o1lowing candi dates have qual ± fi ed in the w'i tten 

examinatiOn o above rncntioned selection held on 29-0907 and 
13_10_ 2007., 

Si. Name o ~E the Candidates Desi9fltl01 	stti°fl 

 h::i MU111fld 	Kal ita SSE/P. Way/0MS/PC]/M1l- giaon 

 hri pradip Kumar rAs(sC) SSE/W/MJBT 

 smt Gayatri Baflik s/rg/Dy.cE(Br.L11eKMal q.Ofl 

 shri Gunindra ChouthuLy, ssE/Drg/sr. EN/Ma1igaOfl 

 shri S.K. Acharjee ssE/P.YtCG0N 

 shri shagawati prasad( sc) SSE/WOrkS/CON/FGS 

07 • Shr± Khokan Chandra Roy 	(sc) 

08 Shri c.M.Roy (Sc) 

09. hr± Umesh KUIllar 

shri GollapU"Ii Ka1iprasd 

11. shri pij•uh Ghc'sh 

1.2. shri Rana Pratap GOg°i 

 shri Ramesh Ch, MandaJ-.(SC) 

 shri Dipak Dastid 

15., Shrl swapail Mitra 

 hri surendra Nath 3rahma (sT) 

 ghri vir BhirI(SC) 

 Shri Kinkar Das(SC) 

shri Achc.k Kumcir 

shri Jaydeb Mandal 

ATB 

Inc tructo r/ZRTI/ADJ 

SSE(W)/CON / KIR 

SSE (con) /work/LP 

S SE/ WOPIK s/Dan gtoi 

ssE/TN/Ma ii ga cn 

SSE/P. way/GFiY. 

s SE/Work c/CON/RGJ 

SSE/P. way/Old Malda 

S SE/W/CON/NJP 

SSE/P .way/I-IQ 

ssE/P . wiy/MTS/Pd'IY 

S SE/DRG/LM 

S SE/P . Way/RNY 

SSE/W/C0N I SCL 

contd. .. 2/p 
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s h r i Dhani Ram Kakc.ti 

shri Pranjal Gogoi 

 shri surendra Chandra saikia 

 shri Ehupal Chandra Nandi 

 shri Birendra Nath D-s 	(Sc) 

 shri Hemanta Kumar DAs(SC) 

 shri Birendra Math Roy(SC) 

SSE/W/CGON 

SSE(W)/CS/Mali gaon 

SSE/W(C)/D]3RT 

SSE/ (w) /coN/NcB 

SE (CON! Desigli/Mali. gai 

SE/DRG/Dy. CE/B. Line/Mali gaon 

SSE/DRG/APDJ 

 Mrs Jahanara BegUrn SE/DRG/PCE/Maligaon. 

 shri Ashok cha)crabar±ti SSE/Nork/FLK. 

You are therefcr requested to pare all the above mentioned 

staf under your control t.o the respective Railway Medical 

Authorities for Medical Lxarnination and to obtained physical 

fitness certificate in the prescribed formet (attached herewith ) 

for holding the Group-B, Post in Technical safety category of 

Civil Enginerring Depart1ent and same to the undersigned by 

12.11.07 positively. 

The Departmental DAR Clerance of the candidat,ec concerned 

should also be sand to th prescribed format(enclosed)alongwith 

the physical fitness certifi ates on 12.1107 

Caid.idates conce2md should be advised to keep themselves in 

readiness to appear in the viva-voce test at short notice. 
Please acknowledge receipt 

P.K.singh 

Dy.CPO/GAZ 

For GENEPAL MANAGER(P).. 

pi 
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N. F. RAILWAY 

OFFICE ORDER No-02/2008(Engg.) 

The following promotion, transfer and posting orders 
are issued with immediate effect:- 

Shri Ram Samuj, AXEN/CON, on being empanelJ.ed for 
promotion to Sr. Scale on ad-hoc basis promoted to Sr. 
Scale (ad-hoc) 	as XEN and posted in Construction 
Organization under GM/CON/MLG. 

Shri S. Sengupta, AXEN/CON, on being empanelled for 
promotion to Sr. Scale on ad-hoc basis promoted to •Sr. 
Scale (ad-hoc) 	as XEN and posted in Construction 
Organization under GM/CON/MLG. 

Shri A.K. Sharma, AXEN/CON, on being empanelled for 
promotion to Sr. Scale on ad-hoc basis promoted to Sr. 
Scale (ad-hOc) 	as XEN and posted in Construction 
Organization under GM/CON/MLG. 

Shri Ajoy Majumder, AXEN/CON, on being empanelled for 
promotion to Sr. Scale on ad-hoc basis promoted to Sr. 
Scale(ad-hoc) as XEN and posted as XEN/Br./Spl-II/MLG 
against existing vacancy. 

Shri Ashok Chakraborty, 	SSE(W)./FLK, 	on being 
empanelled for promotion to Group-B service as AEN against 
70% vacancies, is promoted as AEN and posted as ADEN/RNY 
vice Shri Utpal Talukder. 

Shri Utpal Talukder, ADEN/RNY, on being relieved, is 
transferred and posted as ADEN/BPRD vice Shri Brijesh 
Galav. 

Shri Brijech Galav, Sr. ADEN/BPRD, on being relieved 
is transferred and . posted as DEN-I/TSK, vide Shri Ram 
Ratan. 

Shri Ram Ratan, DEN-I/TSK is transferred and posted 
as XEN/Br./Spl/MLG against an existing vacancy. 

9.' Shri Sekhar Krishna Acharjee, SSE(P.Way)/CGON, on 
eing empanelled for promotion to Group-B service as AEN 
against 70% vacancies, is promoted as AEN and pbsted as 
ADEN/FKM at NBQ vice Shri T. Nanda, who is already under 
order of transfer to GLPT. 

Shri Dipak Dastidar, SSE(P.Way)/ONLF, on being 
empanelled for promotion to Group-B service as AEN against 
70% vacancies, is promoted as AEN and posted as 
ADEN/BG/KNE vice Shri Sujit Kumar Paul. 

p_ fot 
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11. Shri Sujit Kuinar Paul, ADEN/BG/KNE, 	on being 
relieved, is transferred and posted in Coiistruction 
Organization under GM/CON/MLG. 

(':Z2D Shri 	Swapan Mitra, 	SSE(W)/Con/NJP,. on being 
empanelled for promotion to Group-B service as AEN against 
70% vacancies, is promoted as AEN and posted in 
Construction Organization under GM/CON/MLG. 

z3ij ~̀ Smt. Gayatri Banik, SE (Drg.) /Dy.CE/BR. /Line/MLG' S 

office, on being empanelled for promotion to Group-B 
service as AEN against 70% vacancies, is promoted as AEN 
and posted as AXEN/Br./Design-I/MLG by utilizing the 
vacant permanent post of ABE/HQ/MLG. 

104. Shri Gunindra Choudhury, SSE(Drg.)Sr..DEN (C)/MLG's 
office, on being empanelled for promotion. to Group-B 
service as AEN against 70% vacancies, is promoted as AEN 
and posted as ABE/East/NLG by utilizing the vacant, 
permanent post of AEN/G/MLG. 

Shri Joydeb Mandal, SSE(W)/CON, on being empanelled 
for promotion to Group-B service as AEN against 70% 
vacancies, Is promoted as AEN and posted in Construction 
Organization under GM/CON/MLG. 

(~K) Shri Dhani Ram Kakoti, SSE(W)/CGON, on being 
empanelled for promotion to Group-B service as AEN against 
70% vacancies, is promoted as AEN and posted in 
Construction Organization under GM/CON/MLG. 

7. Shri Suren Chandra Saikia, SSE(W)/Con/DBRT, on being 
mpanelled for promotion to Group-B service as AEN against 
70% vacancies, is promoted as AEN and posted in 
Construction Organization under GM/CON/MLG. 

Shri Umesh Kumar, SSE(Works)/CON, on being empanelled 
for promotion to Group-B service as AEN against 70% 
vacancies, is promoted as AEN and posted in Construction 
Organization under GM/CON/MLG. 

(IT 	Shri Rarnesh Chandra Mandal, SSE(Works)/CON, on being 
empanelled for promotion to Group-B service as AEN against 
70% vacancies, is promoted as AEN and posted, in 
Construction Organization under GM/CON/MLG. 

420. Shri Kinkar Das, SSE(Drg.)/LMG, on beingempanelled or promotion to Group-B service as AEN against 70% 
vacancies, is promoted as AEN and posted as ADEN/III/LMG 
against an existing vacancy. 

€s1c o  
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Vi Shri Hemanta Kumar Das, SE(Drg)/Dy.CE/Br./Line/MLG'S 
icee on being empanelled for promotion to Group-B 

Service as AEN against 70% vacancies is promote a .AEN 
and posted as ADEN/HQ/LMG vide Shri T.N. Singh 
redesignating the post ADEN/Spl/LMG as AtEN/HQ/LMG. 

Shri T.N.. Singh ADEN/Spl/LMG on being relieved being 
transferred and posted as AXEN/TMC/III/MLG vide Shri P.S. 
Ravindran 	Supersession 	of 	this 	office 	order 
No.23/2007/(ENGG) dated 30.05.2007. 

Shrj P.S. Rabindran, AXEN/TMC-III/MLG, is transferred 
and posted as AXEN/TS/MLG by utilizing the vacant 
workcharged post of AXEN/LR/MLG. 

Shri Bhagwati Prasad, SSE(Works)/CON, on being 
empanelled for promotion to Group-B service as AEN against 
70% vacancies, is promoted as AEN and posted in 
Construction Organization under GM/CON/MLG. 

Shri Birendra Nath Das, SE(Desing)/CON, on being 
émpanelled for promotion to Group-B service as AEN against 
70 0. vacancies, is promoted as AEN and posted in 
Construction Organization under GM/CON/MLG. 

Shri Birendra Nath Roy, SSE(Drg.)/APDJ, on being 
empanelled for promotion to Group-B service as AEN against 
70% vacancies, is promoted as AEN and posted as 
ADEN/Spl/II/RNY by utilizing the vacant workcharged post 
of AXEN/CS-III. 

Shri Nripendra Bhatta, .AXEN/CON, 	is transferred from 
Construction 	Organization and 	posted in 	Open 	Line 	as 
ADEN/MXN vice Shri Rajveer. 

Shri Rana Kumar Das, .AXEN/CON, 	is transferred 	from 
Construction 	Organization and 	posted in 	Open 	•Line 	as 
ADEN/TSK vice Shri J. Chakraaborty. 

Shri J. Chakraborty, ADEN/I/TSK, on being relieved, 
is transferred and posted as ADEN/Br./Spl/RPAN by 
utilizing the vacant newly created workcharg.ed post of 
AXEN/CS-IV. 

30 Shri Rajveer, Sr.ADEN/MXN, is transferred and posted 
as DEN/Il/KIR against an existing vacancy. 

(~3:1:-) Shri Chandra Mohan Ray, SSE(W) ICON, on being 
empanelled for promotion to Group-B service as AEN against 
70% vacancies, is promoted as AEN and posted in 
Construction Organization under GM/CON/MLG. 
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32. Shri S.R. Basak, .AXEN/CON, is transferred from 
Construction Organization and posted in Open Line as 
AXEN/Br./Design-II/MLG by utilizing the vacant Dermanent 
post of ADEN/SGUJ. 

This issues with the approval of competent 
authorities. 

Sd! -  Illegible 
(S. P. Sengupta) 

APO/GAZ 
For GENERAL MANAGER (P) 

No. E/283/31 Pt.-XIx(o) 	Date:-17.01.08 
Copy for information and necessary action to:- 

GM/CON/MLG. 
PCE, CPO, CVO, CTE, CBE,.CGE, CPDE, CE (TP) ,CAO (CON) /MLG. 
FA&CAO/EGA,PF/MLG; FA&CAO/CON/MLG. 
DRN, DRM (P) , DFM/APDJ, KIR, RNY,LMG, TSK. 
Sr.DEN/Cord/KIR,APDJ,RNy,LMG,TSK;• Dy.CPO/CON/MLG. 
Dy.CE/Br./Line/MLG; Dy.CPO/HQ; APO/Engg./MLG 

7.. DGM & secretary to GM; DGM(G)/MLG; CPRO/MLG. 
PPS to GM/GM(CON), ASY to AGM, PS to PCE. 
GS/NFROA, NFRPOA, NFBMU, NFREU/MLG. 
OS/EO-Bill. 
Officers concerned. 

Sd!-  Illegible 
(S.P.Sengupta.) 

APO/GAZ 
For GENERAL MANAGER (P) 
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The following promotion transfer and posting orders are issued with 
immediate effect  
Shri Pam Samuj, AXEN/CON, on being empanelled for prohotidn to 
Sr.Scaie on ad-hoc basis is promoted to Sr.Scale(ad-hoc) aslXE.N and 
posted in .Contruction Organisation under GM/CON/MLG. 
Sri S.Sengupta 	AXEN/CON, on being empanelled for promotor tQ 
Sr,Scale on ad-hoc basis is promoted to Sr.Scale(ad-hoc) as XEN and 
posted.in  Construction Organisation under GM/CON/MLG, 

3 Shri A K Sharma, AXEN/CON on being empanelled for promotion to 
Sr Scale on ad hoc basis is proi oted to Sr Scale(ad-hoc) as XEN and 
posted In Construction Organisation under GM/CON/MLG 

4 Shri Ajoy Majumder, AXEN/CON on being empaneiled for promotion o 
Sr Scale on ad hoc basis is promoted to Sr Scale(ad-huc) as XEN and 
posted as XEN/Br /SpI II/MLG against existing vacancy 
Shri Ashok Chakrabort SSE(W)/FLK, on being empane lied for promotich 
to roup-B service as AEN against 70%vacancies, is prornotédas AEN 
and posted as ADEN/RNY vice Shri Utpai Talukder.  
Shri Utpal Talukder,ADEN/RNy on being relieved, is transferred and 
posted as ADEN/BPRD vice Shri flrijesh Galav; 	. 	. 	.,,.. 
Shri Brikh. 	f( r: t\I/RPP fl on bëinc relieved, is tmnsferred and 

XEN1Bc ./Spl/ML against an existIng vacancy. 
/19 Shri Sekhar Krishna Acharjee SSE(F Way)/CGON, on being empanelled 

sF 	for promotion to Group-B service as AEN against 70% vacanies, is 
promoted as AEN and posted as ADEN/FKM at NBQ viceShri tNahda Y who is already under order of tiansfer 'a GLPT 

10,Shri Dipak Dastidar,SSE(P Way)iOMLF on being empanelled for 
promotion to Group-B service as AEN against 70% vacancies, is 
promoted as AEN and posted as ADEN/BGIKNE vice Shri Sujit Kumar 
Paul. 	 . 	. 

11 Shri Sujit Kurnar PauIADEN/BG/KNE on being relieved is transferred 
and posted in Construction Organiation under GM/CON/MLG.. 

12.Shri Swapan_Mitra, SSE.(W)/Con/NJP, on being empanelled for prOmotion. 
T6- së77ic 	Ninst 70% vacancies, is prdh-ioted as AEN 

• and posted in ConstructiOn Organisaton under GM/CON/MLG. . 
13.Srnt.Gayatri BanikSE(Drg.)!Dy.cE/BR./Lie/ML5 office 	on beinç' 
• empanelled for promotion to Group-B service as AEN against 70% 

vacancies, is promoted as AEN and posted as .AXEN/Br./Design-I/MLG by 
utilizing the vacant permanent pos, of ABE/HQ/MLG 

- 	 Contd, to page. .2 
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Gunidra .Chodhury, SSE(Drg.)/Sr DEN (C)/MLs office on 
be4 empanelled for promotio n 

 to Group-B service as AEN against 7O0/. 
acancjess romoted as AEN and posted as AB/East/MLG b utizing 

the vacart permanent post of AEN/G/MLG 
• 15.Shhjoydeb Mandal SSE(\AJ)ICON on being empanetted for pmotiptb • . 	

vacancies is promoted as AEN and posted in Construction organizatjo under GM/CON/MLG 
16,Shri Dhani Ram Kakoti, SSE/CGON on being ernpanëlled for 

• ... . omotjon nSEN against 70% vacancies is promoted as AEN and posted n Construction Organization dnder GMJCON/MLCI 

.17.Shri Suren Chandra Saikia SSE(W)ICon/DBo,i being empanetted for 
service 

Il 	

as AEN against 70% vcancies, is 
.Pornoted as AEN and posted in Construction Organization under :GM/CON/MLG  

180hri Umesti Kumar, SSE(WOrkS)/CON on being empanelled for 
•Potion to

serv AE against 70% vcancjes is 
promoted as AEN and posted in Constructi 

	

M/CN /M LG 	 on Organisation udder 

19.1hri an1esh Chandra Mandal SSE(Works)ICON, on being epaneIIed 
for promotion to Group-B service as AEN against 70% vacancies is 
promoted as AEN and posted n Construction Organisatjon under GM/CCNIMLG 

	

• 20,S6 Kinkar Das SSE(Drg.)/L 	on being ernpnefled for promotion to Group-B seice s AEN agant fQ 	cJnces is piui oted as AEN and 
posted as ADEN/ffi/LMG against an edsting vacancy. 

21.Shrj Hemant Kumar Das 	
office 	On • 	being empanpUed for promotor to Grouo-B service as AEN aqainst 

70°/h 5 • 	..... .

., 	 .
.., . Thr IN  

SLIPvISCSSI0I1 .•I tIii 	() 	v u,; 	 .• 

23. Shri P.S,RandrEjnAXENI[MCIIj 
AENS/MLC by util /lLfl is transferred and posted as .

izing 	the  
AXEN/LRIM[O 	 vacant workcharged post of 

24.Shri Bhagwat Prasad SSE(WOrkS)/f ONon being empanelted for promotion 	
as AEN agatnst 70% vacancies is 

promoted as AEN and posted n Oonstruct o Organisto under 
GM/CONIMLG 

• 	
2,Shrj Biredra Nath Das SE(Desing)ICON on being empanelled 

for • 	Rromotjon • to GrOUP-B service as AEN against 70% vacancies is • 	pcmoted as AEN and posted in Construction organi.zion under • 	. . GM/CON/ML( 

Contd. to pdge..3 
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26.Shri Birendra Nath Roy, SSE(rg.)/APDJ, on being ernpanelledr 
promotion to Group-B service as AEN against 70% vacancies, is 
promoted as AEN and posted as ADEN/Spi/H/RNY by utilizing the vacant 
workcharged post of AXEN/CS-lll. 

27,Shri Nripendra Bhatta,AXEN/CON, is transferred from Construction 
• 	Organisation and posted in Opeh Line as ADEN/MXN vice Shri Rajveer. 
•28.Shri Rana Kumar Das,AXEN/coii, is transferred from Construcion 

Organisation and posted' in Open Line as 'ADENIIITSK vice 
Shri J. Chakrabody.' 

29.Shri J.Chakraborty, ADEN/I/TSK, on beine relieved, is transferred and 
posted as ADEN/Br,/Spl/RPAN by utilizing the vacant newly..created 
workcharged post of AXEN/CS-lV. . 

30.Shri Rajveer, 'Sr.ADEN/MXN, is transferred and posted as: DEN/Il/KIR 
against an. existing vacancy. 	 . 

31.Shri Chandra Móhan Ra , SSE(W)i, on being empanelled to, 
service as AEN against 70% vacancies,  Js 

p:oI .i1o ted •as AEN and posted in Construction OrganisatiOn 'Under 
GM/CON/MLG, 

32. Shri 	S.R,Basak, AXEN/CON, 	is transferred 	from 	Construction 
Organisation and posted in Open Line as AXEN/Br./Design-ll/MLG by 
utilizing the vacant permanent post of ADEN!SGUJ. 

This issues with the approval of competent ;uthorities. 

(S.ngupta 
) 

APO/GAZ' 
For GENERAL MANAGER(P) 

No. E/283/31 Pt.-XIX(C) 	 Dale. 17- 01-08 
Copy for information and necessary action to 
1 .GM/CON.'MLG. 
2.PCE I CPO,CVO,CTE,CBECGE,CFDE,CE(TP)CAO(CON)/MLG. 
:3,FA&CAO/EGAPF/MLG; FA&CAO/CON/MLG; 	• : • 

'4:DRM,DRM(P),DFM/AP6J,KlRRNY,LMG,TSK. 
5,Sr.DEN/Cord!KIR,APDJ,RNY,LMG.TSK; Dy,CPO/CON/MLG. 
6.DyCE/Br./L.ine/MLG; Dy.CPO/HQ; APO/Engg./MLG: ' 	 • 	

.• 

7,DGM & Secretary to GM; DGIv1(G)/MLG: CPRO!MLG. 
7PPS to GM/GM(CON), ASY to ACM, PS to PCE. 	. 

8.GS/NFR0A,NFRP0A,NFRMU, NFREIJIMLG 
9.OSIEO-B ill. 
10.Officers concerned. 

(S.P.Sengupta 
 

APOIGAZ. 
For GENERAL MANAGER(P) 

a,- ~-', 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, 
GUWAHATI BENCH, GUWAEATI. 

(AN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE TRIBUNAL 
ACT 1985) 

ORIGINAL APPLICATION NO._ 	OF 2009. 

Shri Pijush Ghose & Others 
Applicants 

- Versus - 

The N.F. Railway & Others 
Respondents 

SYNOPSIS 

Presently the applicants are working as Group 'C' 

Engineering Supervisory staff under the Control of Principal 

Chief Engineer, Northeast Frontier Railway, Maligaon. The 

next promotion of the applicants is Assistant Executive 

Engineer (AEN in short)Group 'B'. The respondent No.1 vide 

letter dated 1011.2008 notified the selection for the post - 

of AEN/Group 'B' against 70% vacancies in total nos. 29 

pbsts(incluciing unreserved/General 18, Schedule Castes (SC) 

07 and Schedule Tribes (ST) 04) The respondents deferred the 

written examination from 17.01.2009 to 24.01.2009 for the 

post of AEN/Group 'B' against 70% vacancies. Accordingly the 

instants applicants as being eligible appeared in the 

written examination held on 24.01.2009. In the said 

examination total 44 candidates including the instant 

applicants have been selected/empanelled for the post of 

AEN/Group 'B' unreserved/General 18 out of total 29 posts. 

Thereafter the viva-voce test was held on 26.02.2009 in the 

chamber of respondent No.2 subject to Medical fitness. All 

the instant applicants appeared in the viva-voce test. The 

promotion .  the post of AEN/Group 'B' against 70% 

vacancies was published 09.04.2009. However, in the said 

promotion list the respondents have promoted only 08 

unreserved/general selected/empanelled candidates out of 

total 18 unreserved/General category vacant posts. It is €0 

be stated that in earlier examination in the year 2007 for 

PL~ cL VQ 



- 

\ 	,;p 
I 

tt  

\
Bench 

• the post of AEN/Group 'B' against 76cancies out of total 

10 unreserved/General posts, all the said 10 posts of 

unreserved/general selected/empanelled candidates were 

promoted. In the instant year i.e. 20.09 total 18 vacancies 

of unreserved/general categories posts are vacant and 

accordingly seniority position in the selected/empanelled 

unreserved/general candidates the instant applicants 

position are 13,14,15,16 and 17. Moreover, the applicants 

are having unblemished service records. Therefore, all the 

applicants are legally entitled for promotion to the post of 

AEN/ Group 'B' against 70% vacancies as notified vide letter 

dated 10.11.2008.. 

Hence, the Applicants have filed this Original 

Application before this Hon'ble Tribunal for seeking justice 

in this matter. 



 

T1Th 
Cenfrajnj Thbuna 

20 APR 2009 

 

IN THE CENTRAL ADMINISTRATIVE T 
GUWAHATI BENCH, GUWP1HPtTI 

M T4 
-

UwOhati Bench 

(AN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE TRIBUNAL 
ACT 1985) 

ORIGINAL APPLICATION NO. 	OF 2009. 

Shri Pijush Ghose & Others 
Applicants 

- Versus - 

The N.F. Railway & Others 
Respondents 

LIST OF DATES 

22.03.2007 	The Respondent No.1 notified the selection for 
Para:4.10 	promotion to the post of AEN/Group 'B' against 70% 
Annexure:5 	vacancies in total nos.22 posts including 

Unreserved/General 10, Schedule Caste 09 and 
Schedule Tribe 03. 

29.09.2007 	The Written Examination was held for the post of 
& 	AEN/Group 'B' against 70% vacancies in total nos. 

13.10.2007 	of 22 posts. 
Para:4.10 

23.10.2007 	The result of Written Examination for the post of 
Para:4.10 	AEN/Group 'B' against 70% vacancies was published. 
Arinexure:6 	Out of 29 selected/empanelled candidates 18 

General, 10 Schedule Caste and 01 Schedule Tribe 
category. 

17.01.2008 	The promotion list for the post of AEN/Group 'B' 
Para:4.10 	against 70% vacancies was published. 10 from 
Annexure:7 	General list, 08 from Schedule Caste category and 

01 from Schedule Tribe category were promoted. 

10.11.2008 	The Respondent No.1 again notified the selection 
Para:4.4 	for promotion to the post of AEN/Group 'B' against 
Annexure:1 	70% vacancies in total nos.29 posts including 

Unreserved/General 18, Schedule Caste 07 and 
Schedule Tribe 04. 

17.01.2009 
Para:4.6 

24.01.2009 
& 

01.02.2009 
Para :4.6 

The Respondents deferred the Written Examination 
for the post of AEN/Group 'B' against 70% 
vacancies. 

The Written Examination was held for the post of 
AEN/Group 'B' against 70% vacancies in total nos. 
of 29 posts. 

9~~ cm)'~~ 
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16.02.2009 	The result of Written Examination for the post of 
Para:4.7 	EN/Group 'B' against 70% vacancies was published. 
Annexure:3 	Out of 44 selected/empanelled candidates 30 

candidates General category, 08 candidates 
Schedule Castes category and 06 candidates 
Schedule Tribes categories. 

26.02.2009 	The viva-voce test held in the chamber of 
Para:4.7 	Respondent No.2. 

09.04.2009 	The promotion list for the 'post of J4EN/Group IB"  
Para:4.8 	against 70% vacancies was published. Only 08 from 
Annexure:4 	General category out of 18 , 08 from Schedule 

Caste category and 01 from Schedule Tribe category 
were promoted 

Filed by: 

/vtI'Evz 
Advocate 

j4 



- 

	

en-Ira Aijt Thbunai 

20 APR 2009 

TIMhat i Bench 

IN THE CENTRAL IWMINISTRATIVE TRIBUNAL, 
GUWAHATI BENCH, GUWJ-\HATI. 

(IAN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE TRIBUNAL 
ACT 1985) 

ORIGINAL APPLICATION NO. 	OF 2009. 

Shri Pijush Ghos & Others 
Applicants 

- Versus - 

The N.F. Railway & Others 
Respondents 

INDEX 

Si. Particulars Annexures Pages 

No.  
1 Original Ipplication 1 to 17 

2 Verification 18 

3 copy 	of 	the 	letter 	No.E/254/17- 1 
19 -J 	22 

• Pt.XII(0) 	dated 10.11.2008. 

4 copy 	of 	the 	memorandum 	No.E/254!17- 2 
2 	)- 2 

Pt.XII(0) dated 18.12.2008. 

5 Copy of the selection test No.E1254117- 3 
2 

• Pt.XII(0) dated 16.02.2009. 

6 Copy 	of 	the 	office 	order 	No.10/2009 4 
29 v 2 

(ENGG.) dated 09.04.2009. 

7 Copy of 	the 	notification No.E/254/17- 5 

pt.XII 	(0) dated 22.03.2007. 

8 Copy 	of 	the 	notification No..E/254!17- 6 

pt.XII 	(0) dated 23.10.2007. 

9 Copy 	of 	the 	office 	order 7 

•dated No.02/2008(Engg. 	17.01.2008. 

- - 6-i 	& AJAr 
, 
Date: 

/2-p
17 	

/ 
	

Advocate 

) J- 	•• 

Filed By: 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, 
GUWAHATI BENCH, GUWAHATI. 

(AN APPLICATION UNDER SECTION 19 OF THE ADMIWtSTRATIVE" 
TRIBUNAL ACT 1985) 

ORIGINAL APPLICATION NO.-3 OF 2009. 

BETWEEN 

Shri Pijush Ghose 
Son of late Prafulla Kuinar Ghosh 
Senior Section Engineer/Track 
Machine/Maligaon, 
Working under the office of the 
Deputy Chief Engineer, Track 
Machine Department, 
Northeast Frontier Railway, 
Maligaon, PIN code-781011. 

Shri Ashok Kuinar 
Son of Shri Hari Govind Rain 
Senior Section Engineer/Permanent 
way/Special/Rangia, 
Working under the office of the 
Senior Divisional Engineer, (Co- 

S  ordination), Northeast Frontier 
Railway, Rangia, 
PIN code-781354. 

Shri Jamaluddin Khan 
Son of late Md. Sirajuddin Khan 
Senior Section Engineer/Permanent 
way/Old Malda, 
Working under the office of the 
Senior Divisional Engineer, (Co-
ordination) /Katihar, Northeast 
Frontier Railway, Katihar, Bihar, 
PIN code-854105. 

Shri Anjan Roy Bhowmick 
Son of late HemchandraRoy Bhumik 
Senior Section Engineer/Track 
Machine/Maligaon, 
Working under the office of the 
Deputy Chief Engineer, Track 
Machine Department, 
Northeast Frontier Railway, 
Maligaon, PIN code-781011. 

Smti. Jahanara Beguin 
Daughter of late Sadulla Au 
Section Engineer/Drawing/Track 
Machine /Maligaon, 
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Working under the office of the 

	

Principal Chief 	Engineer Office, 
Northeast Frontier Railway, 
Maligaon, PIN code-781011. 

...Applicants 

-AND- 

The Northeast Frontier Railway, 
represented by the General Manager, 
Maligaon, Guwahati, PIN-781011. 

The Principal Chief Engineer 
Northeast Frontier Railway 
Naligaon, Guwahati, PIN-781011. 

The Chief Personnel Officer, 
Northeast Frontier Railway, 
Maligaon, Guwahati, PIN-781011. 

The Deputy Chief Personal Officer 
(GAZ), Northeast Frontier Railway, 
Maligaon, Guwahati, PIN-781011. 

...Respondents 

DETAILS OF APPLICATION: 

PARTICULARS OF THE ORDER AGAINST WHICH THE APPLICATION 
IS MADE: 

This application is made against the impugned 

office Order No.10/2009 (ENGG.) dated 28.03.2009 

whereby the Respondent No.4 have promoted the 

empanelled candidates to Group 'B' service as AEN 

against 70% vacancies by violating the vacancy position 

of community wise break up of vacancies as notified 

earlier vide letter No.E/254/17-Pt.XII(0) dated 

10.11.2008 and the Applicants further prays for a 

direction from this Hon'ble Tribunal to the Respondents 

to take immediate steps for fill up the left over 

vacant 10 Unreserved/General posts of AEN/Group, 'B' 

against 70% vacancies as notified vide letter 

No.E/254/17-Pt.XII(0) dated 10.11.2008. 
I 

JURISDICTION OF THE TRIBUNAL: 

C 
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The Applicants declare that the subject matter of 

the instant application is within the jurisdiction of 

this Hon'ble Tribunal. 

LIMITATION: 

The Applicants further declare that the subject 

matter of the instant application is within the 

limitation prescribed under Section 21 of the 

Administrative Tribunal Act 1985. 

FACTS OF THE CASE: 

Facts of the case in brief are given below: 

4.1] That your humble Applicants are citizens of India and 

as such, they are entitled to all rights and privileges 

guaranteed under the Constitution of India. 

4.2] That your Applicants beg to state that all of them are 

working as Group-'C' Engineering Supervisory staff under the 

control of Principal Chief Engineer, Northeast Frontier 

Railway (N.F. Railway in short), Maligaon. Presently, they 

have been posted in different places under the jurisdiction 

of the N. F. Railway, Maligaon, Guwahati-il. The next 

promotion of the Applicants is Assistant Executive Engineer 

(AEN in short) Group-'B'. 

4.31 That your Applicants beg to state that as the 

grievances and relief(s) prayed in this application are 

common, therefore, they pray for grant of permission under 

Section 4 (5) (a) of the Administrative Tribunal (Procedure) 

Rules, 1987 to move this application jointly. 

4.41 That your Applicants beg to state that the office of 

the Respondent No.1 vide its letter No.E/254/17-Pt.XII(0) 

dated 10.11.2008 notified the selection for the post of 

AEN/Group-'B' against 70% vacancies in the N.F. Railway. The 
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gist of the notification are quoted below for kind reference 

of this Hon'ble Tribunal- 

"It has been decided with the approval of Competent 

Authority to hold a selection for forming a panel of 29 

persons of AEN/Group-'B' against 70% vacancies. The 

* community wise break-up of vacancies of the post of 

AEN/Group-'B' against 70% vacancies is as under:-, 

UR= 18 

SC= 07 

ST= 04 

Total= 29 

The selection will be based on candidates' 

performance both in written examination, as well as 

viva-voce test. The candidates y  who qualify in the 

written examination and thereafter in the Medical 

examination in the prescribed Safety category, will 

only be eligible for the viva-voce test. As per extant 

instruction of the Railway Board, the placement of the 

candidates in the panel.. will be based on their 

performance 	in 	written 	examination/Viva-voce 

test/Record of service. 

The cut-off date of eligibility on the length of 

required years of non-fortuitous services of the 

supervisory staff of Civil Engineering department is as 

on 01.09.2008 for 70% selection and corresponding 30% 

LDCE (to be processed later on). 

The written examination will consist of only one 

paper on the following subjects, the total & qualifying 

marks of which are indicated against it as under:- 

Subject Maximum marks Qualifying marks 

Professional , 	subjects, 150 90 

Establishment, 	Financial 

Rules & Rajbhasha 
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It may be notified that the question paper will be 

bi-lingual, i.e., English & Hindi. It will be the 

candidates' choice to write in any one of the two 

languages." - 

Copy of the letter No.E/254/17-Pt.XII(0) 

dated 10.11.2008 is annexed herewith and 

marked as ANNEXURE-1. 

4.51 That your Applicants beg to state that in reference to 

the notification dated 10.11.2008 the office of the 

Respondent No.1 decided to hold the Written Examination on 

17.01.2009 of total 29 posts of AEN/Group 'B' selection 

against 70% vacancies vide its memorandum No.E/254/17-

Pt.XIi(0) dated 18.12.2008. A list of eligible 126 

candidates under zone of consideration for selection has 

been, enclosed in Annexure-A. The Applicants No.1, 2, 3, 4 & 

5 name appeared in the serial No.78 (UR), 80 (UR), 81 (UR), 

92  (UR) & 83 (UR) respectively in the aforesaid Annexure-A. 

Copy of the memorandum No.E/254/17- 

'Pt.XII(0) dated 18.12.2008 is annexed 

herewith and marked as ANNEXURE-2. 

4.61 That your Applicants beg to state that the Written 

Examination for the post of AEN/Group 'B' against 70% 

vacancies was deferred by the Respondents from 17.01.2009 to 

24.01.2009. Accordingly, the written Examination was held on 

24.01.2009. It is to be stated on the request of some of the 

absentee candidates who could not appear in the Written 

Examination held on 24.01.2009, the Respondents have allowed 

them to appear in the Written Examination on 01.02.2009. 

4.71 That your Applicants beg to state that total 44 

candidates have been qualified in the Written Examination 

for selection of .29 posts of AEN/Group 'B' against 70% 

vacancies vide. selection list No.E/254/17-Pt.XII(0) dated 

Y*;-,A &-,,, 
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16.02.2009. Out of total 44 selec L-Jel .  ates , 
30 candidates are from unreserved category, 8 candidates are 

from Schedule Castes community and 6 candidates are from 

Scheduled Tribes community. It is to be stated that the 

Applicants No.1, 2, 3, 4 & 5 names appeared in serial No.20, 

23, 17, 1 & 7 of the selection list. The selected/empanelled 

candidates were directed to obtained physical fitness 

certificate by the respective medical authorities before 

appearing in the viva-voce test. The instant Applicants 

obtained their physical fitness certificate from the 

respective medical authorities. The viva-voce test was held 

on 26.02.2009 in the chamber of Respondent No.2. The instant 

Applicants appeared in the viva-voce test held on 

26.02.2009. It is worth to mention here that the performance 

of the selected/empanelled candidates is also on the base of 

their 5 years confidential reports including their seniority 

position. For kind reference of this Hon'ble Tribunal the 

inter seniority of the selected/empanelled candidates who 

has qualified in the written examination are quoted below:- 

Seniority Position of the Name & Designation of the Candidates 

passed candidates in the 

written examination 

1 
	

Jogendra Nath Daimary (ST), 

SSE1P. WAY/CON 

2 
	

Kulwanth Kumar Lakra (ST), 

SE/P .WAY/APDJ 

Baidya Nath Das (SC), 

SSE/W/TKG 

4 
	

Shyainal Ghosh (UR), 

SSE/BRIDGE/NJP 

5 
	

Kiranjib Bayan (UR), 

SSE/DRG/SR. DEN/MLG 

1.1 
	

Jnup Kr. Singh (SC), 

SSE/DRG/DY. CE/BR. LINE 

7 
	

Smti. Seema Khan (ST), 

SSE/PLG 



8 

9 

10 

11 

12 

13 

14 

15 

16 

17 

18 

19 

20 

21 

22 

23 

24 

25 

26 

- / 
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Uttam Kumar Som (UR), 

SSE/W/NJ? 

Aruj Kr. Sonowal (ST), 

SSE/BRIDGE/MLG 

Sonaton Swargiary (ST), 

• 	SSE/TNIMLG 

Vinod Kr. Chaudháry (SC), 

• 	SAFETY COUN. 

P. RaivanaRao (UR), 

SSE/W/CON/NCB 

Benu Gopal Basak (UR), 

SSE/W/DRG/KIR 

Bhupal Ch. Nandi (UR), 

SSE/W/CON/NCB 

Nirmal Kanti De (UR), 

CVI /ENGG/MLG 

L. C. Boro (ST), 

SSE/W/C/JPZ 

Nirmalya Sharma (IJR), 

SSE!W/BR. LINE 

Sudhanshu Sekhar (UR), 

SSE/P. WAY/NBQ 

Dipak Ch. Sarma (hR) 1  

SSE/W/NA!VIBARI 

Tapash Sutradhar (SC), 

SSE/W/CPK 

Munindra Kalita (UR), 

SSE/P. WAYIOMSIHQ 

Rana Pratap Gogoi (UR), 

SSEIP. WAY/GHY 

Pijush Ghosh (UR), 

• 	 SSEITM/MLG 

Ashok Kumar (UR),. 

• 	 SSE/SPL/BNY 

Jamaluddin Khan (UR), 

SSE/P. WAY/OMLF 

Smti. Jahanara Begum (UR), 

SE/DRG/TNC 

P~~ .  G e  — 
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27 

SSE/TM/MLG 

28 
	 Pnjan Roy Bhowmick (UR), 

SSE/TM/KYQ 

29 
	

Pradip Kumar Biswás (SC), 

SE/P. WAY/CON/ICIR 

30 
	

Mihir Kumar Pal (UR), 

SSE/P. Way/USF-II/LMG 

31 
	

Praloy Dutta (UR), 

SSE/P. WAY/FLK 

32 
	

Hari Singh (SC),. 

SSE/P. WAY/E/NLP 

33 
	

K. Nambi Aiwan (UR), 

SSEIP. WAY/BPRD 

34 
	

Pradip Bhattacharjeé (UR), 

SSE/P. WAY/S/NJP 

35 
	

Suhash Ranjan Deb (UR), 

SSEIP. WAY/CNL & KIR 	S 

36 
	

Md. Bakhtaruddin Laskar (UR), 

SSE/P. WAY!CON!SCL 

37 
	

Prodip Kr. Sarmah (UR), 

SSE/P. WAY/PNT 

38 
	

Biswanath Dasgupta (UR), 

SSE/P. WAY/LMG 4?) 
39 
	

Sobha Saikia (UR), 

ssE/P. WAY/NAMRUP 

40 
	

Hnishikesh Rai (UR) 1  
SSE/P. WAY/KME 

41 
	

Partha Choudhuri (tJR), 

SSE/P. WAY/NNX 

42 
	

Deepak Goqoi (UR), 

SSEIP. WAY/TKG 

43 
	

Sumit Sukia (SC), 

SSE/P. WAY/DIPHU 

44 
	

1%minul Hassan Mazer Bhuiya (UR), 

SSE/P. WAY/NGC 
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Copy of the selection test No.E/254/17-

Pt.XII(Q) dated 16.02.2009 is annexed 

herewith and marked as ANNEXURE-3. 

481 That your Applicants beg to state that the Respondent 

No.4 vide its office order No.10/2009 (ENGG.) dated 

09.04.2009 promoted only 17 selected/empanelled candidates 

out of 29 vacancies (General 18, Scheduled castes 07 and 

Scheduled Tribes 04) for promotion to the post of AEN/Group 

B against 70% vacancies. It is to be stated that the 

Respondent No.4 without any prior notice left over the 10 

vacant Unreserved/General out of total 18 Unreserved/General 

category selected/empanelled candidates to the posts or 
AEN/Group 'B' against 70% vacancies as notified vide letter 

No.E/254/17-Pt.XII(0) dated 10.11.2008. The community wise 

break-up of the promoted persons are given below for kind 

reference of this Hon'ble Tribunal- 

Unreserved 	-08 

Schedule Caste 	-08 

Schedule Tribes 	-01 

Copy of the office order No.10/2009 

(ENGG.) dated 09.04.2009 is annexed 

herewith and marked as ANNEXURE-4. 

4.91 That your Applicants beg to state that the office of 

the Respondent No.1 vide their letter No.E/254 /17-Pt.XII(0) 

dated 10.11.2008 (Annexure-1 of the instant application) 

notified 29 posts against the community wise break-up of 

vacancies to the post of AEN/Group-'B' against 70% vacancies 

as Unreserved/General 18, Schedule Castes 07 and Schedule 

Tribes 04. However, the Respondent No.1 without any prior 

notices or corrigendum to the Applicants changed the 

community wise break-up of vacancies vide their promotion 

order No.10.2009 (ENGG.) dated 09.04.2009 to the post of 

AEN/Group-'B'. In the aforesaid order the Respondent No.4 

has promoted only 08 (eight) unreserved category persons in 

- 

(e 
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place of 18 (eighteen) unreserved vacancies, 08 (eight) 

schedule caste persons are promoted in place of 07 (seven) 

schedule caste vacancies as notified earlier and 01 (one) 

person in schedule tribe category is promoted under 04 

(four) nos. of Schedule Tribes vacancies as notified 

earlier. 

4.101 That it is worth to mention here that in the year 2007 

the Respondent No.1 vide their notification NO.E/254/17-

Pt.XII(0) dated 22.03.2007 hold the selection for the post 

of AEN/Group-'B' against 70% vacancies as Unreserved/General 

10, Schedule Caste 09 and Schedule Tribe 03. The written 

Examination was held on 29.09.2007 and 13.10.2007 and result 

was declared vide NO.E/254/17-pt.XII (0) dated 23.10.2007. 

Total 29 (twenty nine) nunthers of candidates were 

selected/empanelled qualified in the said written 

examination for viva-voce test and out of 29 (twenty nine) 

selected/einpanelled qualified candidates 18 (eighteen) 

candidates belongs to General i.e. unreserved category, 10 

(ten) candidates belongs to Schedule Castes category and 1 

(one) candidate belong to Scheduled Tribes category. After 

viva-voce test, 10 (ten) General i.e. unreserved candidates, 

8 candidates of Scheduled castes category were promoted to 

Group 'B' service as AEN against 70% vacancies vide office 

order No.02/2008(Engg.) dated 17.01.2008. One post of 

Scheduled Castes category and 3 (three) post of Scheduled 

Tribes category was kept vacant due to non-availability of 

suitable candidates. The aforesaid promotion was made in 

accordance to break-up of vacancies as advertised vide memo 

No.E/254/17 pt XII(0) dated 22.03.2007. 

Copy of the notification No.E/254/17 

Pt.XII(0) dated 22.03.2007 is annexed 

herewith and marked as Annexure-5. 

K&_~ Q_11~ 
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Copy of the noti!iation No.E/254/17-

pt.XII (0) dated 23.10.2007 is annexed 

herewith and marked as Annexure-6. 

Copy 	of 	the 	office 	order 

No. 02/2008(Engg.) dated 17.6L2008 is 

annexed herewith and marked as 

Annexure-7. 

4.111 That your Applicants beg to state that all of them are 

having un-blemish service records and no adverse entries or 

adverse remarks are imputed in their service Books. There 

are total 18 vacancies of unreserved/General categories 

available in community wise break-up to Group 'B' service as 

.AEN against 70% vacancies. The instant Applicants seniority 

position in the selected/empanelled Unreserved/General 

candidates for the post of AEN is Sri Pijush Ghosh (instant 

Applicant No.1) isin serial No.13, Sri Ashok Kumar (instant 

* Applicant No.2) is in serial No.14, Md. Jamaluddin Khan 

(instant Applicant No.3) is in Serial No.15, Smti.Jahanara 

Begum (instant Applicant No.5) is in serial No.16 and Sri 

Anjan Roy Bhowmick (instant Applicant No.4) is in serial 

No.17. Therefore, all of the Applicant are legally entitled 

for promotion to the post of AEN/Group 'B' service against 

70% vacancies. 

4.121 That your Applicants submit that it is a fit case 

wherein your Lordships may be pleased to' stay the impugned 

office Order No.10/2009 (ENGG.) dated 09.04.2009 issued by 

the Respondent No.4 till disposal of this Original 

Application. Otherwise, the Applicants would suffer 

irreparable loss and injuries as because the Applicants have 

a strong prima facie case and the balance of convenience is 

also in their favour. 

4.131 That your Applicants submit that they have got reasons 

to believe that the Respondents are resorting the colorable 

R~ AGA~_~ ___ 
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exercise of power only to deprive the Applicants from their 

legitimate rights. 

4.14] That your Applicants submit that the action of the 

Respondents are mala fide, illegal and with a motive behind. 

4.151 That your Applicants submit that the action of the 

Respondents is highly illegal, improper, whimsical and also 

against the policy adopted by the Government of India. 

4.16] That in view of the facts and circumstances it is a 

fit Case for interference by Hon'ble Tribunal to protect the 

interest of the Applicants. 

4.171 That this application is filed bona fide and for the 

interest of justice. 

5) 	GROUNDS FOR RELIEF WITH LEGAL PROVISION: 

In view of the above facts and circumstances narrated 

above the impugned promotion order of the 

selected/empaneiled candidates for promotion to Group 'B' 

service as AEN against 70% vacancies under office Order 

No.10/2009 (ENGG.,) dated 09.04.2009 issued by the Respondent 

No.4 is arbitrary, mala fide, discriminatory and illegal on 

the following amongst other grounds:- 

5.1) For that, the action of the Respondents without any 

prior notice or corrigendum left the 10 Unreserved/General 

category posts of AEN/Group '13' out of 18 posts as notified 

vide letter dated 10.11.2008 against 70% vacancies is 

arbitrary, mala-fide, illegal and discriminatory. Hence, the 

impugned office order No.10/2009 (ENGG.) dated 09.04.2009 

.for promotion to Group 'B' service as AEN against 70% 

vacancies issued by the Respondent No.4 is liable to be set 

aside and quashed. 
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5.2) For that, the action of the Respondents in not 

fulfilling the total 18 Unreserved vacancies of AEN/Group 

'B' as notified vide letter No.E/254/17-Pt.XII(o) dated 

10.11.2008 against 70% vacancies is illegal in as much as no 

prior notification or corrigendum was issued to the 

Applicant for changing the vacancy position in conmunity 

wise break up. Therefore, non-fulfilling the unreserved 

vacancies in total 18 is gross violation of the principle of 

natural justice. Hence, the impugned office order No.10/2009 

(ENGG.) dated 09.04.2009 for promotion to Group 'B' service 

as AEN against 70% vacancies issued by the Respondent No.4 

is liable to be set aside and quashed. 

5.3) For that, the instant Applicants having unblemished 

service carrier without any adverse entries or remarks and 

their seniority with vacancy position of unreserved/General 

empanelled candidates to the posts of AEN/Group 'B' against 

70% vacancies as notified vide letter dated 10.11.2008, they 

are fully entitled for promotion to the posts of AEN/Group 

'B'. Hence, the impugned office order No.10/2009 (ENGG.) 

dated 09.04.2009 for promotion to Group 'B' service as AEN 

against 70% vacancies issued by the Respondent No.4 is 

liable to be set aside and quashed. 

5.4) For that, the instant Applicants, have not been 

qualified in the Written Examination for the posts of 

AEN/Group 'B' against 70% vacancy through any back door 

policy, all of them are duly qualified and 

selected/empanelled to the posts of AEN/Group 'B'. Moreover, 

their inter seniority position fully entitled them for 

selection to the posts of AEN/Group 'B' against 70% 

vacancies. Hence, the impugned office order No.10/2009 

(ENGG.) dated 09.04.2009 for promotion to Group 'B' service 

as AEN against 70% vacancies issued by the Respondent No.4 

is liable to be set aside and quashed. 
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5.5) For that, in earlier notification dated 22.03.2007 for 

selection to the posts of AEN/Group 'B' against 70% 

vacancies, the Respondents have promoted and fill up all 10 

Unreserved/General from the selected/empanelled candidates 

(as notified on 22.03.2007) to the post of AEN/Group 'B' 

against 70% vacancies. Therefore, the Respondents can not 

discriminated the instant Applicants for their promotion to 

the posts of AEN/Group 'B' against 70% vacancies for the 

year 2009. Hence, the impugned. office . order No.10/2009 

(ENGG.) dated 09.04.2009 for promotion to Group 'B' service 

as AEM against 70% vacancies issued by the Respondent No.4 

is liable to be set aside and quashed. 

5.6) For that, in the impugned promotion order No.10/2009 

(ENGG..) dated 09.04.2009 the Respondents have failed to 

mention any reason or causes for non-promoting the 

Unreserved/General empanelled candidates in remaining 10 

unreserved category vacant posts of AEN/Group 'B' against 

70% vacancies. The Respondents ought to have clarified the 

vacancy position of the Unreserved/General candidates before 

conducting the Written Test for empanelled of the candidates 

to the posts of AEN/Group 'B' against 70% vacancies. Hence, 

the impugned office order No.10/2009 (ENGG.) dated 

09.04.2009 for promotion to Group 'B' service as AEN against 

70% vacancies issued by the Respondent No.4 is liable to be 

set aside and quashed. 

5.7) For that, since 10.11.2008 the Applicants have given 

their valuable time, energy and mental anxiety only to get 

selected to the post of AEN/Group 'B' against 70% vacancies. 

However the Respondents in an arbitrary and whimsical manner 

left the 10 Unreserved/General vacancies out of 18 

vacancies. Hence, . the impugned' office order No.10/2009 

(ENGG.) dated 09.04.2009 for promotion to Group 'B' service 

as AEN against 70% vacancies issued by the Respondent No.4 

is liable to be set aside and quashed. 

Z&T> G\&JQ 
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5.8) For that, the Respondents being a model employer can 

not discriminated amongst the selected/empanelled 

Unreserved/General category candidates for the posts of 

AEN/Group 'B' against 70% vacancies. 

5.9) For that, the action of the respondents is arbitrary, 

mala-fide and discriminatory with an ill motive. 

5.10) For that the Respondents have violated the Article 14, 

16 & 21 of the Fundamental rights guaranteed under the 

Constitution of India. 

5.11) For that, in any view of the matter the action of the 

respondent are not sustainable in the eye of law as well as 

fact. 

The Applicant craves leave of this Hon'ble Tribunal 

advance further grounds the time of hearing of this instant 

application. 

DETAILS OF REMEDIES EXHAUSTED: 

That there is no. other alternative and efficacious 

remedy available to the applicants except invoking the 

jurisdiction of this Hon'ble Tribunal under Section 19 of 

the Administrative Tribunal Act, 1985. 

MATTERS NOT PREVIOUSLY FILED OR PENDING IN ANY 
OTHER COURT: 

That the Applicants further declare that they have 

neither filed any application, writ petition or suit in 

respect of the subject matter of the instant application 

before any other Court or authority, nor any such 

application, writ petition or suit is pending before any 

such Court or authority. 

RELIEF SOUGHT FOR: 

(Bi~~ G-)~ 
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Under the facts and circuin-stances 

stated above the applicants most 

respectfully pray that Your Lordships may 

be pleased to admit this application, 

call for the records of the case, issue 

notices to the Respondents as to why the 

relief or reliefs sought for by the 

applicants may not be granted and after 

hearing both the parties this Eon' ble 

Tribunal may be pleased to give the 

following reliefs: 

8.1) That the Hon'ble Tribunal may be pleased to 

set aside and quash the impugned empanelled 

candidates promotion. to the post of AEN/Group 'B' 

against 70% vacancies under order No.10/2009 

(ENGG.) dated 09.04.2009 issued by the Respondent 

No.4. 

8.2) To direct the Respondents to take immediate 

steps to fill up the 10 vacant posts of AEN/Group 

'B' from the empanelled candidates under 

Unreserved/General categories as notified vide 

letter dated 10.11.2008. 

83) To Pass any other relief or reliefs to which 

the Applicants may be entitled and as may be deem 

fit and proper by this Hon'ble Tribunal. 

8.4) To pay the cost of the application. 

9) INTERIM ORDER PRAYED FOR: 

As an interim measure the Applicants most respectfully 

pray before your Lordships that the Hon'ble Tribunal may be 

pleased to stay the impugned promotion order of empanelled 

candidates to the post of AEN/Group 'B' against 70% 

6we 
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vacancies vide order No.10/2009 (ENGG.) dated 09.04.2009 

issued by the Respondent No.4. 

Application is filed through Advocate. 

Particulars of I.P.O.: 

I.P.O. No. 	
E 	/3 

Date of Issue- 	C 

Issued from- Guwahati G.P.O. 

Payable at- Guwahati 

LIST OF ENCLOSURES: 

As stated above. 

VERIFICATION 

9;  wc,\  C\JLL 
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VERIFICATION 

I, Shri Pijush Ghos, aged about 44 years, Son of late 

Prafulla Kumar Ghosh, Senior Section Engineer/Track 

Machine /Mal igaon, Working under the office of the Deputy 

Chief Engineer, Track Machine Department, Northeast 

Frontier Railway, Maligaon, PIN code-781011 Assam do hereby 

solemnly verify that I am the Applicant No.1 of the instant 

Original APplication. I am also authorized by the other 

Applicants to sign this verification on their behalf. That 

the statements made in paragraph Nos. H+b 1j', 4'Ji 
are true to my knowledge, those made in paragraph 

Nos. ___ 49E,'' 
1  (,fQ are being matters of records 

are true to my information derived therefrom, which I 

believe to be true and those made in paragraph 5 are true to 

my legal advice and rests are my humble submissions before 

this Hon'ble Tribunal. I have not suppressed any material 

facts. 

And I sign this verification on this the 	Iay of 

April 2009 at Guwahati. 

6 
DECLARANT 
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N.F. Railway 

Office of the 
General Manager (P) 

Maligaon, Guwahati-il 
Dated: 10. 11. 2008 

No.E/254/17-pt.XII (0) 

To, 
The General Manager (Construction) /Maligaon; 
Pr.CE, CE(CON), CTE, CBE, CPDE & CGE/Maligaon; 
DRM(P)s/KIR, APDJ, RNY, LMG & TSK;Dy.CVO(Engg.)/Maligaon, 
Dy.CE/Br.Line/Maligaon, Sr..DEN5/KIR, APDJ, RNY, LMG & TSK; 
Dy.CE (CON) /Maligaon, 
Dy.CE(CON)S/Jpz, SCL & Goalpara; WM/EWS/BNGN, XEN/FCW/Maligaon, 
Principal/ZRTI/APDJ, Secy. To Pr.CE/Maligaon, AEN5/ML-DT, NJP, 
SGUJ, NBQ, -  BPRD, RNY, RPAN, BPB & APO/Engg./Maligaon. 

Sub:- Selection for the post of AEN/Group-'B' against 70% 
vacancies. 

It has been decided with the approval of Competent 
Authority to hold a selection for forming a panel of 29 persons 
of AEN/Group-'B' against 70% vacancies. The community wise 
break-up of vacancies of the post of AEN/Group-'B' against 70% 
vacancies is as under:- 

UR= 18 
SC= 07 
ST= 04 

Total= 29 

The selection will be based on candidates' performance 
both in written examination as well as viva-voce test. The 

* candidates, who qualify in the written examination and 
thereafter in the Medical examination In the prescribed Safety 
category, will only be eligible for the viva-voce- test. As per 
extant instruction of the Railway Board, the placement of the 
candidates In the panel will be based on their performance In 
written examjnatjon/vjva-voce test/Record of service. 

The cut-off date of eligibility on the length of required 
years of non-fortuitous services of the supervisory staff of 
Civil Engineering department is as on 01.09.2008 for 70% 
selection and corresponding 30%-  LDCE (to be processed later 
on). 

The written examination will consist of only one paper on 
the following subjects, the total & qualifying marks of which 
are indicated against it as under:- 
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Subject Maximum marks Qualifying marks 
Professional 	subject, 150 90 

I Establishment, 	Financial 
les & Rajbhasha 

It may be notified that the question paper will be bi-
lingual, i.e., English & Hindi. It will be the candidates' 
choice to. write in any one of the these two languages. 

The Controlling officers should notify this widely amongst 
the staff of Civil Engineering department (taking clear 
acknowledgement from the staff in the enclosed Annexure-'A' 
containing the Main and the Stand-by list) and obtain their 
written willingness/unwillingness 	individually, 	in 	the 
prescribed proforma enclosed as Annexure-'B' attached with this 
office notification and sent the same to Dy.CPO/Gaz./Maligaon, 
so 	as 	to 	reach 	by 	12.12.2008, 	without 	fail. 
Willingness/unwillingness options submitted by all the staff of 
the Main list and the Stand-by list within the target date, 
should be sent in a bunch with a forwarding letter to this 
office, certifying that no other options received by the 
controlling officers are left behind at their end. No options 
should be sent to this office in a piece-meal manner. It is the 
primary duties of the Controlling officers to obtain options 
(willingness/unwillingness) 	from each and every . senior 
supervisory staff as per attached lists and send the same to 
this office in time. 

Since, several posts are reserved for SC & ST communities, 
a pre-selection coaching for SC/ST candidates will have to be 
arranged by the department concerned for a period of 3/4 weeks 
and imparting such coaching to the SC/ST candidates is 
mandatory as against reserved vacancies. The date and venue of 
pre-selection coaching will be notified in due course. 

A copy of syllabus is enclosed as Annexure-'C' for wide 
circulation amongst the staff concerned. 

The willing staff (whoever submits willingness within the 
target date) should be advised to keep themselves in readiness 
to appear in the written examination at short notice. However, 
a formal letter in regard to the date of written examination 
will be issued from this office, after finalizing the list of 
eligible/willing staff. 

Please acknowledge receipt. 

DA: As above 

Sd!- Illegible 
(S.P. Sengupta) 

APO/Gaz. 
For GENERAL NANAGER(P) 

Ps TESTED. 

ADVOC 
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I The CoithoI1ng olfLccrs should notify this wldcy amongst the s111 of CMI 
II1(;JILP: II)(J depirtrnent (tkIiicj c1..ir ack:iowIedçjcniett from the sTaff  In the encloeci 
Annexure 1 A CDt1tI11ncj the Main arid the Stand by list) and obtain their written 

•. . 	. 	 IndlvIdiaIty, in the prescribed proforma e:iclosed as Atincxure 	' 
..8'1tiched'wfth1hIs o(flce notlflcatn and sent the same to Dy.CPO/Gaz./Nallgaon, so 
as to reach by t2.12.2008, without fail. Wilhingns/unwilHngness options submitted by 
nfl the staff of thc Main List and the Stand-by list within the target date, should be sent 
in a bunch with a forwarding letter to tii 	office, certf-ylncj that no th oec options 
received, by the, controfling officers are left behind at their end. No options should 
scnt to this offlce in a piece meal manner. It is the primary duties of the Controlling 
o 11Icers to obtain options (wtIiingness/unwiIIliignes) from each and every seir 
Supervisory 5tdff as per attached Usts and send the same to this office In time. 

3 	
11(3 

6 	Since, ever& posts are reseried for SC & ST communisttes, n. pte selection 
cwichlncj for SC/ST'cniidldates will have to be arriige.d by the cJeimrnent concerned 
for a period of :Yt weeks and Imparting such coaching to the SC/ST cand1dates is 
mandatory is fflnrc&ei'ved vacancies. The date and venue of. Pre-selection coaching . 
will be i iotil)ed hi dile'course,  

/ 	A copy of syllabus Ic enclosed as Annexure 'C' for wide circulation amongst  
Of wncerned 

8 	The willing staif (whoever subrn.1 , w:ILingiess within the taiget date) Should 
h adviced to keep themselves in readiness to appear In the written examination at 
shoi t nutke I iowevci, a foi mat letter in regard to ' e date of written exirnlnatiori 'ihI 
be issued I(oni this office, itter finalising the list of eIiçjIbieviIlincj staff 

3! I'•: 	
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ORTHEAS1' FRONTIER RAILWAY 

Office of the 
Glnerii Muntiger(P) 

Mahgaon, Guwaht-11 

Dated: 1113.12.200, 

In 
he General Manager(Constructon)/Maligaon; 	 - 

Pr. (F, IF(('CN), (TF, CRF, CPflE 8 C(FJMaiigon; 
DRM(P)'KIR, APD], RNY, LMG & TSK; Dy.CVO(Engg.)/Maligaon, Dy.CE/Br.Line/Maligaon, 
SLDENb/l<IR, APDJ, RNY, MdliLkwfl, LMG &TSK; Dy.CE(Salety)/Mallgauii, 
L)y.LL(U)N )/Miiqaon, L)(M(G)/Miliqoan, Dy.L(CON)/Jl', SCL & Goalpara; WM/LWSJUNGN, 
)FNfF(Vi/Matiqann PjirIipl/7k]i/APm, Secy.to Pr.CE/Maligaon, AENs/MLDT, NiP, SGtJJ, NBQ; BPRD 
RNY, RPAN, 3PB & \PO/En'gg.JMaligaon. 

Sub. Seiection for the post of AENJGroup-b' against 70 11/b vacancies, 

Ret :- Ihis orlice Notihcation ot even number dated 10.11.08. r 

it has been decided with the approval of the Competent 1uthority to hoki wriien 
examination of AEN/(Gr.'B') selecl:ion against 70% vacancies as per programme mentioned below 

"Yamif 	 .01.2009(saturcyi 
02 Time of written cLIrniflatjon - 	From 112'OO hours to .13:00 hours 
03. 1 •VtjllUU P....! 	 ...... 

A list of eligible candidates under zone of consideration to appear in the above mentiotied 
selection is enclosed herewith a Annexure-'A' 

betore conducting 'written, examination, a preselection coaching for ehgible ScST 
candidate.c has heen arranged for a period of 3 weeks w.e.f. 22.122008 to 12.01.2009 in the 
Conferncc Hall of PCE/Maligoar. 

1 he Controltinq ollicers of the stait concerned are requested to spare and direct all SC/'T 
eligiNe. st - 1't (hlghlijhted at Ann*txure-'A'), under their contrhl, to repot to theOffice of the Princlfal 
Chief Engineer positively by 22.12.2008 at 900a.m. to attend the said coaching accordingly. 

I he Controuinq olricers are also requested to spare and direct all the staff under their conffol 
a s p&r Anne re - 'A'(i- ncios - d) to appear n the written emination of ahove.mentibned selection as i3er 
programme indicated 'bovc accordingly. 

llecjst.,  cicknowledqe receipt. 

Encio :- One (Anne)ure - k) 
	

Sk8enggg~upt 
APO/Gaz. 

For GENERAL MANAGER() 
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Annexure-A' 

Lt oil flic,  aindidates under tone of consideritlon tor Sekction. lorthe post of AE.N/ Group-'13' 
1gaI110 /Oo VCaflCk9 

SN NaFfle of the_staff 	 : Cotirnunity 	• Designatioh& station:. 	: • 	 : 
1 2  3 1 

0± 1 SSE/Dr 	/y/5r_L;ne/Mdllgaon 
02 ShrI3 N Darnary STV SSE/P.Way/RNY  

o 
- 

ShrI V}rbhbn SC, SSE/P WayfRNY 

P!_ . 	 .. 
ST ' SSE/P Wiy/APDJ 

05 ShriK.N,PaUr 
. 

SI-  :: ShdN4Das SC iE 
_97 L!_P_ c1LWoIk/GM(C0N)/Mal9aon 

08 
.. 

SIui C M Manda 
09 1if' Sandin Sarkar - 	 - _u&_  58 Mo r k~_ McLii__ 
10 Shri Pmsunna Ohati hR SSE/TM/PCE/Maligaon 
11 	Shri K. I4abidas SC . SSE/P WayJRNY 
19. 	Shrt Rajthkumai [anik U_ 
1 . _ 	ht UR ssEJwLGM(coN)/MlIon 
14 	1 Shil 3.14. 3haiaU SI SSE/EWS3NGN - - 

IS 	1 ShriD.R.Bose LJR SSF/°Ja/KF 
16 	ShruttrnYumit GJh - 	 uR 	- I SSE/DG /GM(CON) 

LL1(c9L_______ 
I 	. . -. 

19 	hiiCautniDh UP SSW/GMcON) 
0 	Thu  A. K W1dJJIjL UR 

i 	21 	1 Shri I )iqanla Phukan UR 	- SE/DRG/GM( CON) 
/7 	1 c , hri 1U 	Paul (JR SFJDRJK!R 
23 	Shi Sh 1 Gn UR SSE/Budge/NJP/DyCE/BL/MLGI 
21 	Sun S K bhaudcharjec Uk SSE/W/Sr D - N/Malicjaon - 	 - 

2 .5 	 in WLSPNJ 
2C 	Shri Cok,LDs UR SSEJW/GCON) - 

/ 	Shrijlp_Kupi 	Uhi Uk - SLJWJG1t4((JN) 
2B 	Shri Bicwa)it Roy JR 	- SS[/W/APD] 
29 SbrrChoft UR 	-- SSRT1JAPD__- 
30 
31 

SnnTcThakuiia 	- 

Shu 
UR SSEp/Mahçaon  

Krishnendu 13hathich ij (JR - - ssr/works/APcfl - 	 - 	 - 

32 Shu V Bayan 	\,7 - 	 UP SSE/SrD[NJMaligon 	- -- 

33 Shii S K Bishy1i SC - - SSE/GM(CON) 	-- - 	 -- 	 - 

34 Shr A < SlnghV Sc - SS[fDy CL/t3rldgo Lut t/MLG 
3 Snit S. Khn ST - SS/DRG/PCF/Mahon 
3 6 Shil IC C Ruy SC ' SSC/DRG/APDJ 
31 Slut N. Das SC - SSL/GM(CON)/Mfflgaon 

fl Shru S Da Q SC / SSE/t M( 
1') 5hri fl C' 	iIi (JR Sr DA/Pcr/MI 
'lu hu LI KLhLIdboIty - - -- - -- - 	(JR SE/BKI/NJP/DYJ çJ/BLJMLG_____ 
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Shn P K Routh 
IiH R 	Bhatthchjcc 

	

••• 	•--• 
Shr 

	
T. 	- --------------- 

Sl •!j BCGoworni 	- - 	 - 

- 
1 ShriB C. Hazara 

Vurnr 

tJR 
UR 
UR 
[j 

- 	ui •  
UR 
SC' 
UR 	- 

SS&(\NJ(3M(CQN) 
ISSE/Work/LMG 
55L/Wt>i k. /A 1)J 
ssr/works/APof 
S!/Wor'fGM(cON) 

sr/wOtk(/1<;R 
SLfDRG/I(Cof'i) 

SE]DRG/PC[]Maoti 	- -- - 	- - UR 	- 
50 ----- Shri PBhatta - iJi 

-ST 

 ST -- 	- SSC/TMJPCE/1\4ahgaon 
S SHru V K Choucihu:y.' SC SSl/PWay/pQk ----- - 

i hi M K .  111a 	- Un sSr/P Wiy/KIR 
- hICnrnp - 	UR SSL/W/GM(CON) 	 - 	- 	- - 

UR LYIYNcWIMalj 	- 

57 11 ShnSarbeswarKumir UR SSr/Works/RNY 	- 	 - 	 - 
-j 	2 £hnP1tcm3fl1)F UR SS[/Wo/Gö 	-- 	 -- 
_59 Shri G. P. Sharnia UR 

60 Shn Subrata Roy Cho -y Th SSE/WoJ/AiT 
6i ShnPfrshNathKhare 	— UR - SSE/Works/IM 	 - - 	- - 
02 SIiHBGBdk 7  - - sfToifiRik 	-- 	- 

cL
± 

Shri Uhupol - - 
- 

SSLfWks/cT 	-- 

- 	 -- SSE/Wo rk  
05 	j hii Ditip Kuni -i, Roy Sc SSEfWoi/M(cc5W 	- - 66 Shri DJmbeswarHazajka ST 	/ SS/Works/fvt(WN) - 

67 Shri E C Boro 
- 
 ST SS/WorkcfG(çoj) 	-- 

GO Shri r R Deb UR S/WorMJ ON -  

,f-by Shri Ptathp Sarkat UR SSL/Woiks/GM(CON) 4_70 Shri NtrrnIvaSamia '' - UR SSE(Dyç/_ByMIG  I 	71$ Kr Sinha SC / 
72J•Shr 
73 

Dujal Chandra Saha 
ShnSudhancishusekhar 
ShriDa)'VumrSarma 

SC 
UR 
UR 

SSEJWorkIGM(bNJ T  
S5EJPWayjPPJ 

- - 	 - SSL/WjSrDCNJMahgaon 
_75 Sh,T SuL.ad}iar SC SSE/Wolks/LMG 	 -- 

/b 
i 

Shn Munindra Kahta - 	UR 	- SSE/I' Way/I'C[/MLG 	 - 77 
70 
79 

I  

- chrl Rana Pratap Gogoi 
Shui PushGhosh.p 
$hn N K Sinçh 	- 	 - 	 - 

- - UP 
UR. 
SC 	- 

SSEJP WayJ _G___________________ 
SSEfT/MaHaon  

Se/P Way/LMG - 	- fl hrAht- k K'itiiir 	Pc\'— UR SSL/P Wy'RNY 
- - UR  

13 2 Stw I3pul Kumar bas .  SC / S/DG/PCE/MaJ,gaon 	- 83 Snit 	hiniui fl4qum 	p 	J UR (JI)flfl/P( r/M 	ç -  (JIl 
e 

86 	1 

ShnS.M. Ahrncd 
-- 

ShriR R.K. Sarma 

UR 	-  

UR 
UR - 

—EDiO)  

5JDRG/GM(CON) 
ScIDRG/GM(cON)1 	- 	 - - 	- 

87 Smt. 	 &iGohai 
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'SN NAME & DESIGNATION OF  THE  CANDIDATES 
SJSHI 

 

R 
1 ANJAN ROY SHOWMXCK, SSE/TM/KYQ  

2 HRISHIKSH RA!, SSE/P.WAY/KNE 
[3 .AIDEEP DAS (), SSE/TM/MLG 
[4 DIPAK CH. 'SARMA'SSE/W/NAMBARx 

'6 

	

HITh 	 M (D\ 
t*pu?N19 	4AC 	P 	

'"' 

• 	7 SMT.. 3AHANAA ELJM,SE/DRG/TMC_________ 
8 MIHIR KUMAR PAL SSIP.WAY/USF-1I/LMG 
9 'HARI SINGH (.SSfP.wAy/E/NLp 	' 

'Q 
11. ' 

PRADIPBHATrACI1AR3ESE/P.WAY/S/N)P 
SUHASH RAN5ANDEI,SSE/P.WAYIC1FqL&K1R 

12 PRADIP KUMAR BISWAS f,SE/P.wAYJcoN/KiR• 
'13 PRALOY DUTtA, SSE/P.WAyFnj( 	0 

• 14 PRODIPKR. SARMAH, SSE/P.WAY/PNT 
15 ,MUNINDRA KALIT,SSE/P.wAY/os/HQ__0' 
16 SOBIIASAIIaA, SSEJP..WAY/NAMRLJp 	, 	 '• 

1 17 .IAMALUDDXN KHAN, SS/PWAy/OMLF 0 

•LIS 'MD..BAKHTARUDDXNLASKARjSSE/P.WAy/C0/SCL; 
Um,

• •••±• 	 - 

- - 

itIAY,Tc.G 
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20 APR 2009 	~o rtheast Frontier Railway 	' 

Office of the 
. General Manager (P), 

	

luwahati Benc. 	 .Maligaon, Guwahati --11 

N?E7254/17-Pt.XU (0) 	 Dated: 16.02.2009 

To 	 ' 	
0 	 •,• 

General Manager/Construction/M LG,  

PCE, CTE,CBE, CGE, CPDE, CE/TP & CSO/MLG 
DRMs & DRM(.P)s/KIR, LMG, RNY, APD.) & 15K. 
CWM/NBQS, .Dy.CSQ/Erigg 1  Dy.CVO/Enqg, Dy'.CE/CN/MLci, JPZ, SCL & GLPT; Dy.CE/8r. 
Lirie,IMLG,. Sr. OEN/GHY, frLG, APO], RNY 1MG, TSK &. 1MG;. W4/EWS,'SNGN; Secy. to 
PCE/MLG, .sPc/En9g1 fEFJ/BPRD, iBQ, SGUJ,NJP, MW•, RNY ,  kAi', 8P. 

Sub: Selection for the post of, AEN (Group-'B') against 70% vacancs. 

Ref: This office letters of even number dated 10.11.2008, 26.11.2008 

	

& 18.12.2008. 	 ' 

- The' following candidates under your control 'have qualified in the written 
examination of above mentioned selecUon' held on 24.012009 & 01.02.2009: 



,2E r 

1/ 	 S/SHRI  

1/ 	25 BHUPAL CH. NAN DI, SSE/W/CONINCB 
26 )OGENDRA NATH DAIMARY M 4 SSE/P.WAY/CON 

/ 	27 VINOD KR. CHAUDHARY 	SAFETY COUN /PW/KIR 
BAIDYANATh DAS E3L.IY[11  
SONATON SWARGIAIW. 9),SSEITM/MLG 
L1 C BORO fp), SSE/W[C/)PZ 

KIR  
JPJIJP (2 STNC}U. SS .E/DRGLDY.CEJIYR. LINE 
PAMAN.cSSE!W!CtNINCB 
K1RAN)XB BAYAN, S E/Dt/S. DZr0, JMLG 
ICJLWANTh(UMARLAA L  jP WAY/AP 
SMT._SEEM!AN',.jSt/PLG. 
NIRMALYA SHARMA1  SSE/W/BR. LINE 
RANAPRATAP GOGO!, SSE/P.WAY/GHY 
SHYAMAL GHOSH, SSEIBRIDGE/N)P 
TAPASH SUTRADHAR M,  5SE/W/CPK 
ARW KR. SONOWAL ), SEfBRIDGE/MLG 
PAQTHA CHQIJDHLJRL ssiliii4Av/NMX 

ai Ain 	trvo Thu 
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29 
00 

1 34 
35 

[36 
L7 
T38 

40 
41 

UnAM KUMAR SCM, SSE/W/N3P 
• 	44 K. NAMBI ALWAN, SS/fAY/BPRD 

Candidates concerned should be directed to their respective Medical Authortties to 
5:1 obtain Physical fitness certificates to hold the Group-'B' post of AEU in Safety Category in 

the standard proforrna (enclosed) before they appear in the viva-voce test. The Controlling 
OAR cer&ce in th enchsd 

\_ pI5Ci)eG format dkfl v Tt irtii& c.rtiflc&e to tie unu'tsjPeC1 Qi tO 
Dy.CPO(Gaz) latest by 20.02.2009 positively. The date of viva-voce test has been fixed on 
26.02.2009 in PCE's chamber. 

Candidates concerned should be advised to keep themselves in readiness to appear 
in the viva-voce test to be held on 26.02.2009. 

Please 

DA 	

acknowledge receipt 

• 	. 	
. (SJ'.Sengupta). 

APO(Gaz.) 
for General Manager (P). 

Copy forwardeØ for information and necesry action to: 

PS to P(E/MLG. He is requeste1 to collect the ACRs of last 05 years (i.e. from the period 
if 	 rcm 	to enrn;e this office o produce 

the same before the Sëkction Committee at the time of viva-voce lest. The ACk r 

please be send to the undersicined latest by 20.02.2009.' 	 / r 
/ 	 . 

for tneral.Ma~nager (P) 



c' 	-.-- 
- 	 - 
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ANNEX'URF7  

'P 

The following promotion, transfer and posting orders are issued with immediate 
effect: - 

Shri Ravi Amrohi, Sr.DEN(C)/TSK, is transferred and posted as Dy.CE/Bridge/MLG 
by utilizing the JAG post of Sr.DEN/II/TSK. 

Shri K. Narah, Sr.DEN/II/TSK, is transferred and posted as Sr.DEN(C)/TSK vice 
Shril Ravi Amrohi, Item-i above. 

Shri B. K. Poddar, Dy.CE/BD/MLG, is posted as Dy.CE/G/MLG by utilizing the 
vacant JAG post of Sr.DEN/IV/LMG. 

Shri Pradeep Kumar, Dy.CE/LM/MLG, is posted as Dy.CE(Works Development)! 
MJ.G by utilizing the JAG post of Dy.CE/LM/MLG. 

Ms. Ruth T. Changsan, Sr.DEN/IV/LMG, is transferred and posted as 
Dy.CE/BD/MLG vice Shri B.K.Poddar (Item-3 above). 

Shri S. S. Khongrymmai, Sr.DEN/III/LMG, is transferred and posted as 
Sr.DEN/III/APDJ by utilizing the post of Sr.DEN/III/LMG. 

Shri T. R. Barbhuyan, Sr. DEN/II/LMG is posted as Sr. DEN/G/LMG by utilizing the 
existing post of Sr. DEN/Ill LMG. 

	

'(8) 	Shri D. Bhattacharjee, Sr. ADEN/I/BPB is transferred and posted as DEN/III/LMG 
by utilizing the post of Sr. ADEN/I/BPB. 

Shri P. K. Das, Sr.ADEN/NBQ is transferred & posted as XEN/SD/MLG vice 
Shri S. Bandyopadhyay, superannuated on 31/3,/09. 

Shri S. C. Barman, XEN/Br/L/APDJ, is posted as DEN/II/APDJ vice Shri S. George. 

Shri S. George, DEN/II/APDJ, is posted as SEN/ZRTI/APDJ vice Shri B.' Paul. 

Shri B. Paui, SEN/ZTRI/APDJ, is transferred and posted as XEN,'BD/MLG by 
utilizing the post of DEN/Ill/KIR. 

Shri P. K. Singh, DEN/III/APDJ, is transferred and posted as XEN/Bridge/L/APDJ 
vice Shri S.C. Barman (item No. 10 above). 

Shri Gurjit Sing'h, XEN/TMC/MLG, is transferred and posted as DEN/II/TSK, by 
utilizing the vacant post of XEN/LM/MLG. 

Shri T. K. Biswas, Sr.ADEN/MLDT, is transferred and posted as DEN/II/LMG, by 
utilizing the Senior Scale post of Sr.ADEN,/MLDT. 

Shri T. K. Bhowmick, ADEN/I/MLG, who has been empanelled for promotion to 
Senior Scale on ad hoc basis, is promoted to Senior Scale and transferred & posted as 
DEN/IV/LMG, by utilizing the vacant post of DEN/Track/TSK. 

• 	 (Contd ... 2) 
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Shri T. N. Singh, AXEN/TMC-III/MLG, is posted as AXEN/Planniflg/II/MLG vice 
Shri S. S. Das, promoted to Sr. Scale (Item-19 below). 

Shri T. Nanda, ADEN/GLPT, who has been empanelled for promotion to Senior 

Scale on ad hoc basis, is promoted to Senior Scale and transferred & posted as 
XEN/TMC/MLG vice Shri Gurjit Singh (Item-14 above). 

Shri S. S. Das, .AXEN/PL-II/MLG, who has been empanelled for promotion to 
Senior Scale on ad hoc basis, is promoted to Senior Scale and transferred & posted as 
DEN/G/KIR by utilizing the post of DEN/Track/KIR. 

Shri S. S. Sarkar, ADEN/W/GHY, who has been empanelled for promotion to 
Senior Scale on ad hoc basis, is promoted to Senior Scale and transferred & posted as 
XEN/TD/MLG against an existing vacancy. 

Shri 3. Kumar, ADEN/Il/KIR, who has been empanelled for promotion to Senior 
Scale on ad hoc basis, is promoted to Sr. Scale and transferred & posted as DEN/G/RNY, 
utilizing the post of Sr.ADEN/BPRD. 

Shri Nripendra Bhatta, AXEN/Con, who has been empanelled for promotion to 
Senior Scale on ad hoc basis; is promoted to Sr. Scale and posted in Construction 

OrganisatiOn. 

Shri S. R. Basak, AXEN/Br.DeSign-II/MLG, is transferred and posted as 
ADEN/Purnea by utilizing the post of ADEN/Spl-II/RNY. 

Shri A. A. Deka, AXEN/ROB/MLG, is transferred and posted as ADEN/G/TSK by 

utilizing the existing post of AXEN/ROB/MLG. 

Shri K. Senlaskar, ADEN/DBRT, is transferred and posted as AXEN/CS 
[nspectionhl/MLG vice Shri N. K. Goswami. 

Shri Bhaskar Das, ADEN/II/BPB, is transferred and posted as ADEN/Agartala by 

utilizing the post of ADEN/TrackITSK. 

Shri" Gunindra Choudhury, ADEN/Spl/LMG is posted as ADEN/II/LMG vice 

Shri R. C. Verma. 

Shri R. C. Verma, ADEN/II/LMG is transferred and posted as ADEN/II/BPB vice 
Shri Bhaskar Das (Item No. 26 above). 

Mrs. 3. Hazarika, ADEN/Track/TSK, is transferred and posted as ADEN/DBRT vice. 

Shri K. Senlaskar (Item 25 above). 

Shri Apurba BandyopadhyaY, ADEN/NLP, is transferred and posted as 
AWM/EWS/BNGN by utilizing the post of ADEN/Spl/LMG. 

Shri N. K. Goswami, AXEN/CSInSPeCtioflhI/MLG, is transferred and posted as 
ADEN/W/GHY vice Shri S. S. Sarkar (Item No. 20 above). 

(Contd ... 3) 
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Shri B. N. Das, SSE(w)/TKG, who has been empanelled for promotion to Group 
'B' service as AEN against 70% vacancies, is promoted as AEN and transferred & posted 
as ADEN/Il/KIR vice Shri J. Kumar, promoted to Sr. Scale (Item-21 above). 

Shri Kiranjiban, SSE/Drg/Sr.DEN/MLG'S office, who has been empanelled for 
promotion to Gr. 'B' service as AEN against 70% vacancies, is promoted as AEN and 
posted in Construction Orga nisatT. - 

Shri Anup Kuffiar Singh, SSE/Drg/Dy.CE/Br/Line/rvlLG, who has been empanelled 
for promotion to Gr. 'B' service as AEN against 70% vacancies, is promoted as AEN and 
puwu in LOfl5[UCtIOfl Organisation. 

Shri Sonaton Swargiary, SSE/TM/MLG, who has been empanelled for promotion 
to Gr. 'B' service as AEN against 70°h vacancies, is promoted as AEN and posted as 
AXEN/TMC/Ill/-Maligaon 	Shri T.N.Singh (Item No. 17 above). 

Shri Vinod Kumariowdhury, Safety Counsellor/P.Way/KIR, who has been 
empanelled for promotion to Gr. 'B' service as AEN against 70% vacancies, is promoted 
as AEN and posted in Construction Organisatior 

Shri Benu Gop1sak, SSE/W/Drg/KIR, who has been empanefled for promotion 
to Gr. 'B' service as 	Lagainst 70% vacancies, is promoted as AEN and posted in 
Construction Organisation. 

Shri Bhupal Chandra Nandi, SSE/WOrkS/Con/NCB, who has been empanelled for 
promotion to Gr. 'B' service as 	.tagainst 70% vacancies, is promoted as AEN and 
posted in Construction Organisation, 

Shri Nirmal Kanti Dey, CVI/Engg/MLG, who has been empanelled for promotion 
to Gr. 'B' service as,, t_ gainst 70% vacancies, is promoted as AEN and posted as 
ADEN/NLP vice Shri Apurba Bandyopadhyay (Item No. 30 above). 

Shri Nirmalaya Sarma, SSE/W/Dy.CE/Br/Line/MLG, who has been empanelled for 
promotion to Gr. 'B' service as 	Lagainst 70% vacancies, is promoted as AEN and 
posted in Construction Organisation. 

Shri Sudhanoshu Sekhar, SSE/P.Way/NBQ, who has been empanelled for, 
promotion to Gr. 'B' service asAEN_against 70% vacancies, is promoted as AEN and 
posted as ADEN/GLPT vice Shri T. Nanda, promoted to Sr. Scale and transferred vide 
Item No. 18 above. 

Shri Dipak Chandra 	ma, SSE/W/Nambari, who has been empanefled for 
promotion to Gr. 'B' service as .AENagainst 70% vacancies, is promoted as AEN and 
posted as ADEN/NBQ vice Shri P.K.Das, transferred vide Item No. 7 above, by utilizing 
the post of AXEN/G/MLG. 

Shri Tapash SutraSSE/Works/CpK who has been empanelled for promotion 
to Gr. 'B' service as 	fLagainst 70% vacancies, is promoted as AEN and posted as 
ADEN/I/MLG vice Shri T.K.Bhowmick, promoted to Senior Scale and transferred vide 
Item-16 above. 

(Contd ... 4) 
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Shri Munindra Kalita, SSE/P.Way/OMS/HQ, who In ernpanelled for 

promotion to Gr. 'B' service asfjgainst 70% vacancies, is promoted as AEN and 
posted in Construction Organisation. 

Shri Jaideep Das, SSE/TM/Maligaon, who has been empanelled for promotion to 
Gr. 'B' service as 	Lagainst 70% vacancies, is promoted as AEN and posted as 
AXEN/TMC Depot/Nip by utilizing the post of AXEN/TMC/NSJP. 

Shri Pradip Kum ar 	SE/P.Way/Con/KIR, who has been empanelled for 
promotion to Gr. 'B' service as AEN gainst 70% vacancies, is promoted as AEN and 
posted in Construction Organisation. 

Shri Hari Singh, SSE/P.Way/East/NLP, who has been empanelled for promotion 
to Gr. 'B' service as 	against 70% vacancies, is promoted as AEN and posted as 
ADEN/I/BPG vice Shri D. Bhattacharjee (Item-8 above), utilizing the existing vacancy. 

Shri Sumit Sukia, SSE/P.Way/Diphu, who has been empanelled for promotion to 
Gr. 'B' service as MN—against 70% vacancies, is promoted as AEN and posted as 
ADEN/MLDT against the existing vacancy, vice Shri T. K. Biswas (Item-15 above). 

This issues with the approval of General Manager. 

(P.  K. i %n 
~ e6 

Dy. Chief Personnel Officer (Gaz.) 
for General Manager (P) 

No. E/283/31/Pt./xIx (0)-i 	 Maligaon, dated: 09.04.2009 

Copy forwarded for information and necessary action to: - 

GM/CON 
All PHODs, CHODs & t -lODs/N. F. Railway. 
All DRMs & ADRMs/N. F. Railway 
All DRM(P)s/N.F. Railway. 

 
All Sr.DFM & DFMs/N. F. Railway. 
All Sr. DEN(Co-ord)s/N. F. Railway. 
.FA&CAO/EGA & P.F./Maligaon. 
Dy.CPO/HQ, Dy.CPO/RRC, Dy.CPO/CON & SPO/Engg/MLG. 
Dy. Secy. and Secy. to G.M, ASY to GM & AGM, PPS to GM & GM(Con)/Maligaon. 
OS/EQ Bill. P. Branch. 
GS/NFROA, NFRPOA, NFRMU & NFREU. 
Officers concerned. 	

S 

- 	

(P.K-S) 
Dy. Chief Personnel Officer (Gaz.) 

for General Manager (P) 

5 - pi 

ADV° 
41T 
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iBenc_J (TYPED COPY) 

Office of the 
General Manager (P) 

Maligaori, Guwahati-il 
Dated:22.03. 2007 

No.E/254/17-Pt.XII(0) 
To, 
The General Manager (Construction) /Maligaon; 
CE(Co-Ordn.), CE(C0N), CTE, CBE, CPDE, CGE/Maligaon; 
DRM(P)s/KIR, APDJ, RNY, LMG & TSK; Dy.CVO(Engg.)/Maligaon, 
Dy. CE/Br. Line/Maligaon, Sr.DENs/KIR,. APDJ, RNY, LMG & TSK; 
Dy.CE(CON)/Maligaon, 	JPZ, 	SCL & Goalpara; WM/EWS/BNGN, 
XEN/FCW/Maligaon, 
Principal/ZRTI/APDJ, Secy. to Pr.CE/Maligaon, AENs/MLDT, NJP, 
SGUJ, NBQ, BPRD, RNY, RPAN, BPB & APOJEngg./Maligaon. 

Sub:- Selection for the post of AEN/Group-'B' against 70% 
vacancies. 

It has been decided with the approval of Competent 
Authority to hold a selection for forming a panel of 22 persons 
of AEN/Group-'B' against 70% vacancies. The communities break-
up of AEN/Group-'B' against 70% vacancies is as under:7 

UR= 	10 
SC= 	09 
ST= 	03 

Total= 	22 
The selection will be based on candidates' performance 

both in written examination as. well as viva-voce test. The 
candidates, who qualify in the written examination and 
thereafter Medical examination will only be eligible for the 
viva-voce test. As per extant instruction of the Railway Board, 
the placement of the candidates in the panel will be based on 
their performance in written examination/Viva-voce test & 
Record of service. 

. The cut-off date of eligibility on the length of required 
years of non-fortuitous services of the supervisory staff of 
Civil Engineering Department is as on 01.03.2007 for 70% 
selection & corresponding 30% LDCE. 

The written examination will consist of only one paper on 
the subjects as per, total & qualifying marks as indicated 
below: - 

SUBJECT MAXIMUM MARKS QUALIFYING M1ARKS 
Professional 	subject, 150 90 
Establishment, 	Financial 
Rules & Rajbhasha 

It may be notified that the question paper 
lingual, i.e., . English & Hindi. It will be the 
choice to write in any one of the these languages. 

will be bi-
candidates' I 
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The Controlling officers should 
the staff of Civil Engineering department (taking clear 
acknowledgement from the staff in the enclosed Annexure- 'A') 
and obtain their written willingness/Unwillingness individually 
in the prescribed proforma (enclosed as J\nnexure-'B') and send 
the same to the undersigned, so as to reach this office on or 
before (27.04.2007) without fail. If no option is received from 
the staff of the Main list within the target date. It will be 
presumed that he/she is unwilling to appear in the above 
selection and in that case, willing staff from the Stand-by 
list will be given chance. The candidates mentioned in the 
Stand-by list should also be advised to express their written 
willingness or unwillingness. The willingness/unwillingness 
options submitted by all the staff of the Main list and the 
Stand-by list within the target date; should be sent in a bunch 
with a forwarding letter to this office, certifying that no 
other options received by the controlling officers are left 
behind at their end. No options should be sent to this office 
in a piece-meal manner. Options received and forwarded to this 
office after the target date will not be entertained under any 
circumstances. While the application is forwarded, correctness 
of service particulars should be ensured from Service Record. 

In case., any representation is received from any staff 
against the integrated seniority position shown in the list 
vide Annexure-'A' or any other particulars shown therein, all 
such representations should be forwarded to the cadre 
controlling officer, i.e., APO/Engg/Maligaon directly in a 
bunch certifying the correct service particulars/record of the 
staff, as the case may be. No representation against the 
integrated seniority position will be entertained at a latex 
date. 

Since 12 (09 SC & 08 ST) posts are remarked for SC/ST 
coimnunities, a pre-selection coaching for SC/ST candidates will 
have to be conducted and to be arranged by the department 
concerned for a period of 3/4 weeks, the same being mandatory 
as against reserved vacancies. 

A copy of syllabus is enclosed as Annexure-'C' for wide 
circulation amongst the staff concerned. 

The willing staff (whoever submits willingness within the 
target date) should be advised to keep themselves in readiness 
to appear in the written examination at short notice. However, 
a formal letter in regard to the date of Written Examination 
will be issued from this office, after finalizing the list of 
eligible/willing staff. 

Please acknowledge receipt. 

DA: 1) Proforma (Annexure-'B') 
2) Syllabus Annexure-'C') 

Sd!- Illegible 
(S.P. Seng.upta) 

APO/Ga.z 
For GENERAL MPNAGER(P) 

W'_ ~,d 
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General Manager(P) 
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11 	
N.F. RAILWAY 

No,E/254/17pt,XII (0) 
TO, 
The General Manager(Con) /Mal i gon 

ub :- Selection for the post of AENGrOUp ') against 70% 
vacancles, 

Ref : This office notificatlon of even number dated 22.03.2007. 

The follOwing candidates have qualified in the written 
examnaton of above mfltjOfled selection held on 29-0907 and 
l3l02007. 

Si. Name of the Candidates DesigflatiOfl & station 

016 sh::i Munindra Kallta SSE/P..WaY/OMS/PCE/Mall gaOn 

 shri pradip Kurnar DAS(SC) SSE/W/MJBT 

 mt Gayatri Banik 8E/Dr/Dy.CE(Br.LifleKMa 1  qaon 

04, Shri Gunindra Choud1u_y SSE/D;g/Sr. DEN/Ma ligaon 

05. shri S.K. Acharjee 

06. 	5hri Bhagawati prasad(SC) 

07 • 	shri Khokan chandra Roy (Sc) 

08 	shri C.M.Roy (Sc) 

09. 	Shri Umesh Kurnar 

shri c-ollapudi Kaliprasad 

shri pijush Ghoh 

shri Rana Pratap Gogoi 

shri Ramesh ch. Mandal(SC) 

shri Dipc.k Dastid.r.. 

Shri Swapm Mitra. 

shri surendra Nath Brahrna (ST) 

Shri vir Bhax(SC) 

Shri. Kinkar Das(SC) 

shr. Ashok Kumar 

shri Jaydeb Mandal  

SSE/P. y/CGON 

SSE/WO rks/CON/FGS 

ins tructor/ZRTI/ABrxr 

SSE(W)/CON / KIR 

S S E (con)/works/P 

SSE/WORKs/Dangtol 

SSE/TN/Ma ii ga ca 

SSE/P way/GHY 

SSE/WOrks/cON/RGJ 

SSE/P. way/Old Malda 

S SE/W/CON/NJP 

S SE/P . 

ssE/P . y/MTS/RNY 

S.SE/DRG/LMG 

SSE/P Way/BNY 

SSE/W/cONj SCL 

- 	contd...2/p 
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shri Dhani Ram Kakati 

shr Pranjal Gogol 

shri Surendra chandra Saikia 

Shri Bhupal Chandra Nandi 

Shri Birendra Nath Ds (Sc) 

shr± Hernanta Kumar DAS(SC) 

shri Birendra Nrath Roy(sc) 

28, 	Mrs Jahanara Begurn 

SSE/WCGOII 

SSE (w)/cs/Mali gaon 

SSE/W(C)/DBRT 

SSE/()/CON/NCB 

SE(CONI Design/Mali gaon 

SE/DRG/Dy. cE/Br. Line/Naligaor 

S SE/DRG/APDJ 

SE/DRG/PCE/Ma li gaon, 

29. 	shri Ashok chakabar*ti 	SSE/WOrk/FLK. 

You are there for requested to spare all the above mentioned 

staf under your control to the respective. Railway Medical 

Authorities for Medical Examination and to obtained Physical 

fitness certificate in the prescribed formet (attached herewith ) 

for holding the GroupB, Post in Technical safety categorry of 

Civil Enginerring Department and same to the undersIgned by 

12.11.07 positively. 

The Departmental DAR Clerance of the candidites Concerned 

should also be sand to the prescribed 

the physical fitness certifi ates on 12.11.07 

Candidates coneened should be advised to keep themselves in 
readiness to appear in the vivavoce test at short notice. 

Please acknowledge receipt 

(. P.K.Singh ) 
iJy.cPo/z 

S 0 
	

FO GENERAL MANAGER(p).. 

Aj,voCAT  
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N. F. PAl LWAY 

OFFICE ORDER No-02/2008(Eflgg.) 

The following promotion, transfer and posting ord.ers 
are issued with immediate effect: 

Shri Ram Samuj, AXEN/CON, on being empanelled for 
promotion to Sr. Scale on ad-hoc basis promoted to Sr. 
Scale (ad-hoc) 	as XEN and posted in Construction 
Organization under GM/CON/MLG. 

Shri S. Sengupta, 2\XEN/CON, on being empanelled for 
promotion to Sr. Scale on ad-hoc basis promoted to Sr. 
Scale (ad-hoc) 	as XEN and posted in Construction 
Organization under GM/CON/MLG. 

Shri A.K. Sharma, AXEN/CON, on being empanelled for 
promotion to Sr. Scale on ad-hoc basis, promoted to Sr. 
Scale(ad-hoc) 	as XEN and posted . in Construction 
Organization under GM/CON/NLG. 

Shri Ajoy Majumder, AXEN/CON, on being empanelled for 
promotion to Sr. Scale on ad-hoc basis promoted to Sr. 
Scale(ad-hoc) as XEN and posted. as XEN/Br./SP1II/MLG 
against existing vacancy. 

Shri Ashok Chakraborty, 	SSE(W)/FLK, 	on being 

empanelled for promotion to Group-B service as AEN against 
70% vacancies, is promoted as AEN and posted as ADEN/RNY 
vice' Shri Utpal Talukder. 

Shri Utpal Talukder, ADEN/BNY, on being relieved, is 
transferred and posted as ADEN/BPRD vice Shri Brijesh 

Galav. 

Shri Brijech Galav, Sr. ADEN/BPRD, on being relieved 
is transferred and posted as DEN-I/TSK, vide Shri Ram 
Ratan. 

Shri Ram Ratan, DEN-I/TSK is transferred and posted 
as XEN/Br./Spl/MLG against an existing vacancy. 

Shri Sékhar Krishna Acharjee, SSE(P.Way)/CGON, on 
being empanelled for promotion to Group-B service as AEN 
against 70% vacancies, is promoted as AEN and posted as 
ADEN/FKM. at NBQ vice Shri T. Nanda, who is already under 
order of transfer to GLPT. 

Shri Dipak Dastidar, 	SSE (P. Way) /OMLF,, on being 
empanelled for promotion to Group-B service as AEN against 
70% vacancies, is promoted as AEN and , posted as 
ADEN/BG/KNE vice Shri Sujit Kumar Paul. 

ADV0T 0. 
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Shri Sujit Kuxnar Paul, ADEN/BG/KNE, on being 
relieved, is transferred and posted in Construction 
Organization under GM/CON/MLG. 

Shri 	Swapan Mitra, 	SSE (W) /Con/NJP, 	on 	being 
empanelled for promotion to Group-B service as AEN against 
70% vacancies, is promoted as AEN and posted in 
Construction Organization under GM/CON/MLG. 

Smt. 	Gayatri Banik, 	SE(Drg.) /Dy.CE/BR. /Line/MLG's 
office, on being empanelled for promotion to Group-B: 
service as AEN against 70% vacancies, is promoted as AEN 
and posted as .AXEN/Br./Design-I/MLG by utilizing the 
vacant permanent post of ABE/HQ/MLG. 

Shri Gunindra Choudhury, SSE(Drg.)Sr.DEN (C)/MLG's 
office, on being empanelled for promotion to Group-B 
service as AEN against 70% vacancies, is promoted as AEN 
and posted as ABE/East/MLG by utilizing the vacant 
permanent post of AEN/G/MLG. 

Shri Joydeb Nandal, SSE(W)/CON, on being empanelled 
for promotion to Group-B service as AEN against 70% 
vacancies, is promoted as AEN and posted in Construction 
Organization under GM/CON/MLG. 

Shri Dhani Ram Kakoti, SSE(W)/CGON, 	on •being 
empanelled for promotion to Group-B.service as AEN against 
70% vacancies, is promoted as AEN and posted in 
Construction Organization under GM/CON/MLG. 

Shri Suren Chandra Saikia, SSE(W)/Con/DBRT, on being 
empanelled for promotion to Group-B service as AEN against 
70% vacancies, is promoted as AEN and posted in 
Construction Organization under GM/CON/MLG. 

Shri Umesh Kurnar, SSE(Works)/CON, on being empanelled 
for promotIon to Group-B service as AEN against 70% 
vacancies, is promoted as AEN and posted in Construction 
Organization under GMICON/MLG. . . 	. . 

Shri Ramesh Chandra Mandal, SSE(Works)/CON, on being 
empanelled for promotion to Group-B se.rvice.as  AEN against 
70% vacancies, is promoted as AEN and . posted in 
Construction Organization, under GM/CON/MLG. 

Shri Kinkar Das, SSE(Drg'.)/LMG, on being empanelled 
for promotion to Group-B service as AEN against 70% 
vacancies, is promoted, as AEN and posted as ADEN/III/LMG 
against an existing vacancy. .. 

A' ITESTID 
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Shri Hemanta Kumar Das, SE(Drg)/Dy.CE/Br./L].fle/MLG's 
of f ice on being empanelled for promotion to Group-B 
Service as AEN against 70% vacancies is promoted as AEN 
and posted as ADEN/HQ/LMG vide Shri T.N. Singh 
redesignating the post ADEN/Spl/LMG as ADEN/HQ/LMG. 

Shri T.N. Singh ADEN/Spl/LMG on being relieved being 
transferred and posted as AXEN/TMC/IiI/MLG vide Shri P.S. 
Ravindran 	supersession 	of 	this 	office 	order 

No.23/2007/(ENGG) dated 30.05.2007. 

Shri P.S. Rabindran, AXEN/TMC-III/MLG, is transferred 
and posted as AXEN/TS/MLG by utilizing the vacant 
workcharged post of AXEN/LR/MLG. 

Shri Bhagwati Prasad, SSE (Works) /CON,, on being 
empanelled for promotion to Group-B service as AEN against 
70% vacancies, is promoted as AEN and posted in 
Construction Organization under GM/CON/MLG. 

Shri Birendra Nath Das, SE(Desing)/CON, on being 
empanelled for promotion to Group-B service as AEN against 
70% vacancies, is promoted as AEN and posted in 
Construction Organization under GN/CON/MLG. 

Shri Birendra Nath Roy, SSE(Drg.)/APDJ, on being 
empanelled for promotion to Group-B service as AEN against 
70% vacancies, is promoted as AEN and posted as 
ADEN/Spl/II/RNY by utilizing the vacant workcharged post 
of AXEN/CS-III. 

Shri Nripendra Bhatta, AXEN/CON, is transferred from 
Construction Organization and posted in Open Line as 
ADEN/MXN vice Shri Rajveer. 

Shri Rana Kumar Das, AXEN/CON, is transferred from 
Construction Organization and posted in Open Line as 
ADEN/TSK vice Shri J. Chakraaborty. 

Shri J. Chakraborty,. ADEN/I/TSK, on being relieved, 
is transferred and posted as .ADEN/Br./Spl/RPAN by 
utilizing the vacant newly created workcharged post of 
AXEN/CS-IV. 

Shri Rajveer, Sr.ADEN/MXN, is transferred and posted 
as DEN/Il/KIR against an existing vacancy. 

Shri Chandra Mohan Ray, SSE(W)/CON, on being 
empanelled for promotion to Group-B service as AEN against 
70% vacancies, is promoted as. AEN and posted in 
Construction Organization under GM/CON/MLG. 

ATTESTED 

ADVOCT 
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32. Shri S.R. Basak, AXEN/CON, is transferred from 
Construction Organization and posted in Open Line as 
AXEN/Br./Design-II/MLG by utilizing the vacant permanent 
post of ADEN/SGUJ. 

This issues with the approval of competent 
authorities. 

Sd! -  Illegible 
(S. P. Sengupta) 

APO/GAZ 
For GENERAL MANAGER (P) 

No. E/283/31 Pt.-XIX(0) 	Date:-17.01.08 
Copy for information and necessary action to:- 

GM/CON/MLG. 
PCE, CPO, CVO, CTE, CBE, CGE, CPDE, CE (TP) , CAO (CON) /MLG. 
FA&CAO/EGA, PF/MLG; FA&CAO/CON/MLG. 
DRN,DRN(P) ,DFN/APDJ,KIR,RNY,LMG,TSK. 
Sr. DEN/Cord/KIR,APDJ, RNY, LMG,TSK; Dy.CPO/CON/MLG. 
Dy. CE/Br. /Line/NLG; Dy. CPO/HQ; APO/Engg. /MLG. 

7.. DGM & secretary to GM; DGM(G)/MLG; CPRO/MLG. 
PPS to GM/GM(CON), ASY to AGM, PS to PCE. 
GS/NFROA, NFRPOA, NFBMU, NFREU/MLG. 
OS/EQ-Bill. 
Officers concerned. 

Sd!- Illegible 
(S. P. Sengupta) 

APO/GAZ 
For GENERAL MANAGER (P) 

ATFSTD 
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OFFICE ORDER No-02/2008(Eng )- 
/ 	 The following promotion, transfer and posting orders are issued with V immediate effect :- 

Shri Ram Samuj, AXEN/CON, on being empanelled for promotion to 
Sr.Scale omad-hoc basis is promoted to Sr.Scale(ad-hoc) as.XEN and 
posted in Construction Organisation under GM/CON/MLG. 
Sri S.Sengupta 	AXEN/CON on being empanelled for promotion to 
Sr.Scale on ad-hoc basis is promoted to Sr.Scale(ad.hoc) a XEN and 
posted in Construction Organ isation under GM/CON/MLG. 
Shri A.K.Sharma, AXEN/CON, on being empanelled for promotion to 
Sr.Scale on ad-hoc basis is promoted to Sr.Scale(ad-hoc) as XEN and 
posted in Construction Organisation under GM/CON/MLG 
Shri Ajoi Majurnder, AXEN/CON, on being empanelled for promotion :o 
Sr.Scale on ad-hoc basis is promoted to Sr.Scale(ad-hc) as: XEN and 
posted as XEN/Br./Spl-IIIMLG against existing vacancy. 	. 
Shri Ashok Chakrabort SSE(W)/FLK, on being empanelled for promotic.n 
to roup-B service as AEN against 70% vacancies 1  is promotJ 
and posted as ADEN/vice Shri Utpai Talukder. 
Shri Utpal Talukder,ADEN/RNy on being relieved 1  is transferred and 
posted as ADEN/BPRD vice Shri E31- ijesh Galav. 
Shri 	riri 	iv, 	i[)FN/RPRfl on heinci relieved is transferred and 

XEN/Br./SpI/MLG agaus: ni existing vacancy. 
Shri Sekhar Krishna Acharjee, SSE(P,Way)/CGON on being empanelled 
for promotion to Group-B service as AEN against 70% vacancies 1  is 
promoted as AN and posted as ADEN/FKM at NBQ vice Shri T.Nanda, J who is already under order of transfer to GLPT. 

I0.Shri  Dipak DastidarSSE(p,Way)1OMLF on being empanelled fori-< 
promotion to Group-B service as AEN against 70% vacancies is 
promoted as AEN and posted as ADEN/BG/KNE vice Shri Sujit Kumar 
Paul. 

11.Shri Sujit Kumar FauIIADEN/BG/KNE, on being relieved, is transferred 
and posted in Construction Organiation under GM/CONIMLG. 

12.Shri Swapan Mitra, SSE(W)/Con/NJp, on being empanelled for promotion 
> 	to Group- 	Tvice as 	N 	inst 70% vacancies is promoted as AEN 

and posted in Ccnstructin Organisation under GM/CON/MLG, 

	

13.Srnt.Gayatri 	 office ,. on beinc 
empanelled for promotion to Group-B service as AEN against 70 11/c 
vacancies is promoted as AEN and posted asAXEN/Br;/DesignI/MLG by 
utilizing the vacant permanent post of ABE/HQ/MLG. 

- 
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hri 'Gurndra 'Chwdhu 	SSE(Drg.)ISr.DEN (C)/MLG's office, on being 
empanelled for promotion to Group-B service as AEN against 70% 
vacancies, is Dromoted as AEN and pbsted as ABE/EaStIMLG by utilizing 
the vacrt permanent post of AEN/G/MLG 

15.ShflJydèb Mandal, SSE(W)/CON on being empanelled for promotion to 
Group erf Nainst 70% vacancies is promoted as AEN and 
posted in Construction organization uhder GM/CON,MLG, 

.•16.ShnbDhanamKakoti, SSE(W)/CGQN on being empanelled for promotion t0 	 service 	 against 70% vacancies, is 

	

- . 	 promoted as AEN and posted in Construction Organization under GM/CON,rL(; 

.1Shri Suren Chandra Saikia, SSE(W)]CQnIDBR' on being empanelled for 
romo 	 roup- 	 - service as 	against 70% vacancies,, is • ,p(omoted 1 as AEN and posted in Construction Organization pnder 

..Gj./1/CON/MLG, 

c' 8'Shrj Umesii Kumar, SSE(WQrks)/CON on being empanelled for 
•pomotion to 	 against 70% vacancies, is 

/ promoted as AEN and posted in Construction Organisation under 
... 	GM/CON/MLG. 

19. .$hrj Fa.mesh Chandra Mandal SSE(WorkS)/CON on being empanelled >_r fF promotion  to Group-B'ice asAEN against 70% vacancies, is 
promoted as AEN and posted in Construction Organisation under 
GM/CON/MLG 

20sriKinkar Das, SSE(Drg.)ILMG on being empahelted for promotion to ..
0 	 Group-B service as AEN against 70% iacancies, is promoted as AEN and 

poted as ADEN/lll/LMG against an existing vacancy. 
0 	

21.Shrj Hemanta Kumar Das, SE(Drg.)/Dy.cE/8r/Lin/'5 office ,' on 
0 	

•0 

being empaneed for promotion to Group-B service as ENqainst 70% 
VaCaflCie  

SLip1sessIuil . 	tlii. 	...__ 
23.Shrj P.S.RanJranAxENfrMCJli/MLc is transferred and posted 

AXEN/TS/MLC 	by utilizing the vacant workcharged post 
AYPNJ/I PTh1'I C. • 

4S6ri Bhagwati Prasad SSE(works)çQ 	on being empanefled 1 for 
promotion to Group-B service as AEN against 70% vacancies, is 
promoted as AEN and posted instruction Organisation under 
GM/CON/MLG 

25.Shrj' Biendra Nath Das, SE(Desing)/CON, on being empanelled for 

	

0! 	
rromotion to (roup-B service as AEN against 70% vacancies, is 
p'cmoted as AEN and posted in Construction organization under 
GM/CON/MLc; 

 C;p 	.q 
/1 	 Contd. to page..3 
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26 Shri Birendra Nath Roy. SSE(Drg )/APDJ, on being empanelled for 
promotion Ao Group-B service as 	Lagainst 70% vacancies is 

-" promoted as AEN and posted as•ADENISpI/l(/RNy by utilizingthe vacant 
workcharged post of AXE N/CS HI 

27 Shri Nripendra Bhatta AXEN/CON is transferredfrom Construction 
Organisation and posted in Open Line as ADEN/MXN vice Shri Rajveer 

28 Shri Rana Kumar Das,AXEN/con, is transferred from Construcion 
Organisation and posted in Open Line asADEN/I/TSK vice 
Shri J Chakraborty 

29 Shrp J Chakraborty ADEN/I/TSK on being jrelieved,,  is transferred and 
posted as ADEN/Br/SpI/RFAN by, utilizing the vacant ewIy created 
workcharged post of AXEN/CS.lV 	

I 30 Shri Rajveer, Sr ADEN/MXN is transferred and posted as DEN/lI/KlR 	'I against an existing vacancy.  _-7 31 Shri Chandra Mohan Ra SSE(W)/CO , on being empanelled fo1 
service asi_against 70% vacancies, s 

promoted as AEN and posted in Construction Orgarisation unoer 
GM/CON/MLG 

3" Shri S R Basal' 	AXEN/CON, Is transferred from Constructior 
Organisation and posted in Open Line as AXEN/Br /Desiqn-ll/MLG by 
utilizing the vacant permanent post of ADEN/SGIJj 

This issues with the approval of competent authorities 

(S P Sengupta) 
APO/GAZ 

For GENE RAL MANAGER(P) 	 I i No E/283/31 Pt XIX(0) 	 Date 17- 01-08 	 I 
Copy for information and necessary action to - 
1 GM/CON'MLG 
2 PCE,CPOCVO CTE,CBE,CGE CPDE,CE(TP)ICIAO(CON)/MLG 
3 FA&CAO/EGA PF/MLG, FA&CAO/CON/MLG 
4 DRM DRM(P) DFM/APDJ KIR I RNY LMG I TSK 
5 Sr DEN/COrd/KIR,APDJ RNY LMGTSK, Dy CPO/CON/MLG I  
6 Dy CE/Bi /Line/MLG Dy CPO/HQ APO/Fngg /MLG 
7 DGM & Secietary to GM DGM(G)/MLG CPRO/MLG 
7 PPS to GM/GM(CON) ASY to ACM, PS to PCE 
8 GS/NFROA NFRPOA NFkM NFREU/MLG 
9.OS/EO-Bifl. 	

/ 10.Offlcers concerned. 

(S P Sengupta) 
APO/GAZ. 

For GENERAL MANAGE.R(P) 

• 	 viESiftD 

• 	,pOCAT 

I 
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GuWahafi Benr 
IN THE CENTR1J ADMINISTRATIVE TRIB 

GULA.HATI BENCH. 	 V  

IN THE I.ATTER OF 
0 .A. 73/2009 

Shri Pijush Ghose & Others 	
V 

•• 	Applicants 

Versus, 
General :Manager,N.F.Ranilway & Others.. .Respondents 

AND 
IN TIE .iiATTEROF 
Jritten Statement on behalf of respondents. 

INDEX 

Particulars Fage_No. 

1. Written Statement 	... 1. to6 
2.. Verification 	

•.. 
6 

3. Annexure I 	... 7 
4. Annexure ii 	... 8 

5. Annexure III 	.. 9 

Submitted. 

Dr.N.C.Sarma, 
Railway Advocate. 

M.Com, Ph.D., LL.B,, 
Advoc Gauhati High Court 
Rai1way(d$t. 	 tflbms, 
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Guwahati Bench. 
Tit T*J 

or 

General Nanager,N.P.Railway & Others ... Respondents 

AND- - 
IN THE MATTER OP 

Written Statement on behalf of Respondents No.1,2, 

3. and 4. 
The answering respondents respectfully SHEWETH: 

That they have gone through the copy of the 

application filed and have understood the contents thereof.. 

Save and except the statements which haven been specifidalr 

admitted herein or those which have been borne on records 

all other averment.s/allegations made in the application are 

hereby denied and the applicant is put to the strictest 

proof thereof. 
That for the sake of brevity meticulous denial of 

each and every allegation/statement made in the application 

has been avoided. However,the answering respondents have 

confined their replies to those allega-tions/averments of the 

applicant which are found relevant for enabling the Hon'hle 

Tribunalto take a just and fair decision on the matter. 
That the application suffers from want of a cause of 

action/both-the process of selection as well as issue of the 

promotion order.yide the alleged impugned office order No. 

10/2009 dated 09.04.2009 were done by the respondents as 

per the guidelines issued by the Railway Board regarding' 

"Reservation in_promotion-Treatment of SC/ST candidates 

promoted on their own mrit" from time to time.In order to 

make the position clear, repondents beg to auote verbatim 

Railway Board's letter No.99-E(SCT)I/25/13 dated 7.8.2002 

asa follows:- 
"The Ministry of personnel,Public Grievance and 

Pensions,Department of Personnel and Training vide their 
O.M.No. 36028/17/2001-Estt(ReS.) dated 11.7 , 2002  has con- 
sidered the references from various Ministries regarding 
adjustment of SC/ST candidate-s promoted on their own merit 
in post based reservation rosters and clarified as under:- 

. . .P. .2..... 

. 	 -. 	 .-- 	 ...... .... ... 

IN THE CENTRAL ADMINISTRAT 
GUWAHATI BENCH. 

IN TFI MATTER OP 

O.A..73/2009 
Shri Pijush Ghose & Others 	S.. 

Versus 
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(2) 	
Guwalati Bench 

(1) The SC/ST candidates 
their own merit and not 	or 
relaxation of qualifications wili not be adjusted 
against the mserved points of the reservation 
roster.They will be adjusted against unreserved 
points 

(ii)If an unreserved vacancy arises in a cadre and 
there is any SC/ST candIdate within the normal 
zone of consideration in the feeder grade,such 

• 	SC/ST candidates cannot be denied promotion on 
the plea that the post is not reserved.Such a 
candidate will be considered for promotion along 
with other candidates treating him.as  if he belongs 
to general category. In case he is seiected,he 
will be appoInted to the post and will be adjusted 
against the unreserved. point. 

(iii) SC/ST candidates appointed on their own merit (by 
direct recruitment or promotion) and adjusted 
against unreserved points will retain their status 
of SC/ST and will be eligible to get benefit of 
reservation in future/further promotions,if any." 

1" 

'I 

In this connection, respondents beg to quote 

further clarification issued by the Railway Board vid.e their 

letter No.99-E(SCT)I/25/13 dated 20.06.200 abstracted below:- 
'....it is clarified that in selection posts,SC/ST 

candidates who are selected by applying the general standard 
and whose names in the select list/panel appear within the 
number of unreserved vacancies are to be treated as selected 
on their own merit. For example,suppose there are a total of 
10 vacancies for which a panel/select list is to be prepared. 
Out of them,six vacancies are unreserved and four are reser-
ved for SC/STs. First six candidates in the select list/panel 
who have been selected by applying the general standard will 

/ad4usted be/against unreserved vacancies irrespective of the fact 
whether they or some of them belong to SC or ST category.SC/ 
ST candidates selected for remaining four reserved vacancies, 
whether selected on general standard or by giving relaxations/ 
concessions as per existing instructions on the subject,shall 
be adjusted against reserved vacancies...... 11  

In a further clarification issued. vide Railway 

Board's letter No.X 99-E(SCT)-I/25/13 dated 6..2005 

Railway Board stated as follows:- 
"it is further clarifIed that instructions contained. 

in Board's letters of evennumber dated 7.8.2002 and 20.6.2003 
shall take effect from 7.8.2002. Howeverthe cases where SO/ 
ST candidates promoted on their merit before 7.8.2002 have 
been adjusted against unreserved points need not be reopened". 

Copies of Railway Board's letters No. 
99-E(SCT)I-/25/13 dated 7.8.2002.20.6. 
2003 and 6.4.2005,duly certifie.d are. 
annexed herewith and marked as ANNEXURE 

IIand III respectively. 

it is respectfully submitted that in the selection 

process and in forming the panel of selected candidates the 

... P.3..... 
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respondents carefully followed thesE 
treatment of SC/ST candidates promol 

...._ 
1T 
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Guwahti Bench ins c gar ing 

and that these instructions were equally carefully followed 
in issuing the promotion orders. It is therefore submitted 
with due espect that the application suffers from want of 
cause of action and merit and deserves to be dismissed. 

3.1.. Factsof the caSe: 
As per notification No.E/254/17 dated 10.11.2008 

a pl29 persons had to be formed for promotion as AEN 
against 70% vacancies as follows: 

Unreserved - 18 
SC 	- 07 
ST 	- 04 

total - 27 
ter going through the process of selection 

the following panel was formed:- 
1. Shri iC.K.La1aa(ST) against UR point. 
2. It 

 B.N.Das(S) against UR point. 
it  Kiranjib Bayan(UR)., 

 Anup Kr.Singh(SQ) against UR point. 
 " Shri U.K.Shome(UR). 

6; Sanatan 	rargiary(T) against UR point. 
U V.K.Choudhury(SC) against UR point. 

811 " P.Ramana Rao(UR). 
 Benu Gopal Basak(UR). 
 " Bhupal Chancira Nandy(UR). 
 ! Nirmal Kanti Dey(TJR). 
 '-' L.C.Boro(ST) against UR point. 

1, ! Nirnialya Sharma(UR). 
 Sudhangshu Sekhar(TJR). 
 ! Dipak Chandra Sharma(UR). 

16; Tapash Sutradhar(SC) against UR point. 
 " Nanindra Kalita(UR). 
 ! Rana Pratap Gogoi(UR)., 
 " Joydeep Das(SC) against SC point. 
 Pradip Kumr Biswas(SG) against SC point. 

210 Hari Singh(SC) against SC point. 
22. Sumit Sukla(SC) against St point. 

The first 18 candidates of, the list above were 

empanelled against UR points as they qua1ified in geeral 
standard in terms oi1wy Board's letters at Annexures I, 

II and III of this Written Statement. 
3.2. The followiiig three candidates were empanei.led. 

for AEN/Group-B but could not be promoted initially due to: 
technical reasons of ungergoing punishment:- 

1 Shni u.K.Shome' 
2.

, 	
L.C.Boro. 

3. It Rana Pratap Go6oi-VOOO  

Shni U.K.Shome and Shri RanaprapOOi have 
since been promoted.For Shni L.C.Boro the punishment period 

is not yet over. 
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Shri P.RamanaPao, at Sl.N.8 0jNWfttUbWtt1is; 
could not be promoted as he couldInQ1 aL- dical 

certificate for contact lensbefore his 
retirementfrom railway service on 30.06.2009. 

3.3. From the list submitted above, it would be 
1 observed that a panel of only 22 was formed against 29 
tinotified. This was for want of qualif-ied candates. As 
against 7 SC posts advertised, only four SC candidats 
Uqualified,ieaving'a vacancy of 3 SC posts due to non-availa- 
bility of -candidates. Similarly, ag'±nst 4 ST posts advertised 

no ST candiat 	qualified for ST posts,leaving all ST posts 

cat for non-availability of candidates. According to the 

extant instructions these posts could go only to qualified 
SC/ST candidates and not to any unreserved candidates. 

The facts of the case narrated above would prove 

that the formation of the panel was as per rule and that 

therefore the applicants have no cause for complaint. 
4. Parawise comments: 

4.1. That as regards paragraphs 4.1 1 4.2 1 4.3,4.4, 
4.5,4.6 and 4.7, the respondents have no comments to offer 
as these Qorm part of the record and the applicants are put 

to the strictest proof thereof. 
4.2. That as regards paragraphs 4.8 and 4.9,  the 

respondents beg to reiterate that the list of empanelled 
candidates was prepared strictly by following the extant 

instructions of the Railway Board regarding treatment of 

• SC/ST candidates promoted on their own merit as detailed 

in paragraph 3 of this Written Statement above.. 
4.3. That as regards paragraph 4.10,the respondents 

•do not consider it desirable to comment on the past selec- 
tion proceedings based on a previous notification as the 

same has no relation with the 0.A.under challenge. 
4.4 That as regards paragraph 4.11, the respondents 

j\ beg to state that out of the 18 unreserved posts notified 

for selection, the following 3 ST and 4 SC candidates 

I occupied 7 Unreserved posts,leaving only 11 Unreserved posts 

j for  ir m C/ae 

1. Sbii K.K.Lakra - (ST) 
2. 	' 	S.Swargiary-(SP) 
3. 	" 	L.C.Boro 	-(ST) 
4 	I! 	B.,N.Das 	-(SC) 
5 	ii 	A.K.Singh 	-(SC) 

" 	V.K.Chaudhury-(S0) 
TI 	T.Sutradhar-(SC) 

• .P.5. . . . . . 
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The seniority position of the Il 

dates occupying the 11 slots of Unreser 

in the seniority list at paragraph .7 of the O.A.) are 
a-s follows:- 

Shri Eiranjib Bayan 	- 	5 
Uttam Kumar Born 	- 	8 

" P.Ramana Rae 	- 	12 
Benu Gopal Basak 	- 	13 
Bhupal Chandra Nandi- 	14 

u Nirmal Kanti De 	- 	15 
Nirmalya Sharina 	- 	17 

u Sudhangshu Sekhar - 	18 
Dipak Chandra Sarma - 	19 
Nunindra Kalita 	- 	21 

Ii. ! 	Rana Pratap Gogoi 	- 	22. 

The seiiority position of the five applicants as per 

the list provided by the applicants in paragraph 4.7 of the 

O.A. was as follows:- 

Shri Pijush Ghosh 	Seniority position - 23 
11 	Ashok Kumar 	II 	 13 	 - 24 
'.! 	Jamaluddin Rhan 	it

-  25 
Sfiti Jahanara Begum 	- 26 
Bbri Anjan Roy Bhowmick 	' 	- 28 

It would be clear from the above two lists that 

the five applicants could not get selected as reserved cate-

gory candidates occupied 7 Unreserved points in the panel 
because of the special considerations given due to the Rail-

way Board's instructions contained in the Annéxures 1,11 and 

III of this O.A. as mentioned in paragraph 3 of thisW.S. 

This peculiar situation arose because of the relative senio-

rity position of the Reserved candidates vis-a-vis that of 

the applicants in the seniority list of 44 candidates who 

qualified in the written examination as indicated in the 

seniority list at paragraph 4 .7  of the O.A. 

As would he amply clear from the above that the 

process of selection and of empaneilment followed by the 

respondents in this case was correct and as per rule and the 

latest instructions of the Railway Board for protecting the 

constitutional obligations toiards Reserved Qandiates 

4.5. That as regards paragraphs 4.12,4.13,4.14,+.15, 

4.16 and 4.17, the respondents beg to deny that in the process 

of selection there was any colorable exercise of power,mala-

fjd.e or illegal motive or any improper decision at any stage. 

The respondents therefore respectfully submit that there is 

no justification for any judicial intervention in the matter. 

. . . .P.6. . . . . . 
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Under the circumstances as narrated 

in detail a'oove and as the process 

of selection was correctly carried 

out based on extant instructions 

of the Railway Board issued from 

time to time regarding treatment 

of SC/ST candidates promoted on 

their own merit, the O.A.73/2 009 

challenging the process of selection 

deserves tobe dismissed for want of 

cause of action.The respondents 

therefore respectfully urges that 

the O.A.ce dismissed with costs. 

And for this act of kindness the respondents shall 

as in duty bound ever pray. 

CatAdfl 

-i SEP 2009 

GmaInaii Bench 
1iT 

VRIPICATION 

I, Shr 1 	 soil of 

aged about L3 years, at present working as 	 _

do hereby solemnly affirm that 

the statements made in paragraphs I to 4 are true to the 

best of my knowledge and derived from records which I 

believe to be true and the rest are my humble submissions 

before the Hon'ble Tribunal. 
d I sign this verification on this the 	day 

of Auust,2009. 

	

Signatui 	iIWJP* (1•b 

	

. 	ef Persol%nid Of fker (Gas 

Desinati*.flW gsilvsi VB.ua 
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R.B.E. No. 127/2002 
Subject Grant of another Opportunity for revision of option by the ACCOUtS 

staff due to inclusion of special allowjncc inpay'or fixation of pay on 
pronlotioji to next highcr.grade, 

[No. EP&1J11- 7 00 21pp3 daId' 1.8,2002 J Attention  is invited to the instrUctjoiis c 
99(S.1/Q 	 ontained in Para of Board's letter No. E(P&A)1 en, dated 12.6.2001. (Bahui's 1)01200], p. 140) in terms of which the Spccial 

,"Allowance payable to employees ofAccouhisDepartinent during the 1st yea and the 2nd 
year onwards of passing Appendix lilA examjflatjoii is to be treated as part of the pay for the puose of fixation of pay on promotion to the:nexf highr grade. This decision was 
effective reospectjve1yfi.om 1.8.1997 as a result 01' which references are being received 

"from the Zonal Railway etc. seeking.. l)rmission for allowing revision Of option to the affected staff. 	' 

2. The matter has been cxamjned . jncoflstijtatioii w'tl the Deparmnt of Persoimel & Training and it has been decided that another opportunity to exercise Option may be 
-allowed to the Accounts staff mentioned. in the abovepara 'and, who were pornoted oil 
after 1 8 1997 to the next higher grade The option will have to be exercised by the employees 
within three months from the date of issue of these instructions and Once exercised, shall bC fmal. 	. 	'.. 	... 

J 
*44 i 

SEP2009 

Guwaiatj Bench 

3.. This issues, with the Concurrence of the Finance Dircctoate of the Ministry ai.lway's. 	. 	. 	. 	'. 	" 	' 	' 

.B.E. o. '1:28/2002 . 
Subject 	Resei va tioii in promotioi1 - Treatni ent of SC/ST candidates promo on their own merit 

.................
99-ESCTJ/25/J3 dated 7.8:2002.V 

The Ministry of Personnel, Public Grievances and PLnsionS Dcpartjnen of Pei sonnel and Training vide 
their 0 M No 36028/17/2001 Esit (Res) datLd 11 7 2002 has considci ed the referei]LL

5 from vai ious Mmistries regaroing adjustment ofSC/ST candidates 
1 omoted Oa 

their own nierit in post based reservation rosters and clarified as under - 

The SC/ST candidates appointed by promotion on their own merit and not owing 
to i eseivation or re1aation of qualificatjon5 will noL be adjusted against the i eserved 
points of the iescrvatioij roster They will be liqiusted a gainst unreserved points 
If an unreserved vacancy ai ises in a cadre and tnere is any SC/ST candidate within 
the ioirnal zone of cons ideration in the feeder grade, such SC/ST candidate Cannàt 
be denied plomotion on the plea that the post is not reserved Such a candidate will 
be considered for piomotion alongwith otez candidates treating hun as if lie belongs 
to general category. In case he is selected, he will he appOinted to the post and will 
be adjusted against the uneserved point, 	 . . 	. 

SC/ST candidates appointed on thèr OWn mcrit by direct.recruitiiient orpromotioii) 
and adjusted against unreserved points will ret,in their status of SC/ST and will be 
eligible to get benefit ofreser%ation in futare/jurthej promotions, if any 

 it 
	 o1i 

,. 
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(iv) 50% limit on reservation will be computed by excluding such rescrved'category 

candidates who are appointed/prornotdoh ThiWerit. 
All the Zonal Railways/Production Units may bring the contents of DOP&T's O.M. 

dated 11.7.2002 to the notice of all concerned for information and stric.1 compliance. 

R.B.E. No. 129/2002 
Subject : Redeployment of surplus staff. 

[No. EMPP.l99/1175, dated 8.8.2002.] 
During the PNM meeting between Railway Board and NFIR held on2lst and 22nd 

May, 2002, the Federation highlighted that surplus staff were not being re-deployed to 
other departments, as HODs are not.relieving them. Attention is drawn to Board's letter of 
even number dated 28.11.2000 (Bahri's 20612000, p. 213) containing consolidated 
instructions on re-deployment of surplus staff. These amplified instructions have been issued 
to enable zonal Railways to re-deploy the surplus staff gainfully in areas requiring additional 
manpower. 

Considering the critical financi1 position of the Railway and the nL.Ld toi optimum 
utilization of available resouices including HumaPt Resources it is i Lc..ss iiy that staff 
identified as surplus are re deployLd in alternative areas with the shoi test possible timL 
This will also enable filling up of v eincis more quickly. SinLe this eei will involve 
inter-departmental co ordination 'd an over all view, is to be taken GL'jcl il Mangcr of

1. 

the concerned Railway v ill pLisOnully ieviw the position with the Pt IQOs foitnighily so 
that positive action is taken in this duection 

E No 130/2002 
Subject 	lloiinatkon of New Zonal Rathiays—cretion and tidusfer of posts 

[No E(NQ,)II/96/P 0/Ge,,! /i d.ztcd 8 8.2002.  
RcferencL ?hiMinistiy s lcttets of even number dated 2 1 97,29, 819 .7 and 31 10 1997 

(Ba/ui s RBO 1997 p 266) ieguding tiansfet ofGroup C and Group 1) iosts from the 
headquax tei offices of the Lxisting Lonal R itlw iys from whose tci ritoi I j ui iditiou tuL 
new zones were caivcd out and uLation of posts for opLiation in the hLadt.ju iiicr oWcLs of 
the new Zonal Railways ung the posts transferred asmatchingsurrcndér. 

1.1 Attention in thisconnection isalso invited to the gazette iotification bearing No. 
97/E&R/700/1/Notification, dated 4.7.2002 constituting the five more new Zonal Railways 
viz. East Coast Railway with headquarters at Bhubaneshwar, South Western RaIlway with 
headquarters at Hubli, West Central Railway with headquarters at Jabalpur; North Central 
Railway with headquarters at Allahabad and South East Central Railway with headquarter 
at Bilaspur w.e.f. 1.4.2003. 

2. The question ofreiising the extent ofreduction in the existing sanctioned strength 
of Group 'C' and Group D' posts in the headquarter offices of the existing Zonal Railways 
and its transfer to the headquarter offices of these five new Zonal Railways has been 
considered by the Ministry of Railways in view of the notification referred to in para 1. 1 
above. Accordingly, in partial modification of percentages/extent indicated in para2(i ) of 
the Ministry's letter dated 2.1.1997, it has been decided that the entries in respect of these 
five new Zonal Railways may be revised as under :- 

OT 
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nonia 	flicerISefli0r subprd 	
, case of transfer0f pasaCc0unt0m a 

senior si)ordinate the pass açcoUflt will be first forwarded by bun 
tO the Divisional 

mm 
headqUa 	

will arrange to transerTheme 
toihePOated 	er/sem0r  

t. 

5. In no case a nominated 	
0bnrinate 	forwardhe pass accbuiit directly 

0  

:10 
the KRCL..The asscc0unt will always be forward4 only through is Divisional 

• 	Rai1Y HeadqUas 	 u-. 	• 	 ' •' 
i. When a ss' accoiiiit is taisferred, the j,ass issiiiig authritY will endorse in the 

pass ae'coUnt Otimber of passes avaitadbY the retired 
plOyee/Wid0W aid his/ 

her scaldclass of pass. 
7. nallOthfTesP 	the roisi( is cntained 	

Rules 

(2nd EditiOn 1993) shall réail. 	
•' 

This issues with the conCUire 	
f Finance Di 	ate of Board's office. ector  

1Q3/2003 

Subject 1.eser\ itiOn in p1 omo t iofl_Tr tuient of SC/ST candidates promoted 

on their own merit 

Reference 
RllwaB0ds letter 16 99 E(SCT)1i253 tated 7 82002 (Bahrl s 

128/2002 p 147)
A. 

(No 99E(SCT)1125'hi dated 2062 3' 

Some o 'f theZoflal RailvayC have raise449U 	
of jhe abOVc quoted 

leteralitl souga categorical clarification as toi?W tile S/ST cn4idatc5sPPP'1 	by 

gr n)1lO1 
\heir own merit and not owing to reservation or relaxtion 

of,çualificat1ofl5  is 

in the post 

	

thiS 0onteXt, it is lardtht 	
0t10n posls, SC/ST candidatS0 iiè aeletd 

the general standard andvb05e names in the select list/panel appear within the 
plyiAg ' nuipbe of unreserved vacancies are to be treated as selected Ofl their own merit For examPle 

suppose the,fe are a total of 10 vacanCies for which a paneVSelect list is to be prepared Out 
" .ofthefl, sixy?9aflcies are unrç rved,fldf01.ir are reserve4 for SC5ISTI. First six candidates 

in the selçct list/panel who have been selected b
y  applying the general tandard will be 

a,
djusted against unreserved vacancies irrespective of the fact whether they or some of them 

•e
longO or ST category. $C/ST cate selecçd for 

remaining four reserved 

• vacailcieS, v11ether seteced on geneal.td orby giying relaxatofl5k00 
SSIOOS as 

jcr existing instructious on the subje ,shaflbe adjusted agaii)Strccd vacariCi•eS. SimilarlY, 

in case 0
fn-lec promqüo ST candiat9.)0 areS,0r eppugli 

t9 be within 

	

th nuibeff unreserved Vacc1es md aie 	
fded iii the panel/selecti0n list without 

getting 5ff relaxatiOfl 00 
510n will bte'atd as owitnrit èadidate -1 '' 

The clarifications issued vidBoard s letteN0 97 E(SCT)h1254 dated 30 6 1999 

(Ba/zn J5/1999, 151) 
a uperssded byod s letter of even number dted 7 82002 

(Bahni s 128/2002 P 
doifl izde Boards lettelvOf even number 

dated 07.08.2002 (Bahri's 
12812002,1470mada 	iñallthepromohions 

held after its issue 	
4- 

• 	• 	0a0fS.C.R4Y r 
	Oe 	(RES)17 	0, ted 20.2 .2003. 

ZE 
4 	, , qpf  

4'. 	 r 
L - 

• 	 13 3 	• 
•. 
R.-B..NOTt05O°I 	

.•: 

T 	T: 	RBEN6104/2003 
Bull ipg on 	Qu5e 

• 	Subject : 	
Advances to.Coverfl.men te0teres 

' Advance 
[N6.F(E)SPI. 2003/AdV. 3/4. dated 27.6.2003.1 

y of U rban Developm 	
s Office 

A copy of Ministr
ent and Poverty Alleviation 

sn1hcteWith. 
• 	 MemorndUmN.0i70l597 	

ifi dated 26.3.200 	the,ovesubjec5 

	

dth 	would apply to Rail ways 	ts. 
for information anidaflCe. lns 	tiocacont gu 

Copy of Miniaty of Ijitbaii DvèjOIifliéflt & Po'ty Alleviation's 
• 147015,5 971i-IIAate4 	. - • O.M.:No. 

OFFlCEMEM°M 	
. 	 . 	• 	 • . 

- 

ServaitS_lte of litereSt on Huse Building • 

• 	Subject: 	AdVahiCeS to Gov.eaninent 
- 	 ' 	• 	. 	• 	• 	. 	- .•-•- Advance. 	 . 	. 	. 

modifiCaiOfl.o. 	vtiiistry9.M. o.f even numilcr dated. 10.4.2002, the 
paftial In 	 Buiidjng Advances 

 
that the rates of intc.rest for House 

undersigned. is directed to state 
for 	

of houses/flats from April rc sanctio'ied to heGOvCrni!Ent servant 
I 2003 will 

Intet on HBA ° 	 Intersi on HBA 
d to a Govt. • 	Sancrion 	 . 

so: ';:. 6.5% 
2. 	Upto Rs. l,5000O/, 	7.5% 	, 

- 	 85% 
Upto 	500000/ 	9 5% 

Subject: 	Correction in pars 224(1) of1lM0L1 (1989 Edition) 	. 

doled 23.6.2093.1 -' 	(1id.E('NG)I/2003fPM4. 
the HmdiFersion of pa 

It has cie1 tthnOt1Cet0f th' 	oardthat th 'ce'ntent5 of 
Establishment Manual Vol 1(1989) do iiot tally with the contents 

224(i) of indian Railway The Hindiveision of the para 224(i) may, therefore, be 
of the English versionof th same. 

•••• 	• 	> 	
- 	,; 	? 

pa Pbra 

3 
1t 	tf 

• 	 ilfltU 

- 

•3'- • 

.- 	.• 	
-.,..-•.-•,. 	•-" " 

-.____ 
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- "1 ETCNadodara 	Mumbai (Central) Baroda Ratlam 	Western 	'I 
ETC/Mahalaxxni Ahmedabad Rajkot, Bhavanagar Divisions 	Railway 

ofWR 	 i" ' 
Jaipur, Ajmer, Jodhpur and Bikaner Divisions  
'cfNWR  

- 	 fr 	'-'  ETanpur 	Al1ahabad Division of NCR 	 orthentral 	L 
Li 	Dethi Firozpur Lucknow, mbT and 

Moradabad Divisions of NRfor drivers) ' 
2 The budgetir> allocation and necessary funding to the ETCs will b' rovided by 

the controlling ione despite the fact that the training centre will - be'ci atèr46 the training 
needs of the staff of other zones.  

3 Theju isdiction apd administrative control of ETCs as shown in p ar I 1 above  
4 CEE of the zone as highlighted in para I above be the controlling ofiicerofETCs 

respectivöly.  
ig-5.Pocting of the pr ncipals and instructors will be from any of the Divisions assigned 

to the ETC jn consultation ith the concerned CEE 	 - 

	

_•*-' 	_&.t 	- __,_'.-,*, 	. 	- . ' 	' 	'-.-- 	' 	- 	' 
posting of admji istrative staff will be from the zone confrolhnthe ETC an 

consultation with the concerned CEE 	 "b  
R.B.E. No. 75/2005 

fill 	 Subject: Supply of helmets to Cangman category.- 

	

..[N- 	WJ/' 9  dJ 2005.1 
In continuation to 'Board's letter of even number dated 28.8.2003(Bahrjr 1-4812603. 

'P 184) Board have since decided that Hélmet' may be issued as a T&P item to '10% of the 
strength of the Gangman category who are required to work atbridge construction Eites,in 
tunnels and for working around track machines. The standard specificatign of helmet shOuld 
be IS 2-925/1984.  

This issues with the concurrence of Finance Directorate of the Mmtstiy of Railways 
N. RBE No 76/2005 

Subject General Departmental Competitive Exainna itiop 	 ing (CDCE) for fill 
ST i' " 1 upo125% netdirectrecruitmentquotavacanciesincr 'C'eategories_- 

	

Extension of currenc ofscheme 	 " 
[No E(NG)J 2005/.PM2J iated6 52005) 

Reference to this Ministry s 4ir of even nwnber dated 303 2005 (Bahr; s 58/2005) 
extending the scheme of the General Departmental Competitive Examination (GDCE) for a 

'..ioneyear up- iu31 3 .2006,fasai interim -nieasure. It 	':4" tzeen e,ci1ed_to - 
exQnd.tle currency of this schepe 	008 on-the existing terms and conditions .T 

1 	 - R B E No 77/20QCL 	, .. 
A. 

	

• 	Subject: Reseavation impromotion 	èatineutofSTcandjdates promoted. - 	on their mm merit 	
I Reference Board a letter10 99 E(SCT)I/25/13 dated 7 8 2tJO2.(B/i s128/2002 

- 	- 	P 147) and,BaJ:ri's 103/2003, P132). 	, - 	.- 	- - 	.-• - 	• • 
	: - -• 	- - 	-- 	fNo. 99-R(SCT)-1125113, dated 6.4.2005.) 

Please refer to Board's quoted above wherein it has been claaifled that SC/ST candidates 
- promoted on their own merit will be adjustédagainst unreerved points. In this connection, 

R.B.E. No. -79/2005 •. 	'- - 	- 	- 	-* . 	-- -..- i-_ 	- 	. -:. 	87 

it-is,further clarified that 
7 8 2002 and 20 6 2003 shall take effect from 7 S 2002 tHowever the cases where SC/ST 
candidates promoted on their merit before 7 8 2002 have been adjusted against unreserved 
points need notbe reopened z*i r.$} - 

2 It is also clarified that since in te of pro'intions b'iNo,  Slectian roitions 
ax made on the basis of senioritimfitnsniid the concepi of merit is not involved in 
such promotioniiitions contained in Board s 1etterthted 7 82002 and 206 2003 
referred to above do not apply i&the btiiis'inide b NonSélection mêthdd. -' 

• 	R.B.E. 'No. .78/2005  
- 	Subject: Financial Upgradation .inder-tlieACP Scheme — Clarification 

- 	regat-din 	-' 	-. 	- 
• 	 - 	'-' 	 oPV/20041ACP/i'dated.9.5.2 005.} - 

- Please refer to BOard's-letter-of eyed p23311999, p 
232) regai -dingtheAssured Otreer Progression' Schèthe(ACPS) and subseqüentamendments/ - 
clarifications that have been issued from time to time - 1 - 

2 The issue of reckoning the past sevietand omtins before/after nedical 
decategorization for the purjose of grant of fma'ricial ip 	 -  hàbeen 
raised by -some of-the Zonal Railways. - 	' 	' 	'•"•" - T'1  •-' 

• 3. The matter has been exaMined in consdltatioh 'ith 'the Deprtinedt - of Personnel-
& Training and it has been decided that cases where the persons are medically de-categorized 
and 'were appointed to -some other posts' for vhich the are auitable :in'-téi' of medical 
conditions could be decided on the basis as that of the persons declaredsurplus and re 
deployed, viz., bycountinthepast Se vice.'How'ever,'while in the case olsurp'lus employees, 
if the re-deployment is to a 16ver post, thelastpay scale ispiotected'aa5ersonaI to the' 
employee and, tberefore,in termsofclarificationNo:•36ofoard's letterNo.PC-Vj99/J/1/ 
I dated 19 2 2002 (Ba/iris 2412002 P 22) the two financial itpgradatt9ns are allowed in 
the hierarchy of a new organization with reference to the protected 15,a scale subject to the 
fulfilment of the promotional norms in the case of decategorized employees there appears 
to be no provision for protection of pay scale in the event of tiinsfer toa lower post If so 
in such cases past service may also be counted towards ACP Schemiend the benefit of 
financial upgradation allowed as per the hrerarchy of the e de'ilyed posts Evenihere a 
person had earned one finaiicial upgradation irtoto medical de cat'gorization and 
appointment to a lower post, since the transfer is not di owifvolition3  there is no objection 
to counting of the past service including-for the period hâ held aliigheei -c'idéoijpromotjon, 
for decidin1, the two financial upgradations asper the hierarchy of the new post 

(This disposes of SE Rly a letter No P15th PCI2 1/Pt H dated 2092004) 
- RB.E. No.. 79/2005 	. -- 	- 6.  

Subject: Grant of compassionate allowance. -'., '-, 	• •-• 	' ' - 
8.t1/4No.F(E)llh/20o3/PNi/dad9:s.-2oos.] 

- References are beihg received fro'mn Zonal Railways, etc., seeking 'clarification as to 
whether, compassionate allowance can -be sanctioned to the removed/diiiiissCd -Railway 
servants and family pension to the eligible members-of the fa.miiy on the-basis of 
representations,received from them and-the family after a lapae of many years:from the date 

'4

qq 
DY 

t'L 

• - 	 '-: 	- - ----'--. 	t-.'- - 	•c' 



Fk 
FORM No12 
(see Rule 67) 

OA No.73/2009 

Shri Pijush Kanh Ghosh & Ors 	. Applicant 

-Vs- 

U.QJ & Ors .............Respondent 

lMie P. K. Singh, Dy. Chief Personnel Officer/Gaz, N. F. Raway, Maligaon, Applicant 
No./ Respondent No. all for all in the above Application/Petition do hereby appoint and 
retain Dr. M. C. Sharma, Railway Advocate, GATIGuwahati to appear, pad and act for me/us in 
the above applicaiion/ peMion and to conduct and prosecute all proceédgs that may be taken in 
respect thereof inctuding Contempt of Court petitions and Review Applicatio'tis arising therefrom and 
applications for return of documents, enter into compromise and to draw any moneys payable to me/us in 
the said proceeding. 

Place: 	
P44-P 	

Oh 	 OfflOe/j 
SignaTure Of t 	Uahvpy, MIIgion 

Date: 	

Accepted 	Guwahatj411 

Signature with date 
(Name of the Advovate) 

Executed in my presence 
tSig nature with date 	 v 
(Name and Designation). 

Z7 
Name and Address of the 
Advocate for service. 	 M.Com, Ph.D., LL.8. . 	

Gauhatt High Court, 
Rai'way Advocate, Centrat Mm in istrative Tribunal, 

* The following çertiflcation to be given when the party is uQwqbainted with the language of the 
V8kalatnama or is blind or illiterate: 

The 	contents 	of 	the 	Vakalatnama 	were 	truly 	audibly 	read. over/translated 
into ............................. . .... !angiage known to the party executing the Vakalatnama and he seems to 
have understood the same. 

Signature with date 
(Ncmo and Designation) 



¼ 

N THE CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH: GUWAHATI 

IN THE MATTER OF: 

Original Application No.73 of 2009 

Sri Pijush Ghose & Others 

Applicants 

-ye rs us - 

The N.F. Railway & Ors. 

Fi1ein Court Ofl.. 

Respondents 

IN THE MATTER OF: 

Rejoinder filed by the Applicants tc 

the written statement submitted by the 

Responderts. 

Central AdminstrathieThbuflaI 
n.dk*i i1uc11.1 

29 flT 

Guwahati Bench 
c4i;Rf 	fl1u •3 

The humble Applicants submit this 

Rejoinder as follows: 

That with regard to the statements made in paragraph 1 & 

2 of the written statement the Applicants have no comment to 

offer and beyond record nothing is admitted by the 

Applicant. 

That with regard to the statement made in paragraph 3 of 

the written statement the Applicants beg to state that the 

statements are not true and misleading 'to this Hon'ble 

Tribunal. The Respondents have quoted Railway Board letters 

(which are effective from the year 2002) only to defend 

their stand for non fill up of 10 vacant posts of AEN/Group-

B against 70% vacancies in the year 2009. But the 

Respondents are totally silent about the Selection process. 

for the post of AEN/Group-B against 70% vacancies in the 

year 2007. In the instant case the Respondent No.1 vide 

their letter dated 10.11.2008 notified 29 number of posts 

against the community wise break up of vacancies to the post 

of AEN/Group against 70% vacancies as UR/General 18, SC 07 

and ST 04. As per the advertisement the Applicants appeared 

in the Examination under General category. Surprisingly the 

Respondent No.1 changed the community wise break-up of 

1 e7 
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vacancies vide their promotion order dated 09.04.2009 to the 

post of AEN/Group 'B'. In the said promotion order 

Respondent No.4 has promoted only 08 (eight) 

Unreserved/General candidates in place of 18 (eighteen) 

unreserved vacancies, 08 (eight) Scheduled Castes candidates 

are promoted in place of 07(seven) SC vacancies and 1(one) 

ST category candidate is promoted in place of 04 ST 

vacancies. 

It is worth to mention here that in the year 2007 the 

Respondent No.1 vide their notification dated 22.03.2007 

notified 22 number of posts against the community wise break 

up of vacancies to the post of AEN/Group-B against 70% 

vacancies as UR/General 10, SC 09 and ST 03. In the written 

test total 29 candidates were empanelled/selected, out of 

them 18 belongs.  Unreserved/General category, 8 belongs to SC 

category and 1 belongs ST category. After viva-voce test, 

vide office order dated 17.01.2008, 10 candidates of General 

category, 8 candidates of SC category were promoted to the 

post AEN/Group-B against 70% vacancies. One SC category and 

3 ST category posts were kept vacant due to non-availability 

of suitable candidates. The aforesaid promotion was made in 

accordance to break-up of vacancies as advertised dated 

22.03.2007. Therefore, non-fulfilling, of the total 18 

numbers of unreserved vacancies by General candidate to the 

post of AEN/group-B against .70% vacancies in the year 2009 

as per notification dated 10.11.2008 is illegal and gross 

violation of natural justice in as much as . no prior 

notification or corrigendum was issued to the Applicants for 

changing the vacancy position in community wise break-up. In 

earlier occasion i.e. in the year 2007 the Respondents have 

not followed the Railway Board's letter No.99-E(SCT) 1/25/13 

dated 07.08.2002, letter No.99-E(SCT)I/25/13 dated 

03 and letter No.99-E(SCT)I/25/13 dated 06.04.2005 

ts been effective from the year 2002. 
Theeforê, the stand which has been taken by the 

Guwahati oRe "onde6ts in the year 2009 is not sustainable in the eye 

the Respondents have not followed the Railway 
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Board letters No.99-E(SCT)I/25/13 dated 07.08.2002, letter 

No.99-E(SCT)I/25/13 dated 20.06.2003 and letter No.99-

E(SCT)I/25/13 dated 06.04.2005 in the Selection/Promotion to 

the post of AEN/Group-B against 70% vacancies in the year 

2007, then the entire Selection/Promotion to the post of 

AEN/Group-B against 70% vacancies for the year 2007 should 

be set aside and quashed. Therefore, the Respondents can not 

be allowed to adopt the pick and choose policy in different 

years in the same Examination. 

That with regard to the statements made in paragraph 3.1, 

3.2 and 3.3 of the written statement the Applicants begs to 

state that the same are not true. Further, the Applicants 

re-iterate and reaffirm the statement made in paragraph 2 of 

this rejoinder. Moreover, the Applicants have appeared and 

selected as General candidates against the 18 unreserved 

vacancies for the post of AEN/group-B post as per the 

advertisement dated 10.11.2008. From the seniority list of 

the selected/empanelled 44 candidates for the post of 

AEN/Group-B (Annexure-3 of the instant O.A. No. 73 of 2009) 

it appears that the Applicants seniority position among the 

Unreserved/General candidates for the said post are 13 

(Applicant No.1), 14 (Applicant No.2), 15 (Applicant No.3), 

16 (Applicant No.4) and 17 (Applicant No.5) respectively. 

However, the Respondents in the promotion order dated 

09.04.2009 have 	only promoted 8 Unreserved/General 

candidates out of 18 Unreserved/General vacancies for the 

post of AEN/Group-B post inspite of availability of 

empanelled/selected Unreserved/General candidates such as 

the instant Applicants. Therefore, the Respondents cannot 

deny promotion to the Applicants (having seniority position 

13, 14, 15, 16 and 17 respectively among the 18 
CentVa AdmflItrat 	... 

categories) for the unreserved category 

to the ost of AEN/Group-B against 70% vacancies. 

rhatwith regard to the statements made in paragraph 4.1 
Guwahat Pr'1 

of the written statement the Applicants have no comment to 

offer and beyond record nothing is admitted by the 

Applicants. 
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5. That with regard to the statement made in Paragraph 42 

of the Written Statement the Applicants reiterates, and 

reaffirms the statement made in Paragraph 2 & 3 of this 

• rejoinder. 

.6. That with regard to the statements made in paragraph 4.3 

of the written statement the Applicants begs to state that 

the instant Respondents intentionally preferred not to give 

any comment on the allegation brought by the instant 

Applicants in their Original Application paragraph. 4.10. The 

Respondents in their earlier notification dated 22.03.2007 

for Selection to the posts of AEN/Group-B against 70% 

vacancies have promoted and filled up .10 nos. of 

Unreserved/General candidates from the selected/emparielled 

General candidates to the, post of AEN/group-B against 70% 

vacancies without giving effect to the Railway Board letters 

No.99-E(SCT)I/25/13 dated 07.08.2002, letter No.99- 

E(SCT)I/25/13 . dated 20.66.2003 and letter. No.99-

E(SCT)I/25/13 dated 06.04.2005. The Examination of 2007 and 

2009 to the post of AEN/group-B against 70% vacancies are 

inter related, if the Respondents are at all sincere to 

implement the aforesaid letters, then from the year 2002 to 

till date they should maintained a proper roster point to 

fill up the vacancies to the post of AEN/Group-B against 70% 

vacancies. The Respondents can not take different Selection 

process in the year 2007 and 2009 as the Railway Board 

letters are given effect from the year 2002. Hence, the 

romotionto the post of AEN/group-B post against 
pdTtfl 7tcancies in the year 2007 should be set aside and 

quashed. 

7. That ith regard to the statements made in paragraph 4.4 
BeflC 	1 

GU ,itten statement the Applicants beg to state that 

the statement are not true and misleading to this Hon'ble 

Tribunal. The Applicants reiterates and reaffirms the 

statement made in paragraph 2 & 3 of this rejoinder. 

S. That with regard to the statements made in paragraph 4.5 

of the written statement the Applicants beg to state that 

VQW 	 ,aLt9de\ 



the Respondents issued the promotion order dated 09.04.2009 

with a motive behind only to deprive the Applicants from 

their legitimate claim of promotion to the post of 

AEN/group-B against 70% vacancies in the left over 10 (ten) 

Unreserved/General category vacancies. 

Therefore, the Applicant state and submits that the 

written statement filed by the Respondents bears no 

substance, merit and not tenable in the eyes of law and is 

wholly bereft of substance and no credence ought to be given 

to it. Thus, in view of the abject failure of the 

Respondents to refute the contentions, averments, questions 

of law and grounds made by the Applicants in the Original 

Application filed by the Applicants deserved to be allowed 

by this Hon'ble Tribunal. 

Central AdminateTrI 
I 

9 f pri 

Guwahati Bench 
;lTz13 

lam 
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- ntraAdmfl$traVeT 
iurr 

Guwahati Bench 

VERIFICATION 

I, Shri Anjan Roy Bhowmick, agedabout 44 years, Son of 

late Hemchandra Roy Bhumik, working as Senior Section 

Engineer/Track Machine, Maligaon under the office of the 

Deputy Chief Engineer, Track Machine Department, North East 

Frontier Railway, Naligaon, Pin-781011 do hereby solemnly 

verify and state as follows- 

That I am the Applicant No. 11 of the instant Original 

Application and I am also authorized by the other Applicants 

to sign this verification on their behalf. 

That the statements made in paragraphs.................... 

are true to my knowledge and information and those made in 

the rests are my humble submissions before this Hon'ble 

Tribunal. 

And I sign this Verification on this the..0.,day of 

2009. 

D E C L A R A N T 
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IN THE CENTRAL ADMISTRATIVE TRIBUNAL 

GUWAHATI BENCH 

OA No 73/2009 

15 	 Sri Pijush Ghosh & Ors 

Applicants 

VS 

Union of India & Ors 

Respondents 

I II] ii 

SI No 	 Particulars 	- 	 Page No 

1 	 Written Statement 	 1 to3 

2, 	 Verification 	 4 

Filed by:- 

LAjtQ 
Arijit Bhattacharjee 

Dated: 
	 Advocate 

Gauhati High Court. 
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IL 

IN THE CENTRAL ADMISTRATIVE TRIBUNAL 

GUWAHATI BENCH 
	

Hi .  

IN THE MATTER OF 

Ccflmj 
irf* 

is DEC2009 

I Gwaht 

OA No 73/2009 

Sri Pijush Ghosh & Ors 

Applicants 

VS 

Union of India & Ors 

Respondents 

AND 

IN THE MATTER OF 

Written statement on behalf of Respondent 
Nos 5to21 	 I 

The respondents aforesaid most respectfully SHEWETH: 

tY -  That notice and copies of the Original Application No OA 73/2009 has been duly 

served upon respondents No 5 to 21 and that they have understood the content 

there of. 

That I, Shri Tapas Sutradhar respondent no 16 respectfully submit that 

respondent No 5 to 15 and No 17 to 21 are posted at the flung locations of N.F 

Railway as Assistant Executive Engineers or equivalent ranks after promotion to 

Group 'B 'cadre. Some of the areas such as Jiribam in Manipur do not even have 

telephone landline connection or mobile telephone facilities due to .  extremist 

activities and communication is difficult except through the departmental courier 

at weekly intervals. Due to this difficulty in communication and due to the 

shortage of time respondent No 5 to 15 and No 17 to 21 have authorised me, 

• respondent No 16, to submit the written statement on their behalf. In view of this 

it is prayed that Hon'ble Tribunal be pleased to allow respondent no: 16 to submit 

written statement on behalf of respondent No 5 to 15 and No 17 to 21 as 

provided for in Rule 12(2) of the Central Administrative Tribunal (Procedure) 

Rules, 1987. • 
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V 

That the private respondents beg to state that the allegations made by the 

applicants in Para 1 against the impugned office order No 10/2009 (ENGG) 

dated 28-03-2009 are wrongo and unacceptable because of the facts that the 

promotion order based on the selections of AEN (Group B) against 70% vacancy 

were correctly issued by the railway administration. The selection of 70 % Group 

B LDCE made by the railway administration was procedurely correct and did not 

violate any of the prescribed norms of selections. The selection also took into 

account the latest instruction of the Railway Board in regard to "Reservation in 

promotion —Treatment of SC/ST candidates promoted on their own merit" issued 

from time to time. 

In this regard the private respondent beg to refer to Railway Board's Letter 

No 99-E(SCT) 1/25/13 dated 07-08-2002, 20-06-2003 and 06-04-2005 

respectively as has been quoted in • Paragraph 3 of the written statement 

submitted before the Hon'ble Tribunal by the official respondent. 

In view of the above explanation it is respectfully submitted on behalf of 

private respondent No 5 to 21 that the objections raised by the applicants do not 

stand judicial scrutiny and is devoid of any merit. 

That, the private respondents beg to state that the demands of the applicants 

made in Para 8.1, 8.2 and 9 for setting aside and quashing the impugned 

selection of private respondents No 5 to 21 for promotion to the post of AEN 

(Group B) against 70% vacancy do not have any merit and is made solely for the 

purpose of maligning the sucessfull candidates in the 70% vacancy of LDCE 

selections. It is submitted that private respondents No 5 to 21 were selected 

purely on merit and by dint of the hard labour they have put in their day to day 

work and success in this selection test. It is unfortunate that although the 

applicants tried their best they could not come sucessfull on their selection on 

merit under the provision of special instruction issued by the Railway board from 

time to time in regard to "Reservation in promotion —Treatment of SC/ST 

candidates promoted on their own merit". The private respondents, while 

sympathising with the applicants begV to state that the official respondents have 

been fair and just in the selection of Group B against 70% vacancy purely based 

on merit. 

Cntf Admfl 

DEC2009 \ 
It 

Guw&r 	ench 	
2 

•1 
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I 

Guwahati Bench 

5. That the private respondents beg to state that the applicants have tried to abuse 

the power of law by false allegations and ignorance of the provision of selections 

and therefore their application is devoid of merit and deserve to be dismissed 

with cost. 

Under the circumstances mention above, the private 

respondents No 5 to 21 beg to state that their 

selection was on merit and based on statutory 

instructions on the subject of selection and they would 

be grateful if OA 73/2009 is dismissed as devoid of 

merit and with cost. 

And for this act of kindness the private respondpnts No 5 to 21 shall as in duty bound be 
ever pray. 

.3 



"S 

\ 

Citri AdflhT 
1T1 	W4FcV.4 

is .5 DEC 

VERIHCATION 

I, Shri Tapash Sutradhar son of s 	 aged about 

years at present working at ADEN NF Railway Maligoan do hereby 

solemnly affirms the statement made in paragraphs 1 to 5 on behalf of 

Private Respondents No 5 to 21 are true to the best of my knowledge and 

as per the records which I believed to be true and the rest are my humble 

submission before this Hon'ble Tribunal. 

AND I sign this verification on this the 1 5i%. day of December 2009. 

14cv 5atycjInan  

Signature 

Designation : 1UE.M/' IMLQ. 

rI 
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IN THE CENTRAL 

GUWAHATI BENCH, GUWAHATI. 

(AN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE 

TRIBUNAL ACT 1985) 

MISC CASE NO 3 OF OF 2009 

IN ORIGINAL APPLICATION NO.. 73 OF 2009 

Sri Pijush Ghose & Others 
Applicants 

-Vs- 
The N.F. Railway & Others 

Respondents 
-AND- 

IN THE MATTER OF 

An application for Amendment of the 
O.A. No. 73 of 2009 

-AND- 
IN THE MATTER OF 

Shri Pijush Ghose 
Son of late Prafulla Kumar Ghosh 
Senior Section Engineer/Track 
Machine /Mal igaon, 
Working under the office of the 
Deputy Chief Engineer, Track 
Machine Department, 
Northeast Frontier Railway, 
Maligaon, PIN code-781011. 

Shri Ashok Kumar 
Son of Shri Hari Govind Ram 
Senior Section Engineer/Permanent 
way/Special/Rangia, 
Working under the office of the 
Senior Divisional Engineer, (Co-
ordination), Northeast Frontier 
Railway, Rangia, 
PIN code-781354. 

Shri Jamaluddin Khan 
Son of late Md. Sirajuddin Khan 
Senior Section Engineer/Permanent 
way/Old Malda, 
Working under the office of the 
Senior Divisional Engineer, (Co-
ordination) /Katihar, Northeast 
Frontier Railway, Katihar, Bihar, 
PIN code-854105. 

Shri Anjan Roy Bhowmick 
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Son of late He Lchan 
1. 

Senior Section Engineer/Track 
Machine/Maligaon, 
Working under the office of the 
Deputy Chief Engineer, Track 
Machine Department, 
Northeast Frontier Railway, 
Maligaon, PIN code-781011. 

Smti. 1Jahanara Begum 
Daughter of late Sadulla Ali 
Section Engineer/Drawing/Track 
Machine/Maligaon, 
Working under the office of the 
Principal Chief 	Engineer 
Office, Northeast Frontier 
Railway, Maligaon, PIN code- 
781011. 

...Applicants 

-AND- 

The Northeast Frontier Railway, 
represented 	by 	the 	General 
Manager, Maligaon, Guwahati, PIN-
781011. 

The Principal Chief Engineer 
Northeast Frontier Railway 
Maliqaon, Guwahati, PIN-781011. 

The Chief Personnel Officer, 
Northeast Frontier Railway, 
Naligaon, Guwahati, PIN-781011. 

The Deputy Chief Personal Officer 
(GAZ), Northeast Frontier Railway, 
Maligaon, Guwahati, PIN-781011. 

Respondents 

The humble petition of the above named 
Applicants: 

MOST RESPECTFULLY SHEWETH: 

1. That your humble Applicants have filed an Original 

Application No.73 of 2009 before this Hon'ble Tribunal 

against the impugned office Order No.10/2009 (ENGG.) 

dated 28.03.2009 whereby the Respondent No.4 have 

promoted the empanelled candidates to Group 'B' service 

as AEN against 70% vacancies by violating the vacancy 
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? 'ahatQJ position of community wise break u 	- 	.as 

notified earlier vide letter No.E/254/17-Pt.X1I(0) dated 

10.11.2008. 

It is to be stated that in the body of the Original 

Application No. 73 of 2009 the selected/empanel].ed 

promoted candidates for the post of AEN/Group 'B' against 

70% vacancies vide office Order No.10/2009 (ENGG.) dated 

28.03.2009 has not been made Respondents inadvertently by 

the Applicants. The Hon'ble Tribunal may be pleased to 

allow the Applicants to amend the Original Application 73 

of 2009 by adding the following Respondents as Respondent 

No. 5 to 21. 

Shri B.N. Das 
Selected/empanelled 	candidate 
promoted to Group 'B' service as 
AEN against 70% vacancies. 
do- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

Shri Kiranjib Bayan 
Selected/empanelled 	candidate 
promoted to Group 'B' service as 
AEN against 70% vacancies. 
dO- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Naligaon, Guwahati, 
PIN-781011. 

Shri Anup Kumar Singh 
Selected/empanelled 	candidate 
promoted to Group 'B' service as 
-AEN against 70% vacancies. 
CIO- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

Shri Sonaton Swargiary 
Selected/empanelled 	candidate 
promoted to Group 'B' service as 
AEN against 70% vacancies. 
C/O- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

Shri Vinod Kumar Chowdhury 

6i/il1 	Aq 
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promoted to Group 'B', service as 
AEN against 70% vacancies. 
dO- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

/ 

Shri Benu Gopal Basak 
Selected/empanelled. 	candidate 
promoted to Group 'B' service as 
AEN against 70% vacancies. 
dO- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-78 1011. 

Shri Bhupal Chandra Nandi 
Selected/empanelled 	candidate 
promoted to Group 'B' service as 
AEN against 70% vacancies., 
dO- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

Shri Nirrnal Kanti Dey 
Selected/empanelled 	candidate 
promoted to Group 'B' service as 
AEN against 70% vacancies. 
dO-. The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

Shri Nirmalaya Sarma 
Selected/empanelled 	candidate 
promoted to Group 'B' service as 
AEN against 70% vacancies. 
C/O- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

14; Shri Sudhangshu Sekhar 
Selected/empanelled 	candidate 
promoted to Group 'B' service as 
AEN against 70% vacancies. 
C/O- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier' 
Railway, Maligaon, Guwahati, 
PIN-781011. 

15. Shri Dipak Chandra Sarma 
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Selected/empanelled 	candidate 
promoted to Group 'B' service as 
AEN against 70% vacancies 
dO- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Naligaon, Guwahati, 
PIN-781011. 

Shri Tapash Sutradhar 
Selected/empanelled 	candidate 
promoted to Group 'B' service as 
AEN against 70% vacancies. 
dO- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

Shri Munindra Kalita 
Selected/empanelled 	candidate 
promoted to Group 'B' service as 
AEN against 70% vacancies. 
dO- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

Shri Jaideep Das 
Selected/empanelled 	candidate 
promoted to Group 'B' service as 
AEN against 70% vacancies. 
dO- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-7 810 11. 

Shri Pradip Kumar Biswas 
Selected/empanelled 	candidate 
promoted to Group 'B' service as 
AEN against 70% vacancies. 
C/O- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

Shri Hari Singh 
Selected/empanelled 	candidate 
promoted to Group 'B' service as 
AEN against 70% vacancies. 
dO- The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-7 81011. 

Fu~ 
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21. Shri Suxnit Sukia 
Selected/empanelled 	candidate 
promoted to Group 	'B' 	service as 

• Railwayt Maligaon, Guwahati, 
APR 	• PIN-781011. 

...Respondeflts 

2. 	That 	your 	Applicants 	beg 	to 	state 	that 	in 	the 

• 	paragraph No.1 	(line No. 9) 	of the O.A. 	No. 	73 of 2009, 

(The 	particulars 	of the 	order 	against 	which 	the 

Application is made) in place of the words 'Respondents', 

the 	Hon' ble 	Tribunal may 	be 	pleased 	to 	allow 	the 

Applicants to insert the word Respondent No. 1 to 4. 

That your Applicants beg to state that in the 

paragraph No.4.6 (line No. 3) of the O.A. No. 73 of 2009, 

in place of the words 'Respondents', the Hon'ble Tribunal 

may be pleased to allow the Applicants to insert the word 

Respondent No. 1. 

That your Applicants beg to state that in the original 

Application No. 73 of 2009, the Hon'ble Tribunal may be 

pleased to allow the Applicants to add the following 

paragraph.after paragraph No. 4.8 of the O.A. No. 73 of 

2009. 

48. (A) That your Applicants beg to state that 

their performance in viva-voce test is 

excellent and satisfactory before the Interview 

Board and their five years Annual Confidential 

Records (ACR in short) are unblemished. 

That your Applicants •beg to state that in the 

paragraph No.4.13(line No.2) of the O.A. No. 73 of 2009, 

in place of the words 'Respondents', the Hon'ble Tribunal 
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may be pleased to allow the App] ican 	word 

Respondent No. 1 to 4. 

That your Applicants beg to state that in the 

paragraph No.4.14 (line No.2) of the O.A. No. 73 of 2009, 

in place of the words 'Respondents', the Hon'ble Tribunal 

may be pleased to allow the Applicants to insert the word 

Respondent No. 1 to 4. 

That your Applicants beg to state that in the 

paragraph No.4.15 (line No.2) of the O.A. No. 73 of 2009, 

in place of the words 'Respondents', the Hon'ble Tribunal 

may be pleased to allow the Applicants to insert the word 

Respondent No. 1 to 4. 

That your Applicants beg to state that in the 

paragraph No.5.1. (line No.1) of the O.A. No. 73 of 2009, 

in place of the words 'Respondents', the Hon'ble Tribunal 

may be pleased to allow the Applicants to insert the word 

Respondent No. 1 to 4. 

That your Applicants beg to state that in the 

paragraph No.5.2 (line No.1) of the O.A. No. 73 of 2009, 

in place of the words 'Respondents', the Hon'bleTribuna]. 

may be pleased to allow the Applicants to insert the word 

Respondent No. 1 to 4. 

That your Applicants beg to state that in the 

paragraph No.5.5 (line No.3 & 6) of the O.A. No. 73 of 

2009, in place of the words 'Respondents', the Hon'ble 

Tribunal may be pleased to allow the Applicants to insert 

the word Respondent No. 1 to 4. 

That your Applicants beg to state that in the 

paragraph No.5.6 (line No.2) of the O.A. No. 73 of 2009, 

in place of the words 'Repqndn', tJeH'bJe '.buna 
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in pice of the words 'Respondents', the Hon'hie Tribunal 

may be pleased to allow the Applicants to insert the word 

Respondent No. 1 to 4. 

That 	your 	2pplicants 	beg 	to 	state 	that in 	the 

paragráhNo.5.9 	(line No.1) 	of the O.A. No. 73 of 2009, 

in piace of the words 'Respondents', the Hon'ble Tribunal 

may be pleased to allow the Applicants to insert the word 

Respondent No. 1 to 4. 

C 

4 

14. That your Applicants beg to state that in •the 

paragraph N o..5.10 (line No.1) of the O.A. No. 73 of 2009 1  

in place of the words 'Respondents', the Hon'hle Tribunal 

may be pleased to allow the Applicants to insert the word 

Mospondent No • i to 4. 

15. That your ,  Applicants beg to state that in the 

original Application No. 73 of 2009, the Mon'ble Tribunal 

may be pleased to allow the Applicants to add the 

following paragraph after paragraph No. 5410 of the O.A. 

No. 73. of 2009. 

• 	.15.10.(A) For that, the Applicants performance 

in viva-voce test is excellent and full 

satisfactory before the Tnter7iew Roard, as 

such, the Respondents can not deprived the 

Applicants from their legitimate claim of 

promotion to the Croup 'R' post of AN against. 

70% vacancies in the left over 10 (ten) 

unros.orved/C.èneral category vacancies. 
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That your Applicants beg to 	 that 	the 

paragraph No.5.11 (line No.2) of the O.A. No. 73 of 2009, 

in place of the words 'Respondent', the FTon'ble Tribunal 

may be pleased to allow the Applicants to insert the word 

Respondent No. I to A. 

That your Applicants beg to state that in the 

paragraph No.8.1 of the O.A. No. 73 of 2009, (the Relief 

Sought For) in place of the sentence " 811 That the 

Hon'ble Tribunal may be pleased to set aside and quash 

the impugned empanelied candidates promotion to the post 

of AFN/roup 'B' against 70 	vacartcies under order 

No.10/2009 (ENGG.) dated 09.04.2009 issued by the 

Respondent No.4", the Hon'ble Tribunal may be pleased to 

allow the Applicants to insert the following sentence 

8.1. That the Hon'ble Tribunal may be pleased to 

set 	aside 	and 	quash 	the 	impugned 

selected/empanelled candidates pertinent to 

Respondent No. 5 to 21 for promotion to the post 

of AEN/Group '' against 70% vacancies under 

order No.10/2009 (RNCC I dated 0904.2009 issued 

by the Respondent No.4. 

That your Applicants beg to state that in the 

paragraph No.8.2 (Relief sought or) of the O.A. No. 73 

of 2009, (line No.1)in place of the words 'Respondents', 

the Bon'ble Tribunal may be pleased to allow the 

Applicants to insert the word Respondent No. 1 to 4. 

That your Applicants beg to state that in the 

paragraph No.9. of the O.A. No. 73 of 2009, (the interim 

Order Prayed For) in p1 ace of the sentence "(9) As an 

interim measure the Applicants most respectfully pray 

before your Lordshipz that the Hon'ble Tribunal may be 

pleased to stay the impugned promotion order of 

empanelled candidates to the post of AEN/Group 'B' 

__ 
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against 70% vacancies vide order 	ed  

09.04.009 issued by the Respondent N6.4.", the Ron'ble 

Trihun1 may he p1eed to alIow the App1icnt5 to insert 

the following sentence 

(9) As an interim measure the Applicants most 

respectfully prayed before your Lordships that 

the-T-Ton'hle Trihun1 may he p1eed to stay the 

impugned promotion order of selected/empanelled 

candidates pertinent to Respondent No. 5 to 21 

for promotion to the poRt of T/Groiip '' 

against 70% vacancies vide order No.10/2009 

dated 09.04.2009 	issued by the 

ReRp'ondent No.4. 

That your Applicants humbly submit that the aforesaid 

amendment as stated above will not affect the nature and 

grievances made in the Original Applicat.ion No 73 Of 

2009. 

That this petition is filed bonafide to secure the 

ends of justice. 

In the premises aforesaid, it is 

most 1humbly and respectfully prayed 

that Your T1ordshipR may he p1esed to 

allow the Applicants to 

original Application No. 

in the manner as indicat.e 

further may be pleased to 

other order or orders as 

and proper by this Hon'ble 

amend the 

73 of 2009 

ihnve and 

passed any 

deemed fit 

Tribunal. 

And for this act of kindness your Applicants as in 

duty bound shall ever pray. 
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I, Shri Pijush Ghosh, aged about 44 years, Son of 

late Prafulla Kumar Ghosh, Senior Section Engineer/Track 

Machine /Mal igaon, Working under the office of the Deputy 

Chief Engineer, Track Machine Department, Northeast 

Frontier Railway, Maligaon, PIN code-781011 Assam do 

hereby solemnly 'verify.. 

That I am the Applicant No.1 of the instant petition 

and I am also authorized by the other Applicants to sign 

this verification on their behalf. 	.' 

That the statements made in paragraph Nos. 1 to 19 are 

true to my knowledge and belief and the rests are my 

humble submission before this Hon'ble Tribunal 

And I sign this verification on this the .tdar. 

of 	April2009 atGuwahati. 

F~~ 
6AA,~ 

DECLARANT 
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MISCELLANEOUS PETITION No. 5S OF 2009 

IN ORIGINAL APPLICATION No. 73 OF 2009 

Shri Pijush Ghose & Others 
Petitioners / 
Applicants 

-Versus- 

The Northeast Frontier Railway & Others. 
Opposite Parties! 

Respondents 

 -INDEX - 

Si. No. Particulars Annexure Page No. 

1 Miscellaneous Petition 1 to 8 

2 Verification 9 

3 Copy of the notification No.3 

vide 	its 	notification 8 jo 	/-t 	/i• 

No.E/254/17-Pt. IX/LDCE (0) 

dated 13.05.2009. 

Date- 	 Filed by 

m- 
Advocate 

VLANt\ 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, 

GUWAHAT I BENCH, GUWAHATI. 

MISCILLENIOUS PETITION No. 53 	OF 2009 

IN ORIGINAL APPLICATION No. 73 OF 2009 

Shri Pijush Ghosh & Others 

-Versus - 
...Applicants 

The Northeast Frontier Railway & Others. 
...Respondents 

IN THE MATTER OF: 

A Miscellaneous Petition praying 
Central AdMin for stay of limited Departmental 

Competitive 	Examination 	for 

r  Ttt 	selection to the post of AEN/Group 

um 
Bench 	 'B' against 30% vacancies which is 

going to be held on 13.06.2009 and 

14. 06.2009. 

-AND- 

IN THE MATTER OF: 

1. Shri Pijush Ghosh 
Son of late Prafulla Kumar Ghosh 
Senior Section Engineer/Track 
Machine/Maligaon, 
Working under the office of the 
Deputy Chief Engineer, Track 
Machine Department, 
Northeast Frontier Railway, 
Maligaon, PIN code-781011. 

Shri Ashok Kumar 
Son of Shri Hari Govind Ram 
Senior Section Engineer/Permanent 
way/Special/Rangia, 
Working under the office of the 
Senior Divisional Engineer, (Co-
ordination), Northeast Frontier 
Railway, Rangia, 
PIN code-781354. 

Shri Jamaluddin Khan 
Son of late Md. Sirajuddin Khan 
Senior Section Engineer/Permanent 
way/Old Malda, 
Working under the office of the 
Senior Divisional Engineer, (Co- 

([\/ 
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ordination) /Katihar, Northeast 
Frontier Railway, Katihar, Bihar, 
PIN code-854105. 

4. Shri Anjan Roy Bhumik 
Son of late Hemchandra Roy Bhumik 
Senior Section Engineer/Track 
Machine/Maligaon, 
Working under the office of the 
Deputy Chief Engineer, Track 
Machine Department, 
Northeast Frontier Railway, 
Maligaon, PIN code-781011. 

5. Smti. Jahanara Begum 
Daughter of late Sadulla Au 
Section Engineer/Drawing/Track 
Machine/Maligaon, 
Working under the office of the 
Principal Chief 	Engineer Office, 
Northeast Frontier Railway, 
Maligaon, PIN code-781011. 

Petitioners! 
Applicants 

imt 3 
Central MministratIveTh" 

JUN 2009 

Tj1U1 flÜ 
'uwahati Bench 

-AND- 

The Northeast Frontier Railway, 
represented by the General Manager, 
Maligaon, Guwahati, PIN-781011. 

The Principal Chief Engineer 
Northeast Frontier Railway 
Maligaon, Guwahati, PIN-781011. 

The Chief Personnel Officer, 
Northeast Frontier Railway, 
Naligaon, Guwahati, PIN-781011. 

The Deputy Chief Personal Officer 
(GAZ), Northeast Frontier Railway, 
Maligaon, Guwahati, PIN-781011. 

Shri B.N. Das 
Selected/Empanelled candidate for 
promotion to Group 'B' service as 
AEN against 70% vacancies. 
C/O-The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 
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Shri Kiranjib Bayan 
Selected/Empanelled candidate for 
promotion to Group 'B' service as 
AEN against 70% vacancies. 
dO-The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-7 81011. 

Shri Anup Kumar Singh 
Selected/Empanelled candidate for 
promotion to Group 'B' service as 
AEN against 70% vacancies. 
C/O-The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

Shri Sonaton Swargiary 
Selected/Empanelled candidate for 
promotion to Group 'B' service as 
AEN against 70% vacancies. 
C/O-The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

Shri Vinod Kumar Chowdhury 
Selected/Empanelled candidate for 
promotion to Group 'B' service as 
AEN against 70% vacancies. 
C/O-The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

Shri Benu Gopal Basak 
Selected/Empanelled candidate for 
promotion to Group 'B' service as 
AEN against 70% vacancies. 
C/O-The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-7 81011. 

Shri Bhupal Chandra Nandi 
Selected/Empanelled candidate for 
promotion to Group 'B' service as 
AEN against 70% vacancies. 
C/O-The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

tt 	T1 3dRtT 
Centra I AdrninjstvMh,e Thbuna 

4 JUN 2009 

rir 
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Shri Nirmal Kanti Dey 
Selected/Empanelled candidate for 
promotion to Group 'B' service as 
AEN against 70% vacancies.. 
C/O-The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

Shri Nirmalaya Sarma 
Selected/Empanelled candidate for 
promotion to Group 'B' service as 

L 	AEN against 70% vacancies.. 
C/O-The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

Shri Sudhangshu Sekhar 
Selected/Empanelled candidate for 
promotion to Group 'B' service as 
AEN against 70% vacancies. 
C/O-The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

Shri Dipak Chandra Sarma 
Selected/Empanelled candidate for 
promotion to Group 'B' service as 
AEN against 70% vacancies. 
C/O-The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-78 10 11. 

Shri Tapash Sutradhar 
Selected/Empanelled candidate for 
promotion to Group 'B' service as 
AEN against 70% vacancies.. 
C/O-The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Naligaon, Guwahati, 
PIN-7 81011. 

Shri Munindra Kalita 
Selected/Empanelled candidate for 
promotion to Group 'B' service as 
AEN against 70% vacancies. 
C/O-The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

Fqt~
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Shri Jaideep Das 
Selected/Empanelled candidate for 
promotion to Group 'B' service as 
AEN against 70% vacancies. 
C/O-The 	Deputy 	Chief 	Personal 
Officer 	(GAZ), 	Northeast 	Frontier 
Railway, Maligaon, Guwahati, 
PIN-78 1011. 

Central Admkilstrettve Tnbunai Shri Pradip Kumar Biswas 
Selected/Empanelled 	candidate 	for 

4 	JUN 	2009 promotion to Group 	'B' 	service as 
AEN against 70% vacancies. 
dO-The 	Deputy 	ChIef 	Personal 

uwahati Bench Officer 	(GAZ), 	Northeast 	Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

Shri Hari Singh 
Selected/Empanelled candidate for 
promotion to Group 'B' service as 
AEN against 70% vacancies. 
C/O-The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

Shri Sumit Sukla 
Selected/Empanelled candidate for 
promotion to Group 'B' service as 
AEN against 70% vacancies. 
C/O-The Deputy Chief Personal 
Officer (GAZ), Northeast Frontier 
Railway, Maligaon, Guwahati, 
PIN-781011. 

Opposite parties! 
Respondents 

The humble Petition of the 
above named Petitioners/Applicants. 

MOST RESPECTFULLY SHEWETH: 

1. That your Petitioners/Applicants have filed an Original 

Application No.73 of 2009 before this Hon'ble Tribunal 

against the office order No.10/2009 (ENGG.) dated 

09.04.2009 whereby the Respondent No.4 have promoted the 

empanelled candidates to Group 'B' service as AEN against 

70% vacancies by violating the vacancy position of 

community wise break up of vacancies as notified earlier 

___ 
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vide letter No.E/254/17-Pt.XII(0) dated 10. 1tL.20QLh_J 

Applicants also prayed for a direction from this Hon'ble 

Tribunal to the Respondents to take immediate steps for 

fill up the left over vacant 10 Unreserved/General posts 

of Assistant Executive Engineer (AEN in short)/Group 'B' 

against 70% vacancies as notified vide letter No.E/254/17-

Pt.XII(0) dated 10.11.2008. 

That 	the 	main 	grievance 	of 	the 	instant 

Petitioners/Applicants in their Original Application No.73 

of 2009 is that the office of the Opposite 

Party/Respondent No.1 vide their notification dated 

10.11.2008 notified for selection to the post of AEN/Group 

'B' against 70% vacancies i.e. Unreserved 18 (Eighteen), 

Schedule Caste 07 (Seven) and Schedule Tribe 04 (Four) in 

total 29 	(Twenty Nine) 	vacancies. 	The 	instant 

Petitioners/Applicants have been duly qualified in the 

said selection and they have been Selected/Empanelled to 

the post of AEN/Group 'B'. Their inter seniority position 

also covered them for selection to the post of AEN/Group 

'B' against 70% vacancies. However, the Opposite 

Party/Respondent No.4 have promoted only 08 (Eight) 

Unreserved category persons in place of 18 (Eighteen) 

Unreserved vacancies in violation of earlier notification 

dated 10.11.2008 and also without giving any cause or 

causes for non-fill up of 10 (Ten) Unreserved vacancies to 

the post of AEN/Group 'B' against 70% vacancies. 

Therefore, the instant Petitioners/Applicants have filed 

the Original Application No.73 of 2009 before this Hon'ble 

Tribunal for seeking Justice in this matter. 

That your Petitioners/Applicants beg to state that this 

Hon'ble Tribunal was pleased to issue notices to the 

Opposite Parties/Respondents on 08.05.2009 in the Original 

Application No.73 of 2009. The aforesaid Original 

Application is pending before this Hon'ble Tribunal for 

final adjudication of the matter. 

GLk Civ 
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That during the pendency of the Original Application 

No.73 of 2009 the Opposite party/Respondent No.3 vide its 

notification No.E/254/17-Pt.IX/LDCE(0) dated 13.05.2009 

notified the Written Examination for Limited Departmental 

Competitive Examination ('LDCE' in short) AEN/Group 'B' 

against 30% vacancies which is going to be held on 

13.06.2009 and 14.06.2009. 

Copy of the notification No.3 vide its 

notification No.E/254/17-Pt. IX/LDCE (0) 

dated 13.05.2009 is annexed herewith 

and marked as ANNEXURE-8. 

That your Petitioners/Applicants beg to state that the 

Opposite Party/Respondent No.4 without taking any steps to 

fill up the 10 (Ten) Unreserved vacancies of their earlier 

advertisement dated 10.11.2008 for the post of AEN/Group 

'B' against 70% vacancies has again notified the LDCE 

Examination to the post of AEN/Group 'B' against 30% 

vacancies during the pendency of the Original Application 

No.73 of 2009. 

That your Petitioners/Applicants beg to state that they 

have qualified and empanelled to the post of kEN/Group 'B' 

against 70% vacancies but the Opposite Party/Respondent 

No.3 has whimsically and arbitrarily deprive them by not 

filling up the total 18 (eighteen) unreserved posts as 

notified vide notification dated 10.11.2008. 

That your Petitioners/Applicants most respectfully 

submit the action of the Opposite Parties/Respondents 

particularly No.1 & 3 in holding the Written Examination 

on 13.06.2009 and 14.06.2009 for LDCE of AEN/Group 'B' 

against 30% vacancies is illegal, arbitrary, in violation 

of service Jurisprudence and administrative fair play. 

6 	ck'tua-~ 



4ii4 
CentrIMminstratIv Tñbuta 

-8- 	 JUN 2009 
' 1 

Guwahab Bench 
It is respectfully submitted that it is atttcase 

wherein your lordships may be pleased to stay the impugned 

notification No.E/254/17-Pt.IX/LDCE(0) dated 13.05.2009 

for holding Written Examination for LDCE of AEN/Group 'B' 

against 30% vacancies till the final disposal of the 

Original Application No.73 of 2009. 

That in view of the facts and circumstances it is a fit 

case for interference by Hon'ble Tribunal to protect the 

interest of the Petitioners/Applicants. 

That this Application is filed bona-fide and for the 

interest of justice. 

In the premises aforesaid it is 

therefore respectfully prayed that your 

Lordships may be pleased to admit this 

Application and also may be pleased to 

stay the impugned notification 

No. E/25 4/17-Pt. IX/LDCE (0) 	dated 

13.05.2009 for holding Written 

Examination for LDCE of AEN/Group 'B' 

against 30% vacancies to be held on 

13.06.2009 and 14.06.2009 till final 

disposal of the Original Application 

No.73 of 2009 and may also be pleased 

to pass any such order/orders as this 

Hon'ble Tribunal may deem fit and 

proper. 

And for this act of kindness your 

Petitioners/Applicants as in duty bound shall ever 

pray. 

Verification 
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Mafiati Bench 

VERIFICATION 

I, Shri Pijush Ghose, aged about 44 years, Son of 

late Prafulla Kumar Ghosh, Senior Section Engineer/Track 

Machine/Maligaon, Working under the office of the Deputy 

Chief Engineer, Track Machine Department, Northeast 

Frontier Railway, Naligaon, PIN code-781011 Assam do 

hereby solemnly verify that I am the applicant No.1 of the 

instant Original Application and I am also authorized by 

the other applicants to sign this verification on their 

behalf. 

1. That the statements made in parag.raph Nos. 

2 	c-•, ..b 	 are true to my 

knowledge, 	those 	made 	in 	paragraph 

Nos. -'----------- are being matters of 

records are true to my information derived therefrom, 

which I believe to be true and rests are my humble 

submissions before this Hon'ble Tribunal. 

And I sign this verification on this the 	day. 

2009 at Guwahati. 

DECLARANT 
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N.F. Railway 

Office of the 
General ;Managèr(P) 

Maligaon,Guwahati-11 
No.E/25/17 -PtJXJ 1-DCE(0). 	 Dated: 13.05;2009. 

To,. 
The General Ma nager(construction)/Maligaon, 
Pr.CE, CE(CON), CTE, CBE, CPDE & CGE/Ma}igaon; 
DRM(P)s/KIR, APDJ, RNY, LMG & TSK; Dy.VO(Engg.)/Maligaon, .Dy.CE/Br.Line/Mahgaon, 
Sr DENs/KIR, APDJ, RNY, Mahgaon, LMG & TSK, Dy CE(CON)/Malrgaon, Dy CE(CON)s/JPZ, 
SCL & Goalpara; WM/EWS/BNGN, XEN/FCW/Maligaon, Principal/ZRTI/ADPJ, 
Secy. to PCE/Mahgaón, Sr.DSOs/DSOs/KIR, APD, RNY, LMG & TSK; 
ADENs/MLDT, NJP, SGUJ, NBQ, BPRD, RNY, RPAN & BPB; SPO/Engg/rvlaligàon. 
3.21. 	rsL6Iv' (y *vi e) ., 	 t%.IQV 

Sub.:-. Limited Departmental competitive Examination for Selection Of 
AEN/Group-'B' against 30% vacancies. 

Ref.: - This office notification of even number dated 27.03.2009, letter dated 30.04.09 & 
06.05.09. 	 . 	 . 	. 

The written examination for LDCE of AEN/GROUP-'B' against 300k vacancies will be. held 
on' 13 'fi  & 14th June 200Si j  as per following programme:- 	. 	. 	. . . 

01 Date 	of 	wiltten I. 	on 13.06.2009 (Saturday) & 
examination 2. 	on 14.06.2009 (Sunday) 	.. 

02 Time 	. 	of 18t.  Paper:- from 13.00 hours to 16.00 hours on 13.06.09 
examination 2 nd  Paper:- from 1300 hours to 16.00 hours On 14.06.09 - 

03. Venue 	. 	of Office of the Principal Chief Enginner/Matiaor, 
examination . . 	. 	. 	 . 	. 

You are, therefore, requested to spare and direct the candidatesconcerned Under your 
control as per list attached with this office letter asAnnexure-'A', accordingly. 

Please ensure compliance. 	 . 	 . 	. 

DA : As above,.  

(P.K. Singh) 
Dy.CPO/GAZ. 

For GENERAL MANAGER(P) 

At0 
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I 

51 Shri Deependra Girl  iE/I/P.WAY/USFD/cON/Mg 
52 
53 

Shri Prasanta Kumar Sinha 	 -- 
ShrlNltyananda Sa,rrna 	 - 

—SSE  
JE/I/VV/CON/Tender/Maflgaon 

54 Shri Manoj KumarSaikia (ST) iF/liP. WAY/CON/SCL 	. 
55 Shri Bimal Kunar Das (SC) SE/W/cON/LLBR 
56 Shri Sudiip Jóarder 	 . 	- JE/I/DRG/ON/LLBR 	. 
57 Shri Narendra KümarDas SE/Bridge/CON/Maligaon  
58 
59 

Shri Ashish Kumar houdhur 
Shri Sjpy Bhattacharjee 

3E/P.WAY/ON/Mag!p  
JEII/DRG/cON/Mauigaon 

60 ShnL Nena Singha  SE/Desgn/CON/Mahgaon 
61 Shri Amitabh Barman SE/CON/BRI GE/Maligaon  
62 Shri Cl1àndan Kumar Malakar (SC) SE/DRG/CON/Maljgaon  
63 ShnI Tapan Kumar Chakraborty SE/DESIGN/Matigaon  

SE/BRIDGE/CON/SCL 	-. 	 S  64 ShriDambarudhar Borah (SIfl 
65 Shri Deo Narayan Singh 	. 	 . SE/P.WAY/CON/NOG  
66 
67 

Shri Madan Chandra Deka (SC) 
Smt. Mousumi Deb Roy (ç) 

3E()I/CON/S/Mauiqaon  
JE/IIDRG/CON/Maftgaon 

68. Shri Paulab Kanti Daç)  SE/W/CON/SCL 
69  Shri Paras Nath Prasad  Safety Counciflor/Sr.DSO/LMG  

I JO Shri Ashis Kumai-  Dutta JE/P.WAY/LKA  
71 ShriDipankárchafterjee •JEIJ/P.WAY/P/LMG 	 -- 
72 Shri Jayanta Kachari (ST) JE/I/P.WAY/USFD/LMG 
73 Md. lamaluddin Ahmed  JE/IIW/JID 	 . 
74 Shri Pradip Kumar Borah  SSE/P.WAY/HII 	 . 	-. 
75 
76 

ShriSudhirKumar Roy (ST) 
ShrI )ayanta Aid-i (SC) 	 . 

 LWAYIPHI 
JE/I/P.WAY/LMG . . 	 . 

77 Shri DIqanta   SE/P.WAY/USFD/LMG  
78 . -- Shri Krishna Chandra Mandal(SC) SE(W)/South/LMG. 
79 ShniAshimKumar Dàs (SC) JE/I/P.WAY/CNL/LMG 
80 Shri Anjoy Kumar SE/WORKS/DMV 
81 ShrI Veci Prakash. 	. )E/IJw/DMv 
82 
83 
84 

ShriBhaskar Choudhury   
ShrI Rakesh Raushan  
Shni Suclip Sarkar 	

-- . 

JE/I/USFD/Maligaon  
JE/I/P.WATY/DMR  
SE/P.WAYJDMR 	. 
SSE/P.WAY/NGC  85 ShnAminui 1-tassan Mazerbhuy  

86 Shri Medini Borab 	 - SSE/P.WIC 	. 	. 	. 
87 Shni Subha Dolol (ST SE/P.WAY/CPK 
88 Stiri iayanta Kumar Das (SC)  SE/P.WAY/CPK 
89 Shri Dipak Kumar Kakati SE/P. WAY/lID 
90 Shri Amirul Irnan Cty  SE/DRG/LMG 

SSE/W/WS/LMG 	. 91 Shni Kushal Dutta (ST) 	 . 
92. Shri Biswajit Dasgupta SSE/P.WAY/Ptaii-i/LMG 	S  
93 Shri Debashis Kumar Dey ____________ JE/I/P.WAY/(P)fLMG 
94 Shri Sudip Kumar Math.  

ora  III uigaon 

JE/I/P.WAY/SCL 	 S 	 - 

9/ ShriAmit_Kumar 	_ 	 S JE/IIITM/Maligaon.. .S 

: 
JEJITFM1MaI!gaon  

7100 ShriAnitKtimarNath  gMauiaop 	S  
101 ShriSubhankarRakshit  SE/TM/Matjgaon 
102 ShriSoumenKumarDas(S) TM/Maligaon 

(2) 
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E/WO7ftK  
157 	Shri Gurupada Roy (SC) 	 SEtP.WAY/FKM T 	1 158 	Shri BirendraMohan Ray (Sc) 	 SEORKS/FKM 
159 	Shrt Dipak Some 	SE/WORKS/FKM 	. 	 - 
160 	SM3itèndrà Jha 	SsERks/oD( 

rn 
 161 	ShrtNizucjcj1 	..i________ 	

SSE/WORKS/COB• •. 	. 
162 	Shri Hrlshlkh Roy 	 /AY/(jjE 163 	ShriSuhas RajanDeb. 	.  
164 	ShriChandra Bhushan Kumar 	 SSE/P.WAY/DTc/KIR 
165 	Shri Jamaluddin Khan 	 SS/.WAY/OMLF  
166 	ShnDJpak Goq 	SSE/P.WAYTKG 
167 	Shri Rm Bhäwan 	SE/P.WAY/DTc/lR  
168 	Shri Dhirendray 	/WAY/USFDIK1R • 
169 	Shri Manoj Kumar Jha 	 SE/P.WAY/USFD/KIp.  
470 	Shn Awl Kumar 	SE/P WAY/USFD/KIR  
171 	Shri Dilip Kumar Sarma 	SE/P.WAY/N1j  172 	Shri Arvind Kumar Sinh 	 /Y/B/BOE  
173 	Shri SurvaMoniçn 	LP.WAY/S/K1R 	 - 
174 	Shri Avijas (SC) 	SEJPWAY/8  
175 	Shri Bralesh Kumar Dubey_ 	 SE/P.WAY/KIR  
176 	ShrlAshishRar,jan 	 JE/I/P.WAy/OMLF. 
177 	Shrihimangshu Kurnar 	 JE/I/RWAY/RNI 	. 	• 	i 
178 	ShnPartha Sarathi Singh 	JE/J/P WAY/EKI  
179 	ShnDilip Kurnar 	-- 	 SSE/WOKS/EAST/tCiR 	 •• 
.iQ 	ShriJyotish ChandraBarrnan(SC) 	 SSE/WORKS/BOE 
181 

	. 	I 
Shri Umesh Kumar Keshari 	 SE/W/WEST/KIR 	--. 

182 	Shri V!)ayi Prasad (SC) 	 SE/WORKS/KIR 
183 	Shri RajKyarBhagat 	 SE/NJBOE 
184 	ShriSantosh Kurnar 	 -- 	JE/II/W/BOE 
185 	Shri Brajendra Kumar Singh 	 SE/Jc 186 	ShriKurnar Ashwini 	• 	____ 	JE/IIJWORKS/SjOM 	______  187 	Shri Duçaprasad Gupta 	 JE/I/WORKS/OMLF 
188 	ShriDebasish Chakraborty 	 SE/WORKS/PRNA  
•- -: Abs Chandra 	asC) 	 SE/WORKS/OMLF  
190 	Shri Sarasvajit Kurnar Saiveshç) 	 JE/I/P.WAY/AuB 	• 
191 	Shri Man2j KumarpurOhft ____ 	J/ P.WAYJSGW 
192 	ShnSubhash handra Paul 	 SE7P.WAY/BQRA 
193 	Shri Awn Kumar Sin_ 	SE/DRG/1R 	- 
194 	Sh rl 	 . 	 • • 	. 	• 	• 
195 	ShriSubrata Shankar Roy 	 SE/WORKS/DBW 
196 	 SE! WORKS/DBRT 
197 	ShriHanshDas• 	____ 	 3E//WORf •• 
198Alokka SC 	 3E// P. WAYfAm  
- 	•__i _ten_ra _aigh 	3E/II/P.WAY/LAKWA • . 	• 

• 	ShriBabaAbraham•• 	____ 	SE/WAY/Amguij  201 	ShriSutradhar Basurnatary(ft 	 SE/P.WAY/MXN 	 •• 
202 	sfl 	 - 	 SE/WORKS/TSK  203 	ShnPrymar Kath 	 SSE(V)/FKG  
204 	ShnChirajibGhosh • 	 JE/1I/WORKS/FKG  205 	 ____ 	SE(W/SLGR 
206 	ShriPradipKumarSarnia 	• 	 SSE/P.WAY/PNT 
207 	ShnLakshmjKumar Pao () 	 SE/P WAYJTS1 
208 	Shri Kegn ft  

Contd. .. .Page(5) 
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103 ShftPijusb,Ghose  SSE/TM/Maligaon.  
i4 Shri 1 Anjan Roy Bhomick w  SSE/TM/KYQ 
105 Shri Ralu Kar SSE/TM/Maligaon  
106 SM Prabodh Latkar SSEIrM/Matigaon  
107 Shri Abu Ilasan SSEfTM/Mahgaon 
108 Shri Taraknath Kar -- SSE/TM/Maltgaon 
1109 Shri, Himangshu Manda!(c) SSfliaon:  
110 Shri Abhljt.Naug SE/WORKS/WEST/PNOS 
111 ShriPartha Mitra SE/W/ Water Suppty/Nambari 
112 Shri Shyärnal Kumar Mazumder SEIF 1 EER/WORKS/SPLJPNO 
113 ShrI Hrishikh Deva Mtshra )E/W/I/C11/Matiga6n 	 - 

114 Shri Tfrtha Nath Sarmah SE/Works/Sr.DEN/Maligaon 	 - 

115 Shri TaizuddinAhmed WSI/Matigaon 
116 Shri tJttam Chandra Kalita JE/1/WORKS/MRHT 
117 ShriKrishnendu Kumar  S/P.WAY/CON/DBRT 
118 Shri Sarat Saikia (SI) SE/P.WAY/CON/MRHT 
119 Shri Mohan Chandra Bhuyan . 	 . SE/P.WAY/CON/DBRT 	. 	 .1 
120 Shri Nipul Medhi(SC) 	. - SE/cON/BR/DBRT 
121 Shn San)ay.  Kumar (SC)  - 	 - SE/W/C/DBRT 
122 Shri Sajat Kumar Déb  SE/WORKS/DBRT 	: 

123 Shri Debas,sh Roy Choudhury SE/BR /ON/NCB 
124 Shri Atok Kumar Bhattacharjee JE/W/I/CON/NCB 
125 ShrI Dipak Kurnar Khataniar SE/BR1DGE/ON/3M at NCB 
126 Shri PushanDutta 	. SE/DRGJCON/JPZ 
127 Shri Debabrata Das(SC) -- SE(W)JCON/]PZ 	.• 	 . - 

128 Shri Barun Chandra sarmah SE/P WAY/CON/JPZ 
129 Shri Niranjan Kumar Dean (SI) )E/W/CON/NLP  
130 Md. Foijul Ho1e Laskar SE.W/CON/NLP  
131 Shri Biren Hãoi 	 . SE./BRIDGE/CON/NCB 
132 Shri Sujit Kumar Sarkar  SE/ JCQN/APDJ' 
133 ShriPrafulla Kurnar Seat JE/I/CON/WORKSJNCB 	 .. - 

134 Shri Desh RajBhatelèy (SC) 	-- SE/W/CON/GKJ  
135 ShrI Pradip Kümar - 	 - SEIP.WAY/APDJ 	. 

136 Shri Sekharendra Chandra Roy Sarkar JE/W/CON/Sapatgram  
137 ShriRathindra NathMandal(SC)  SSE/P.WAY/cON/COB 
138 Shni Khokan Chandra Roy(Sç) 	________ Insfl-uctor/P.WAYJZRT1/APDi 
139 Shri Arrop ChakraborL 	. Instructor/Engg/ZR11/APDJ 
140 Shri Suniil Saharia SE/BRJSDGE/PNO 
141 Shri Narayan Chandra Bordoloi (SI) SSE/BR/PNO 	. 

142 Shri AbuSalirnAhmed  .SSE/BRIDGE/LMG  
143 Shri Amar Bezbaruah SSE/BRIDGEf! : - 

144 Shri Tamat Neoi 	,  SE/DESIGN! PCEJMaligaon 
145 Shri SubhasishDas 	. 	 . -- SE/P.WAY/DQG 	. 	 -. 
146 Shri Banshilat Kuniar.  SE/I/P.WAY/)PE 	•. ______________________ 
147 Shni Partha Choudhury  SSE/P.WAY)NMX 
148 Shri Subal Chandra Roy  )E /I/W/FKM 
149 _Shri SatendraSingh 	. .JE/I/P.WAY/KO3 
150 Shri Bath Lat Meena (SI) JE/I/WORKS/MBZ - 

151 .Shri Ashit Debnath 	 .- JE/I/P.WAY/USFD/APD.J . 	 . 

152  Shri Suijita Biswas(SC) JE/I/P.WAY/FLK  
153 _Shri Kaidhari Prabhakara Rao) JE/I/P,WAY/NCB  
154. ShrI Gautam Goswami SE/WORKS/NCB 
155 Shri Mintu Kumar Deb SE/P.WAY/KAMG  

I /1 
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209 ba  
210 ShrisobbaSaikja 
211 	 Saikia  

213 Shri P!pyumarBarua 
214 	 KumarDebn 
215 ShshMarjkac 
216 Shrj'Bedarita Bikash Borah 
21 7  Shri Uddhab Borah 
218 Shri Zaki,- Hazarjk 
219 Shri Astiok Maumder 
220 Shrj Santanu Bhattachaee 
221.Shri Saushaf Kun -iar 
222 Shri Shiv Kumar 
223 Sh qy  

224 Shrj SubjShee 
225 Shrj 
226 Shrj 
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